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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION 38 OF 2023
IN
ORIGINAL APPLICATION NO. 324 OF 2016

IN THE MATTER OF:
Shailesh Singh Applicant
Vs.
State of U.P & Ors. Respondents
Index
Sr. Page
Particulars
No. No.

Reply on behalf of Central Pollution Control Board (CPCB) in
compliance to Hon’ble NGT (PB) order dated 12.12.2023 in Execution
Application No. 38/2023 in Original Application No. 324/2016;
Shailesh Singh vs State of U.P. & Ors.

Annexure- I: Copy of status report dated 07.12.2021 including the
2. |reports provided by SPCBs of Uttar Pradesh & Uttarakhand in
compliance to Hon’ble NGT order dt 18.03.2021 & 12.08.2021

Annexure- II: Copy of joint Committee Report dated 09.05.2022 in
compliance to Hon'ble NGT (PB) order dated 18.03.2021, 12.08.2021
& 09.12.2021 in O.A. No. 324 of 2016 & E.A. No. 19 of 2021,
Shailesh Singh Vs State of U.P. & Ors

4. | Annexure- II1: RTI reply dated 15.09.2023

Annexure- I'V: Joint inspection report dated 09.09.2022 of M/s Radico
5. | Khaitan Ltd regarding inspection carried out on 12.07.2022 in

compliance of Hon’ble National Green Tribunal (NGT) vide order
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dated 29.04.2022, in the matter of Ghanshyam Singh Pasi vs State of
U.P (OA No. 152/2022)

Annexure- V: Verification report of CPCB visit carried out on
17.04.2023 in compliance of Hon’ble High Court of Delhi in W.P. (C)
13212/2022 & CM Appl. 30644/2022 in the matter of Radico Khaitan
Limited vs Union of India & Ors.order dated 07.12.2022

Annexure- VI: Additional report dated 19.01.2024 in compliance of
7. | Hon’ble NGT order dated 04.10.2023 in the matter of Ghanshyam
Singh Pasi vs State of U.P. & Ors. (Original Application No. 152/2022)

Annexure- VII: Copies of inspection reports of inspections carried out
8. | by Third Party Technical institutes authorized by CPCB on annual

basis

Annexure- VIII: Copy of Inspection report of inspection carried out
on 15.11.1022 by CPCB in compliance of Hon’ble High Court of
9. | Allahabad order order dated 27.07.2022 in reference to Public Interest
Litigation (PIL) 4003 of 2006 (Re- Ganga Pollution vs. State of U.P.
and Others)

10.| Annexure- IX: A copy of Hon’ble NGT order dated 12.12.2023.

Paix K\um\/id}«“"""‘i
A.K. Vidyarthi
Scientist F

Central Pollution Control Board
Delhi-110032

Dated: 26.02.2024
Place: Delhi
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION 38 OF 2023
IN
ORIGINAL APPLICATION NO. 324 OF 2016

IN THE MATTER OF:

Shailesh Singh Applicant
Vs.

State of U.P & Ors. Respondents

REPLY TO THE EXECUTION APPLICATION ON BEHALF OF
RESPONDENT NO. 4 i.e. CENTRAL POLLUTION CONTROL BOARD
(CPCB)

A. That Central Pollution Control Board (hereinafter referred as
| "CPCB") is a statutory board which has been constituted under
// '~ Section 3 of the Water (Prevention and Control of Pollution) Act,
. 1974 (herein after referred as Water Act). It performs the functions
aassigned to it under the Water Act, the Air (Prevention and Control of

Pollution) Act, 1981 and The Environment (Protection) Act, 1986.

B. That prior to providing Para wise reply to the Execution Application
No. 38/2023 the answering respondent prays to put forward

preliminary objections as to the maintainability of the present EA;

Preliminary objections:-

1. That the Execution Application (herein after referred as E.A)
was filed vide EA No.13/2020 in OA No.324 of 2016 for the
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orders of the Hon’ble Tribunal and the same was finally
disposed of vide order dated 18-03-2021 by the Hon’ble

Tribunal.

. That the present applicant has filed another E.A No.19/2021

for the Execution of the order dated 18-03-2021 and the said
E.A was finally decided vide order dated 12-05-2022 by the
Hon’ble NGT.

. That thereafter another Execution Application was filed vide

EA no.23/2022 for the execution of order dated 18-03-2021
passed by the Hon’ble Tribunal and the same was finally
disposed of vide order dated 03-02-2023 by the Hon’ble

Tribunal.

. That thereafter another Execution Application was filed vide

EA n0.3/2023 for the execution of order dated 18-03-2021 of
the Hon’ble Tribunal and the same was finally disposed of
vide order dated 03-02-2023 by the Hon’ble Tribunal.

. That thereafter another Execution Application was filed

vide EA n0.25/2023 for the orders of the Hon’ble Tribunal
and the same was finally disposed of vide order dated 07-08-
2023 by the Hon’ble Tribunal.

. That the present Execution Application is 6" Execution

Application filed by the applicant for execution of orders and
more particularly against the order dated 18-03-2021 passed
by the Hon’ble Tribunal in the OA No0.324/2016 (hereinafter
referred as said OA).

. That the applicant in the present EA has not disclosed all the

correct facts of filling previous execution applications
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before the Hon’ble Tribunal for execution of the same order
dated 18-03-2021 passed in said OA by the Hon’ble

Tribunal.

8. That, in view of the section 11 of Civil Procedure Code
(CPC)-1908 as amended from time to time as well as the
Explanation VII of Sec.11 of CPC, the principle of Res-
Judicata is applicable in the present case. (this is statutory
provision,we could not change this)The same is appended

below:-

Sec. 11. Res judicata.—No Court shall try any suit or issue in
which the matter directly and substantially in issue has been
directly and substantially in issue in a former suit between the
same parties, or between parties under whom they or any of them
claim, litigating under the same title, in a Court competent to try
such subsequent suit or the suit in which such issue has been
subsequently raised, and has been heard and finally decided by
such Court.[RK2]

[Explanation VII—The provisions of this section shall apply
to a proceeding for the execution of a decree and references
in this section to any suit, issue or former suit shall be
construed as references, respectively, to a proceeding for the
execution of the decree, question arising in such proceeding

and a former proceeding for the execution of that decree.

9. That in the earlier Execution Applications disposed by the
Hon’ble Tribunal, the parties were same and the issue was

also same. Subsequently, all the EA’s have been finally
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decided by the competent court of Jurisdiction i.e. the
Hon’ble NGT, PB, New Delhi. Hence, the present EA is

liable to be dismissed on this sole ground.

10.That the issue involved between the parties herein has finally
and substantially decided by the Hon’ble Tribunal vide
various orders passed by the Hon’ble Tribunal as mentioned
herein above. Hence, the present EA is liable to be dismissed

on this sole ground.

11.That the issues raised by the applicant in this OA have
already been dealt in entirety and no fact or allegation raised
by the applicant has been left undecided by the Hon’ble
Tribunal. Thereby, the present EA is liable to be dismissed
by this Hon’ble Tribunal.

12.That, the matter was finally disposed of on 18-03-2021 and
the present EA has been filed in the year 2023.

13.That those recommendations given by the committee of
Hon’ble Justice SVS Rathore and Hon’ble Justice Tandon
have been considered by the Hon’ble Tribunal and then the
final order dated passed on 18-03-2021. Hence, the present

application is liable to be dismissed.

14.That, most of the facts in the present EA present fresh cause
of action and the same were not part of the facts of the OA
No.324/2016 adjudicated by the Hon’ble Tribunal.
Therefore, the present EA is liable to be dismissed on this

sole ground.

REPLY ON MERIT:-
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1. That the contents of Para Nos. 1 and 2 of the application
relate to the facts and orders related to said OA which are
matter of records. Hence, needs no reply from this

Answering Respondent.

2. That in reply to the contents of Para 3 (a) of the application,
it is humbly submitted by the Respondent herein that the
status report dated
07-12-2021 was filed by CPCB before Hon’ble NGT in
compliance to orders dated 18-03-2021 in OA No. 324/2016
titled “Shailesh Singh Versus State of U.P. & Ors”.

The copy of status report dated 07-12-2021 is annexed herewith as

ANNEXURE-IL

3. That in reply to the contents of Para 3 (b) of the application,
it is humbly submitted by the Respondent no. 4 as under:

“© N %« The averment regarding making a false statement before this

! learned Tribunal by this respondent no. 4 is denied in
entirety. Also, the matter regarding CGWA NOC pertains to
Uttar Pradesh Ground Water Department (UPGWD) and
needs no response from this answering respondent.

« The directives given by the Hon’ble Tribunal vide order
dated 18.03.2021 and the relevant verbatim of the order is as
follows: “...The State PCBs may take necessary further
action based on the observations of the joint Committee,
which may include coercive measures like recovery of
compensation and initiating prosecution, following due
process of law....” Also, as per the Hon’ble Tribunal
directives, action was to be taken by the concerned State
Pollution Control Board.

4. That in reply to the contents of Para 3 (c) & (d), this
answering respondent submits that Execution Application

(EA) No. 19/2021 in OA No. 324/2016 titled Shailesh Singh
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Versus State of U.P. & Ors., was filed by the applicant on
04.08.2021. Subsequently, the Hon’ble NGT vide order
dated 12.08.2021 in the above mentioned application,
directed the following:

“...8. Accordingly, to enable the Tribunal to proceed further, the
CPCB and State PCB may furnish a status report in the matter with
regard to the compliance status of order of this Tribunal dated
18.03.2021. The report may be furnished before the next date by e-mail
at judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF..."

In compliance of the above mentioned order, compliance verification

of recommendations provided by joint committee & oversight

(& committee was carried out for industries including M/s Radico Khaitan

Ltd., Rampur, on 08-09 March 2022 and river water quality monitoring
was carried out on 02-03 February 2022 by joint team of officials from
CPCB, UPPCB and UKPCB. A Joint Committee Report regarding the
same was filed by CPCB on 09-05-2022. Further, the report was
accepted by the Hon’ble NGT vide order dated 12.05.2022 and the EA
No. 19/2021 in OA No. 324/2016 was accordingly disposed of. Thus,
the compliance of the Hon’ble NGT order has already been
accomplished. The copy of report of joint inspection committee dated

09-05-2022 is annexed herewith as ANNEXURE II.

That in reply to the contents of Para 3 (e), the allegations pertain to UP
Government and UPPCB and hence does not need any response from
this answering respondent.

5. That in reply to the contents of Para 3 (f), this answering
respondent reiterates the reply submitted above in para 4 and

the same is not repeated herein for the sake of brevity.
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6. That in reply to the contents of Para 3 (g), this answering
respondent humbly submits that no direction to take services
from oversight committee have been given by the Hon’ble
Tribunal vide order dated 18.03.2021 in the matter of
Shailesh Singh Versus State of U.P. & Ors. in OA No.
324/2016.

7. That in reply to the contents of Para 3 (h), this answering
respondent submits that EA No. 25/2023 in OA No.
324/2016 titled Shailesh Singh Versus State of U.P. & Ors.,
was filed by the applicant on 17.06.2023. Subsequently, the
Hon’ble NGT vide order dated 07.08.2023 disposed of the

said matter, with the following observations and directions:

“...4. Nothing has been shown for non-compliance of the orders.
5. Accordingly, the application as filed is not maintainable...”
Thus, the averments do not need any response from this answering
respondent.
8. That in reply to the contents of Para3 (i),3(j) &3 (k),
this answering respondent submits that the applicant filed
RTI dated 18.08.2023 regarding illegal production charges
deposited by M/s Radico Khaitan Ltd., Bareilly road,
Rampur (U.P.) in compliance of Hon’ble NGT orders in
O.A. No. 324/2016 titled Shailesh Singh Versus State of
U.P. & Ors. CPCB vide its reply dated 15.09.2023 provided

the following information:

o In the matter of Shailesh Singh vs State of Uttar
Pradesh and Ors., O.A. No. 324/2016 of NGT,
Principal Bench, New Delhi, CPCB, vide directions
dated 24-12-2018, 17-05-2019 and 06-08-2019 issued
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under Section 5 of Environment (Protection) Act,
1986 to M/s. Radico Khaitan Ltd., Bareilly road,
Rampur, levied environmental compensations of
Rs.27,00,000/- (Rupees Twenty-seven Lakhs only),
Rs. 1,18,80,000/- (Rupees One Crore Eighteen Lakhs
Eighty Thousand only) and Rs.5,83,20,000/- (Rupees
Five Crore Eighty-three Lakhs Twenty Thousand

only), respectively.

o M/s. Radico Khaitan Ltd., Bareilly road, Rampur has
/ \ deposited environmental compensation of Rs.
o 27,00,000/- on 15.02.2019, Rs.1,18,80,000/- on
03.07.2019 and Rs. 5,83,20,000/- on 02.09.2019, in
compliance of the above-mentioned directions issued

by CPCB.

The copy of reply dated 15.09.2023 is annexed herewith
as ANNEXURE IIIL.

9. That in reply to the contents of Para 3 (1), the matter pertains
to UPPCB and hence does not need any response from this

answering respondent.

10.That in reply to the contents of Para 3 (m), the matter
pertains to the project proponent and hence does not need

any response from this answering respondent.

11.That in reply to the contents of Para 3 (n), this answering

respondent humbly submits that in the quoted paras of orders

dated 12.08.2021 and 16.09.2022, the Hon’ble NGT has
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merely mentioned the submissions of applicant and does not
reflect their own observations and directions. However,
CPCB has already filed status report dated 07.12.2021
before Hon’ble NGT in compliance with orders dated

18.03.2021 and 12.08.2021 in the above mentioned matter.

12.That in reply to the contents of Para3 (0),3 (p ), and 3 (q
), the matter relates to UPPCB and Project Proponents hence

needs no response from this answering Respondent.

13.That in reply to the contents of Para 4, this answering
respondent reiterates the reply submitted above in para’s 2

and 4, are not repeated herein above for the sake of brevity.

14.That in reply to the contents of Para 5, this answering

. \ \ respondent humbly submits that in compliance of Hon’ble

®) = NGT order dated 12.08.2021 in E.A. n0.19/2021 of O.A. no.

324/2016 in the said matter, status report dated 07.12.2021
was filed by CPCB. The report was considered by the
Hon’ble Tribunal in its order dated 09.12.2021 and the

following directives were given:

“...9. In view of above, we consider it appropriate to require a
joint report by a joint Committee of CPCB, UPPCB and
Uttarakhand State PCB within two months by email at judicial-
ngt@gov.in preferably in the form of searchable PDF/ OCR
Support PDF and not in the form of Image PDF which may also be
uploaded on the website of CPCB simultaneously for further

response of the concerned parties...”



In compliance of the above-mentioned order, joint committee

report dated 09.05.2022 was filed by CPCB which was considered and
accepted by the Hon’ble Tribunal on 12.05.2022 and the matter was

disposed off accordingly. The other EAs in this matter were also disposed

of by the Hon’ble Tribunal.

It is pertinent to mention here that vide orders dated 03.02.2023 and

07.08.2023 in EA No. 03/2023 and 25/2023 respectively, the Hon’ble

Tribunal observed that the applications were not maintainable.

15. That in reply to the contents of Para 6, the matter pertains to
the Project Proponent and hence does not need any response

from this answering respondent.

16.That in reply to the contents of Para 7, this answering
respondent reiterates the reply submitted above in Para nos.
2 & 4 and the same are not repeated herein for the sake of

brevity.

17.That in reply to the contents of Para nos. 8 and 14, this
answering respondent reiterates the reply submitted above in
Para 3 and the same are not repeated herein for the sake of

brevity.

18.That in reply to the contents of Para 9, the matter pertains to
the Project Proponent and hence does not need any response

from this answering respondent.

10
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19.That in reply to the contents of Para 10, the matter pertains
to UPPCB and hence does not need any response from this

answering respondent.

20.That in relation to the contents of Para nos. 11, 12 and 13,
the applicant has stated the fact of filing of his EA and
subsequent orders passed by the Hon’ble Tribunal which are
matter of record hence does not need any response from this

answering respondent.

21.That in reply to the contents of Para nos. 15 and 16, this

answering respondent reiterates the reply submitted above in

Para 9 and the same is not repeated herein for the sake of

brevity.

It is also submitted that the Hon’ble NGT in its order dated 07.08.2023

has merely mentioned the submissions of applicant in his execution

application no. 25/2023 and do not reflect their own observations and

directions. Hon’ble NGT in its above mentioned order has disposed of the

said matter, with the following observations and directions:

“...This execution application is only on two points (i) discharge of

untreated water which has been denied by the respondents and

there is no substantial proof by the applicant to substantiate that

after the order, no remedial action has been taken by the

respondent. (ii) permission from the CGWA, which been taken.4.

Nothing has been shown for non-compliance of the orders.5.
Accordingly, the application as filed is not maintainable...”

22. That in reply to the contents of Para 17, the allegations are

levelled against CGWB, UPPCB and project proponent,

thus, needs no comment from this answering respondent.

11
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23.That in reply to the contents of Para nos.18 & 19, this

answering respondent submits that the applicant filed RTI

dated 16.09.2023 seeking information regarding notice/
direction/ recommendation written by CPCB to CGWA, DM

Rampur and UPPCB regarding calculation and recovery of

the groundwater charges of M/s Radico Khaitan Ltd.,

Rampur in compliance of Hon’ble NGT order dated
18.03.2021 in O.A. No. 324/2016 titled Shailesh Singh
Versus State of U.P. & Ors. CPCB vide its reply dated

26.09.2023 provided the following information:

CPCB issued letters dated 24.07.2019 and 02.09.2019
to Member Secretary, CGWA regarding the restriction
on withdrawal of underground water and payment of
the water charges on the principal ‘more  the

withdrawal, higher the rates’.

No letter was issued to District magistrate (DM)
regarding calculation and recovery of the groundwater
charges since DM is an independent authority

authorized to take actions on their own.

CPCB issued letters dated 02.09.2021 and 29.10.2021
to Member Secretary, Uttar Pradesh Pollution Control
Board (UPPCB) and Member Secretary, Uttarakhand
Pollution Control Board (UKPCB) for ensuring
compliance of Hon’ble NGT order.

24.That in reply to the contents of Para 20, this answering

respondent reiterates the reply submitted above in Para nos.

12
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2 and 4 and the same is not repeated herein for the sake of

brevity.

Hon’ble NGT in its order dated 07.08.2023 has disposed of the said

matter, with the following observations and directions:
“...This execution application is only on two points (i) discharge of
untreated water which has been denied by the respondents and
there is no substantial proof by the applicant to substantiate that
after the order, no remedial action has been taken by the
respondent. (ii) permission from the CGWA, which been taken.4.
Nothing has been shown for non-compliance of the orders.5.

)

Accordingly, the application as filed is not maintainable...’

P ’ 25.That in reply to the contents of Para nos. 21, 22, 27, 29, 32
" and 33, this answering respondent reiterates the reply
g submitted above in Para nos. 2 and 4 and the same are not

repeated herein for the sake of brevity.

26. That the contents of Para nos. 23 to 26 and 28, relates to
Hon’ble Supreme court, Hon’ble Tribunal orders in various
matters and allegations are levelled against project
proponents thus no reply is submitted by answering

respondent.

27.That the contents of Para No. 30, pertains to CGWA and
DM, Rampur and hence does not need any response from

this answering respondent.

28.That the contents of Para no. 31, pertains to UPPCB and
hence does not need any response from this answering

respondent.

13



29.That the contents of Para no. 34, does not need any

comment from this answering respondent.

30.That apart from above, this answering respondent will also
like to list out the chronology of other matters listed before
Hon’ble NGT wherein inspection of M/s Radico Khaitan

Ltd. has been carried out and compliance reported:

A. In the matter of of Ghanshyam Singh Pasi vs State of
U.P. & Ors. in OA No. 152/2022

= Joint inspection of the unit carried out on 12.07.2022 in
compliance of Hon’ble NGT orders dated 29.04.2022 in the
matter of Ghanshyam Singh Pasi vs State of U.P. & Ors. in
OA No. 152/2022. The inspection report was filed on
09.09.2022 by CPCB before the Hon’ble Tribunal which is
annexed herewith as ANNEXURE-IV.

» Visit to the unit and nearby area was carried out by CPCB
on 17.04.2023 in compliance of Hon’ble High Court of
Delhi in W.P. (C) 13212/2022 & CM Appl. 30644/2022
order dated 07.12.2022 and report was filed in Hon’ble High
Court of Delhi. The same report was filed in Hon’ble NGT
in compliance of order dated 26.04.2023 in the matter of
Ghanshyam Singh Pasi vs State of U.P. & Ors. OA No.
152/2022. The inspection report dated 21.07.2023 is annexed
herewith as ANNEXURE-V.

» An additional report based on CPCB visit to the unit carried
out on 12.01.2024 in compliance of order dated 10.10.2023
in the matter of Ghanshyam Singh Pasi vs State of U.P. &

14
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Ors. in OA No. 152/2022 filed on 19.01.2024 which is
annexed herewith as ANNEXURE-VI.

. Annual inspections by CPCB authorized third party

technical institutes

CPCB carries out inspection of all Grossly Polluting
Industries located in the main stem of Rivers Ganga and
Yamuna on annual basis through CPCB authorized Third
party institutes. Annual inspections of M/s Radico Khaitan
Ltd., Rampur was also carried out by Vasantdada Sugar
Institute, Pune on  05.03.2021, 04.03.2022 &
28.02.2023. The inspection reports were forwarded to
UPPCB. Inspection Reports of the same are attached as

Annexure VII.

. In _compliance of Hon’ble High Court of Allahabad

order dated 27.07.2022 in reference to Public Interest
Litigation (PIL) 4003 of 2006 (Re- Ganga Pollution vs.
State of U.P. and Others) and O.A .No. 515/2023 in the

matter Ganga Pollution vs State of U.P. & Ors. before
Hon'ble NGT

Inspection of the unit was carried out on 15.11.2022 by
CPCB in compliance of above mentioned order. The
inspection report was forwarded to UPPCB. The inspection

report is annexed herewith as ANNEXURE-VIIL

31. In light of the above, it is humbly submitted that the various
Execution Applications filed in OA No. 324/2016 titled Shailesh
Singh versus State of U.P. & Ors. may be disposed off since the
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matter has already been taken up in in OA No. 152/2022 titled
Ghanshyam Singh Pasi vs State of U.P. & Ors.

32. That the answering respondent is exercising its power as

available in law to control and abate the pollution.

PRAYER

In view of the above facts and circumstances, it is humbly prayed to the
Hon'ble Tribunal that the Hon’ble Tribunal may pass appropriate order in
the interest of justice and this answering Respondent no.4 undertakes to
abide by the orders/directions passed by this Hon’ble Tribunal in the
present Original Application.

16
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

EXECUTION APPLICATION 38 OF 2023
IN
ORIGINAL APPLICATION NO. 324 OF 2016

IN THE MATTER OF:
Shailesh Singh Applicant
Vs.
State of U.P & Ors. Respondents
AFFIDAVIT

I, A. K. Vidyarthi, aged about 53 working as Scientist 'F' in Central Pollution
Control Board, office at Parivesh Bhawan, East Arjun Nagar, Delhi- 110032, do

¢ Uhereby solemnly affirm and declare as under:

c—

RO

¥ \

1. That I am fully conversant with the facts of the case and hence,
'competent and authorized to depose and swear the present affidavit in my

official capacity.

2. That the contents of the annexed reply have been drafted by me and the
contents of the same are true and correct on the basis of the record of the
case as maintained in the day-to-day affairs of the CPCB and the contents
of the short reply may kindly be treated part of this affidavit and the same

are not repeated herein for the sake of brevity.

Ayt &:uw,,v,:e\?w«‘
DEPONENT

v. . femdi / A, K. Vidyarthi
Jsnfares ‘@’ / Scientist 'F'
ST wgNor e W
Central Pollution Control Boa rd
iR, 3 4 ey aRa e, R e
M/o Env. Forest & Climate Change, Govt. of India
oRaw WA, i 3 TR, freeti-110032
Parivesh Bhawan, East Arjun Nagar, Delhi-110032 1 7
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. . £ 0 FEB 20
Verified at Delhi on this ga;"of February, 2024 that the contents of the

ab i
ove reply affidavit are correct and true on the basis of the record of the case

as maintained in the day-to-day affairs of the CPCB. Nothing has been

concealed therefrom or mis-stated.

M}* kumvxﬂw«.

DEPONENT

u. @. faendi / A, K. Vidyarthi
Fsfyw ‘e’ / Scientist 'F'
&g wgwot o @
Central P_ollution Control Board

o, T T4 Wy HATeRd, A TER
Mo Env. Forest & Climate Change, Gowvi. of India

oR e, it 3 TR, Reedi-110032

Parivesh Bhawan, East Arjun Nagar, Delhi-110032

ATTRSTED
e “ANA:
MO T A e
) A

9 ¢ FEB 1024
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Shailesh Singh Applicant
Vs.
State of Uttar Pradesh & Ors. Respondent (s)
With
Dr. Tanzeen Fatima Applicant
Vs.
MoEF & CC & Ors. Respondent(s)
Index
s | Particulars . Page
No. | no.
1. Status Report on behalf of CPCB In compliance to Hon’ble NGT Order dated

_b",

.' Annexure-1V: A copy of CPCB reminder letter dated 29.10.2021 issued to UKPCB &
| UPPCB regarding compliance of Hon’ble NGT order.

L

| Climate Change & Ors., O.A. no. 361/2017 and Hon’ble NGT order dt 12.08.2021 in
EA 19/2021 in OA 324/2016

260 Annexure-

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
Principal Bench, New Delhi
Original Application No. 324/2016
With
Original Application No. 361/2017
With
Execution Application No. 19/2021
IN
Original Application No. 324/2016

18.03.2021 in the matter of Shailesh Singh Vs. State of Uttar Pradesh & Ors., O.A.
No. 324/2016 with Dr. Tanzeen Fatima Vs. Ministry of Environment, Forest &

Annexure-1: A copy of Hon’ble NGT order dated 18.03.2021 in O.A. nos. 361/2017 .
With 324/2016.

Annexure -lI: A copy of Hon’ble NGT order dated 12.08.2021 in EA No. 19/2021 in
OA No. 324/2016, Shailesh Singh Vs State of U.P. & Ors.

Annexure-lll: A copy of CPCB letter dated 02.09.2021 to Uttarakhand Pollution
Control Board (UKPCB) and Uttar Pradesh Pollution Control Board (UPPCB)
regarding compliance of Hon’ble NGT order.

Annexure-V: A copy of Minutes of meeting dated 09.11.2021 regarding
compliance status of Hon’ble NGT orders.

L
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‘ 7. Annexure -VI: A copy of Status report provided by UKPCB dated 24.11.2021. ‘ |

‘ 8. Annexure-VII: A copy of Status report provided by UPPCB dated 29.11.2021 | ‘

Atk Kumas v.td.?,m-i
(Dr. A.K. Vidyarthi)
Scientist-E
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi- 110032.

Date: 07.12.2021
Place: Delhi
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Compliance Report on behalf of CPCB

In compliance to Hon’ble NGT Order dated 18.03.2021 in the matter of Shailesh Singh Vs.

State of Uttar Pradesh & Ors., O.A. No. 324/2016 with Dr. Tanzeen Fatima Vs. Ministry of

Environment, Forest & Climate Change & Ors., O.A. no. 361/2017 and Hon’ble NGT order
dt 12.08.2021 in EA 19/2021 in OA 324/2016

Hon’ble NGT vide its order dated 18.03.2021 (ANNEXURE-I) in the above said
matters considered the compliance report dated 06.01.2021 filed by the Central Pollution
Control Board (CPCB) based on joint committee inspection of 14 industries on 27" & 28™
October, 2020 carried out by officials of CPCB, Uttar Pradesh Pollution Control Board
(UPPCB) and Uttarakhand Pollution Control Board (UKPCB) and further directed as
follows:

“13. There is no objection to the report of the Oversight Committee in respect of the
units in the State of UP or to the report of the joint Committee filed by the CPCB. We do not
see any reason not to accept the same. Accordingly, the said reports are accepted. Action
may accordingly be taken by the concerned units and the statutory regulators.

14. The industries in the question in the State of UP as well as Uttrakhand may
comply with the deficiencies noticed in the reports which may be overseen by a joint
Committee of CPCB and the concerned State PCBs. The State PCBs may take necessary
further action based on the observations of the joint Committee, which may include coercive
measures like recovery of compensation and initiating prosecution, following due process of
law. An action taken report may be periodically provided by the State PCBs to the
Chairman, CPCB for any further directions for the remedial action.

16. Learned counsel for the UP State PCB submits that polluted water is being
discharged from the Uttarakhand by the industries which is flowing to the State of UP. This
may be looked into by the CPCB and based on observations of the CPCB, appropriate
remedial action be taken to prevent such pollution by the State of Uttarakhand and its
authorities. Regular vigilance may be maintained by the concerned SPCBs and other
statutory regulators and impact on water quality of river Kosi, Dhela, Bahela, Ramganga
and finally on Ganga may be overseen by CPCB and NMCG also.”

Hon’ble NGT has also referred to the recommendations of joint committee as per
inspection report dt 06.01.2021 and the recommendations of oversight committee for the 14
industries concerned in the matter.
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Also, Hon’ble NGT vide its order dated 12.08.2021 (ANNEXURE-II) in the matter
of Shailesh Singh Versus State of U.P. & Ors. in EA No. 19/2021 in OA No. 324/2016,
directed the following:

“Accordingly, to enable the Tribunal to proceed further, the CPCB and State PCB
may furnish a status report in the matter with regard to the compliance status of order of
this Tribunal dated 18.03.2021.”

In compliance to Hon’ble NGT orders mentioned above, CPCB issued letter dt
02.09.2021 (ANNEXURE-II1) to Uttar Pradesh and Uttarakhand SPCBs wherein CPCB
requested the SPCBs to take necessary action as per the Hon’ble NGT order and forward the
action taken report to CPCB by 30.09.2021.

CPCB along with Uttarakhand Pollution Control Board (UKPCB) & Uttar Pradesh
Pollution Control Board(UPPCB) carried out fortnightly monitoring of rivers Dhela, Kosi
and Bahela and adjoining drains during Magh Mela 2020 and 2021. Water quality
monitoring of these rivers from their origin to confluence were also carried out jointly by
CPCB, UKPCB & UPPCB in the past.

CPCB vide letter dt 02.09.2021 also forwarded the reports of water quality
monitoring of rivers Dhela, Kosi and Bahela and adjoining drains carried out during Magh
Mela 2020 and 2021 jointly by CPCB, Uttarakhand & Uttar Pradesh SPCBs and also water
quality monitoring reports of rivers Dhela, Kosi and Bahela from their origin to confluence
to State Pollution Control Boards of Uttar Pradesh & Uttarakhand. It may be observed that
few stretches/locations of rivers Kosi, Dhela & Bahela and few drains meeting these
rivers showed deterioration in water quality compared to the other stretches/locations of
these rivers. Accordingly, CPCB requested SPCBs to take appropriate remedial action to
prevent pollution of these rivers/ drains and also for restoration of their water quality. Vide
the said letter, CPCB also requested SPCBs to constitute mechanism for regular vigilance
for control of pollution and water quality monitoring of these rivers and to provide the
action taken report/compliance report to CPCB by 30.09.2021.

CPCB again sent a reminder letter dt 29.10.2021 (ANNEXURE-1V) to UKPCB &
UPPCB wherein compliance status of recommendations of joint committee as well as
oversight committee was sought from concerned SPCBs. However, no reply was received
from the SPCBs.

A meeting dt 09.11.2021 was thus, convened with officials from CPCB, UKPCB &
UPPCB to discuss the compliance status of Hon’ble NGT orders dt 18.03.2021 and
12.08.2021. Minutes of the meeting are placed at ANNEXURE-V. During the meeting,
compliance status of recommendations of joint committee & the oversight committee w.r.t
concerned units as referred by Hon’ble NGT in its order dt 18.03.2021 was sought from
both SPCBs.
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During the meeting, it was observed that following stretches/locations of rivers

Dhela,

Kosi

and Ramganga showed high BOD compared to the other

stretches/locations of these rivers which indicates deterioration in water quality:

River Dhela at d/s Faridnagar a/c of Dhandi drain (BOD-max 168 mg/l)
to Bhojpur Bridge (BOD-max 156 mg/l) and its adjoining drain
Dhandi (BOD-max 386 mg/l).

River Ramganga at Katghar a/c of Dehla, Moradabad (BOD-max 18
mg/l) to a/c of river Kosi at Shahbad (BOD-max 11 mg/l)

River Kosi river a/c of Bahela river (BOD-max 20 mg/l) to a/c Rampur
drain (BOD-max 28 mg/l), and adjoining Rampur drain (BOD-max 139
mg/l).

After detailed deliberations, it was observed that compliance status in respect of
some of the recommendations of the joint committee and oversight committee was not
available with the SPCBs. Therefore, following was decided:

Uttar Pradesh & Uttarakhand SPCBs shall ensure the compliance of the
recommendations of joint committee as well as oversight committee and
provide the compliance status of the same in tabular format along with
photographic evidences & the action taken report to CPCB latest by
15.11.2021.

Concerned SPCBs shall also provide their opinion on the action taken/
compliance status of units; whether units are compliant or not and shall also
ensure action in case of non-compliance.

Concerned SPCBs shall provide the report of action taken in order to prevent
pollution of the Rivers Kosi, Dhela Bahela & Ramganga as well as drains
adjoining these rivers and also for restoration of their water quality, to CPCB
latest by 15.11.2021. The report may also include the latest water quality
monitoring data of these rivers.

UKPCB vide email dt 24.11.2021 has provided the compliance report/action taken of 7

industries w.r.t. recommendations of joint committee and oversight committee as referred

by Hon’ble NGT in its order dt 18.03.2021. As per compliance status/ action taken status
received, UKPCB had issued directions dated 15.04.2021 u/s 33(a) of the Water (Prevention

& Control of Pollution) Act, 1974 to the following units for compliance of the

recommendations of joint inspection report:

1) M/s Multiwal Pulp and Board Mills (P) Ltd., Bazpur Road, Kashipur, Dist.: U. S.
Nagar, Uttarakhand
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2) M/s Multiwal Duplex Pvt. Ltd., Kundeshwari Road, Kashipur, Dist.: U. S. Nagar,
Uttarakhand

3) M/s Kashi Vishwanath Textile Mill Ltd. (SPNG Group), 5™ Km Stone, Ramnagar
Road, Kashipur-244713, Uttarakhand

4) M/s Cheema Papers Ltd, 9 km stone Bazpur Road, Kashipur, Dist. U.S. Nagar,
Uttarakhand

5) M/s Banwari Paper Mill Ltd., 4™ km stone, Rampur Road, Kashipur, U.S. Nagar,
Utarakhand

6) M/s India Glycols Limited (Chemical Unit), A-1, Industrial Area, Bazpur Road,
Kashipur, District-U.S. Nagar, Uttarakhand

7) Ml/s India Glycol Ltd (Distillery Plant), Kashipur, Uttarakhand

As per compliance status/ action taken status provided by UKPCB, the units, M/s
Multiwal Duplex Pvt. Ltd., Kashipur, M/s Kashi Vishwanath Textile Mill Ltd.,
Kashipur, M/s Cheema Papers Ltd, Kashipur, M/s India Glycols Limited (Chemical
Unit), Kashipur and M/s India Glycol Ltd (Distillery Plant), Kashipur have complied
with the recommendations of the joint committee as well as the oversight committee.
However, the units, M/s Multiwal Pulp and Board Mills (P) Ltd., Kashipur and M/s
Banwari Paper Mill Ltd., Kashipur were found non-operational. The detailed
compliance status provided by Uttarakhand Pollution Control Board (UKPCB) is
annexed. As informed by UKPCB, the unit M/s Vishwakarma Papers Ltd. is self-closed
since 01.06.2020.

As per the compliance status/ action taken status, the water quality at various locations from
August, 2020 — October, 2021 at Uttarakhand is as follows:
1) Dhela upstream at Dehla Bridge Biljudi observed BOD range of 4 mg/l to 29 mg/I
and DO range of 1.3-8.1 mg/I
2) Dhela downstream near Bhojpur bridge had BOD range of 15-56 mg/l and DO
ranging from 0.1-3.2 mg/I
3) Bahela upstream: BOD range of 3-20 mg/l and DO range of 1.3-6.9 mg/I
4) Bahela downstream at Rajpura Tnada: BOD range of 5.4 -31 mg/l and DO range of
1-6.7 mg/l
5) River Kosi upstream at Bajpur Bridge Sultanpur Patti: BOD range of 3.2 — 8 mg/l
and DO range of 4-9.1 mg/I
6) River Kosi downstream at Dariyal Road, Kashipur: BOD range of 3-5.5 mg/l and
DO range of 4.1-9.8 mg/I
The report provided by UKPCB is placed at ANNEXURE-VI.
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UPPCB also sent the status report to CPCB vide email dt 29.11.2021 wherein the

compliance status/action taken status of following 6 industries w.r.t recommendations of
joint committee as referred by Hon’ble NGT in its order dt 18.03.2021 as well as
recommendations of oversight committee in tabular format alongwith enclosures has been
provided.

1)
2)
3)
4)
5)
6)

M/s Radico Khaitan Ltd, Rampur

M/s Damyaa (P.J.) Foods Pvt Ltd, Rampur

M/s Usha Steel Process, Ajeetpur

M/s Swati Menthol Allied Chemical Ltd, Rampur
M/s Rana Sugars Ltd, Moradabad

M/s Rana Sugars Ltd (Distillery unit), Moradabad

As per the compliance status/ action taken status provided by UPPCB, the above mentioned
units have complied with the recommendations of the joint committee as well as the
oversight committee.

Also, the water quality status provided at various locations of Rivers Ramganga, Kosi,

Dehla, Behla and Gagan from April, 2021 — November, 2021 is as follows:

1)

2)
3)

4)

5)
6)

7)

Upstream of River Ramganga near village Agwanpur: BOD range of 1.4 mg/l- 2.2
mg/l and DO range of 7.2-9.6 mg/I

River Ramganga at Katghar: BOD range of 7-9.6 mg/l and DO range of 3-4.8 mg/I
Downstream of River Ramganga at Shabad, Rampur: BOD range of 7.4- 9.6 mg/|
and DO range of 3-5.2 mg/I

River Kosi at Moradabad Rampur Road Bridge: BOD range of 2-3.2 mg/l and DO
range of 6.8-8.9 mg/I

River Dhela: BOD range of 8.2 -9.8 mg/l and DO range of 0.8-8.2 mg/I

River Bahela at Moradabad Tanda Road Bridge: BOD range of 7.4- 9.2 mg/l and
DO range of 1.4-3.9 mg/I

River Ganga at Moradabad Tanda Road Bridge: BOD range of 1.8- 3.2 mg/l and DO
range of 6.4-9.4 mg/I

The said report is placed at ANNEXURE-VII.

Now, this status report including the reports provided by SPCBs of Uttar Pradesh &

Uttarakhand in compliance to Hon’ble NGT order dt 18.03.2021 & 12.08.2021 are
submitted for consideration to the Hon’ble Tribunal. The CPCB is bound by the orders of
the Hon’ble Tribunal and abide the same.
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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Appeal 19/2021
IN

Original Application No. 324/2016

In the matter of: -

Shailesh Singh

State of

Versus

Annexure-l|

...Applicant

U.P. & Ors. ...Respondent(s)

INDEX

Particulars

Joint Committee Report in compliance to Hon'ble NGT (PB)
| order dated 18.03.2021, 12.08.2021 & 09.12.2021 in O.A. No.
324 of 2016 & E.A. No. 19 of 2021, Shailesh Singh Vs State of
U.P. & Ors.

Annexure I: A copy of order dated 18.03.2021 passed by Hon'ble
NGT (PB) in O.A. No. 324 of 2016, Shailesh Singh Vs State of
U.P. & Ors.

Hon'ble NGT (PB) in.E.A. No. 19 of 2021 in Shailesh Singh Vs
| State of U.P. & Ors.

|
held on 09.11.2021.

. Annexure IV: A copy of status report dated 24.11.2021 provided
by UKPCB.

by UPPCB.
Annexure VI: A cdpy of order dated 09.12.2021 passed by
Hon'ble NGT (PB) in E.A. No. 19 of 2021, Shailesh Singh Vs

| State of U.P. & Ors.
| Annexure ViI: A copy of Minutes of Meeting of Joint Committee

Annexure lll: A co;:iy of Minutes of Meeting of Joint Committee "

Annexure V: A copy of status report dated 29.11.2021 provided

1 Page No. |
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0. Annexure VIII: A copy of compliance status report provided by

UPPCB.

10, | Annexure IX: A copy of compliance status report provided by

| UKPCB.

Ors.
L —

Place: Delhi
Date: 09.05.2022

" 11. | Annexure X: Joint Report in compliance to Hon'ble NGT orders_i_
dated 18.03.2021, 12.08.2021 & 09.12.2021 in O.A. No. 324 of
2016 & E.A. No. 19 of 2021; Shailesh Singh Vs State of U.P. & |
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M- LMWVMJ«NU
(Dr. Ajit Kumar Vidyarthi)
Scientist-F
Central Pollution Control Board
Parivesh Bhawan, East Arjun Nagar, Delhi- 110032
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Joint Committee Report in compliance to Hon’ble NGT (PB) order dated 18.03.2021,
12.08.2021 & 09.12.2021 in O.A. No. 324 of 2016 & E.A. No. 19 of 2021; Shailesh Singh
vs State of U.P. & Ors.

This report is in compliance to Hon’ble NGT order dated 09.12.2021 in Execution Appeal
No. 19/2021, OA No. 324/2016 titled Shailesh Singh Vs State of Uttar Pradesh & Ors.

Hon’ble NGT considered the compliance report dated 06.01.2021 filed by the Central
Pollution Control Board (CPCB) based on joint committee inspection of 14 industries on 27"
& 28™ October, 2020 carried out by officials of CPCB, Uttar Pradesh Pollution Control
Board (UPPCB) and Uttarakhand Pollution Control Board (UKPCB) and vide order dated
18.03.2021 (ANNEXURE-1) further directed the following:

“13. There is no objection to the report of the Oversight Committee in respect of the
units in the State of UP or to the report of the joint Committee filed by the CPCB. We do not
see any reason not to accept the same. Accordingly, the said reports are accepted. Action
may accordingly be taken by the concerned units and the statutory regulators.

14. The industries in the question in the State of UP as well as Uttarakhand may
comply with the deficiencies noticed in the reports which may be overseen by a joint
Committee of CPCB and the concerned State PCBs. The State PCBs may take necessary
further action based on the observations of the joint Committee, which may include coercive
measures like recovery of compensation and initiating prosecution, following due process of
law. An action taken report may be periodically provided by the State PCBs to the Chairman,
CPCB for any further directions for the remedial action.

16. Learned counsel for the UP State PCB submits that polluted water is being
discharged from the Uttarakhand by the industries which is flowing to the State of UP. This
may be looked into by the CPCB and based on observations of the CPCB, appropriate
remedial action be taken to prevent such pollution by the State of Uttarakhand and its
authorities. Regular vigilance may be maintained by the concerned SPCBs and other
statutory regulators and impact on water quality of river Kosi, Dhela, Bahela, Ramganga
and finally on Ganga may be overseen by CPCB and NMCG also.”

Hon’ble NGT vide its subsequent order dated 12.08.2021 (ANNEXURE-II) in the matter of
Shailesh Singh Versus State of U.P. & Ors. in EA No. 19/2021 in OA No. 324/2016,
directed the following:

“..... to enable the Tribunal to proceed further, the CPCB and State PCB may furnish
a status report in the matter with regard to the compliance status of order of this Tribunal
dated 18.03.2021.”

In compliance to Hon’ble NGT orders mentioned above, CPCB issued letter dated
02.09.2021 to Uttar Pradesh and Uttarakhand SPCBs (State Pollution Control Boards)
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wherein CPCB requested the SPCBs to take necessary action as per the Hon’ble NGT order
and forward the action taken report to CPCB by 30.09.2021.

CPCB vide letter dated 02.09.2021 also forwarded the reports of water quality monitoring of
rivers Dhela, Kosi and Bahela and adjoining drains, carried out during Magh Mela 2020 and
2021 jointly by CPCB, Uttarakhand & Uttar Pradesh SPCBs and also water quality
monitoring reports of rivers Dhela, Kosi and Bahela from their origin to confluence to SPCBs
of Uttar Pradesh & Uttarakhand. CPCB also requested SPCBs to take appropriate remedial
action to prevent pollution of these rivers/ drains and also for restoration of their water
quality.

Vide the said letter, CPCB also requested SPCBs to constitute mechanism for regular
vigilance for control of pollution and water quality monitoring of these rivers and to provide
the action taken report/compliance report to CPCB by 30.09.2021.

A meeting dated 09.11.2021 was convened with officials from CPCB, UKPCB &
UPPCB to discuss the compliance status of Hon’ble NGT orders dt 18.03.2021 and
12.08.2021 in the present matter. During the meeting, compliance status of concerned units
w.r.t recommendations of joint committee & the oversight committee as referred by Hon’ble
NGT in its order dt 18.03.2021 was sought from both SPCBs. Minutes of the meeting is
annexed herewith at Annexure-I11.

Accordingly, UKPCB & UPPCB provided status reports w.r.t. recommendations of joint
committee & the oversight committee vide email dt 24.11.2021 (Annexure-1V) &
29.11.2021 (Annexure-V) respectively.

Status report dated 07.12.2021 including the reports provided by SPCBs of Uttar
Pradesh & Uttarakhand in compliance to Hon’ble NGT order dt 18.03.2021 & 12.08.2021
was filed by CPCB before the Hon’ble Tribunal wherein compliance status of units w.r.t.
recommendations of joint committee & the oversight committee as well as water quality data
of the rivers in question was included. The report also mentioned that CPCB along with
UKPCB) & UPPCB, carried out fortnightly monitoring of rivers Dhela, Kosi and Bahela and
adjoining drains during Magh Mela 2020 and 2021. Water quality monitoring of these rivers
from their origin to confluence were also carried out jointly by CPCB, UKPCB & UPPCB in
the past.

UPPCB also filed a separate status report before the Hon’ble Tribunal providing the
compliance status of 6 units w.r.t. recommendations of joint committee & the oversight
committee

The Hon’ble Tribunal considered the above reports and vide order dated 09.12.2021
(Annexure-VI) directed the following:

“8. Apart from report of CPCB, UPPCB has filed its separate report dated
03.12.2021 giving the compliance status in conflict with the report of the CPCB with regard
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to the pollution and extraction of groundwater by the industries. The said report does not
mention the details with regard to extraction of ground water and compliance of consent
conditions meant for preventing pollution of rivers in the vicinity.

9. In view of above, we consider it appropriate to require a joint report by a joint
Committee of CPCB, UPPCB and Uttarakhand State PCB within two months by email at
judicial-ngt@gov.in preferably in the form of searchable PDF/ OCR Support PDF and not in
the form of Image PDF which may also be uploaded on the website of CPCB simultaneously
for further response of the concerned parties. The joint Committee may also furnish details of
ground water extraction, compliance of conditions for preventing pollution of rivers in the
vicinity, extent of discharge of pollutants and compensation assessed and recovered in the
past and also recommend further remedial action, if necessary.”

Pursuant to the above, a meeting was convened on 25.01.2022 with officials from
CPCB, UPPCB & UKPCB to discuss the compliance status of the said order. After detailed
deliberations, it was observed that a joint report highlighting the compliance status of the
Hon’ble NGT order 18.03.2021 in O.A. no. 324/2016 which shall include compliance of the
units w.r.t. recommendations of joint committee as well as oversight committee may be
furnished in compliance to the NGT order dated 09.12.2021. Accordingly, it was decided to
undertake ground verification of compliance status of concerned units w.r.t.
recommendations of joint committee as well as oversight committee.

It was also decided that both SPCBs shall provide the status reports including

compliance status of concerned units in tabular format along with the photographic evidences
to CPCB by 07.02.2022 which may be verified by the joint committee.
During the meeting, it was also decided that the water quality monitoring of rivers in the
vicinity may be carried out jointly by CPCB, UKPCB and UPPCB on 02.02.2022. Minutes of
the meeting dated were circulated to concerned SPCBs vide CPCB office memorandum dated
01.02.2022 and the same is annexed at Annexure-VII.

Accordingly, both SPCBs provided the compliance status of concerned units in tabular
format and the latest water quality data of rivers. The reports received from UPPCB &
UKPCB are annexed at Annexure-VII1 & Annexure-1X respectively.

Water quality monitoring of rivers Dhela, Bahela, Kosi and Ramganga in the vicinity was
carried out jointly by officials from CPCB, UKPCB & UPPCB on 02-03.02.2022. Details of
the monitoring have been included in this report.

The joint team also undertook field visits for verifying the compliance status of concerned
units w.r.t. recommendations of joint committee and oversight committee on 08-09.03.
2022.Surprise inspection of these industries was also carried out by third party agencies viz.
Vasantdada Sugar Institute (VSI) Pune, Indian Institute of Technology Roorkee, Indian
Institute of Technology Delhi, Central Pulp & Paper Research Institute (CPPRI) Saharanpur
etc. during Dec-2021-March 2022 and these reports are included as parts of joint report.
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Details of Environmental Compensation (EC) deposited by the concerned industries have
also been included in this report.

Joint Report in compliance to Hon’ble NGT orders dated 18.03.2021, 12.08.2021 &
09.12.2021 in the matter of Shailesh Singh vs State of U.P. & Ors., including compliance
verification of industries on 08-09.03.2022 and river water quality monitoring carried out on
02-03.02 2022 by joint team of officials from CPCB, UPPCB and UKPCB is annexed to this
report as Annexure-X.
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Speed Post
B-]9004/NGRBA/CPCB/20]8-19 R >

To i \'\\qﬁ\)
Sh. Shailesh Singh,
41B, Hanuman Road,
Sansad Marg, Connaught Place,
New Delhi: 110001

Email: rashtriyasamasya@gmail.com

Date: 15.09.2023

Sub: Information under Right to Information Act, 2005.
Sir.
This has reference to your RTI application dated 18.08.2023 having online registration

number CPCBD/R/E/23/00680 regarding illegal production charges deposited by M/s. Radico

Khaitan Ltd., Bareilly road, Rampur (U.P.) in compliance of Hon’ble NGT orders in O.A. No.
324/2016. The information available in this division is as follows:

Answer to Point 1 & 2:

In the matter of Shailesh Singh vs State of Uttar Pradesh and Ors.. O.A. No. 324/2016 of

NGT. Principal Bench, New Delhi, CPCB vide directions dated 24.12.2018. 17.05.2019 and
06.08.2019 issued under section 5 of The Environment (Protection) Act. 1986 to M/s. Radico
Khaitan Ltd.. Bareilly road, Rampur levied environmental compensations of Rs. 27.00.000 -
(Rupees Twenty-seven Lakhs only), Rs. 1,18.80,000/- (Rupees One Crore Eighteen Lakhs Eighty
Thousand only) and Rs. 5,83.20,000/- (Rupees Five Crore Eighty-three Lakhs Twenty Thousand
only). respectively. Copies of above mentioned directions are enclosed (Annexure- la.b.c).

M/s. Radico Khaitan Ltd., Bareilly road, Rampur has deposited environmental
compensation of Rs. 27,00,000/- on 15.02.2019, Rs. 1,18,80,000/- on 03.07.2019 and Rs.
5.83.20,000/- on 02.09.2019, in compliance of the above mentioned directions issued by CPCB.
Copies of receipts received from Accounts Division, CPCB are enclosed (Annexure- 2a.b.c).

The Appellate Authority in this case is Member Secretary, CPCB. Parivesh Bhawan. East
Arjun Nagar, Delhi-110032.

Yours faithtully.

513l

(Dr. A. K. Vidyarthi)
Director & DH-WQM-I11

Encl: As above (Page no. 1-41)

Copy to:
1. Nodal Officer. RTI, CPCB, Delhi l : For information please s
UL

3|
(Dr. A. K. Vids}artl?g

© Nopy
REESCAL ) (38,pkm )
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274 Annexure-1V

JOINT INSPECTION REPORT

IN COMPLIANCE TO
HON'BLE NGT ORDER DATED 29.04.2022

IN THE MATTER OF
GHANSHYAM SINGH PASI
Vs
STATE OF U.P.

[O.A. NO. 152/2022]

Date of inspection: 12 July 2022

PREPARED BY
JOINT COMMITTEE OF CPCB & UPPCB

e
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1. Subject Matter

Matter: Ghanshyam Singh Pasi. m O.A. No. 1522022

Subject: Environmental Pollution caused by M/s Radico Khaitan Ltd.. Rampur and the fire accident
which occurred in the unit on 06.03.2021.

2. Owder of Hon ble NGT dated 29.04.2022

The Hon'ble Tribunal in the said matter passed the following directions on 29.04 2022 which is
placed as under: -

“In view of the serious allegations made in the present letter petttion, we consider it appropriaie o
frave a factual and action taken report from a joint committee comprising of CPCR, Stare PCE and
Lhistrict Magistrate, Rampur, The State PCB will be the Nodal agency for coordination and
compliance. The joint commiltee may meet within four weeks, under take site visits, look inte the
grievances of the applicant and rake requisite action by following due process of law. The commistee
may also examine the issues in relation to manufacture, Storage and Import of Hazardous Chemicals
Rules. 1989 as applicable including aff-site and onsite plans and remedial steps to avert the industrial
accidents. Factual and action taken report may be firnished within two months by email ar (udicio)-
Mg,

In compliance of Hon'ble NGT order dated 29.04.2022, inspection of M/s Radico Khaitan Ltd., was

carried out on 12 July, 2022 by a joint team comprising officials from RO-Moradabad UPPCB, CPCE
Delhi and ADM Rampur.

3. Joint Inspection Report of Radico Khaitan Limited, Bareilly Road, Rampur, Uttar
Pradesh -2344901

S.No, | Name & Address of the Radico Khaitan Limited, Bareilly Road, Rampur,
Industry: Uttar Pradesh -244%01

I Type of Industry Sector Dastallery
2. | Date of Inspection 12, July, 2022
3. | Operational Status Operational o
4. | Name of main Raw Material ?'.-!nias:;e_;{ﬂrhcau}-‘; |
5. | Name of Final Product () Spirit (ENA) '
6. | Consented Production Capacity | 200 KLFD for Molasses based distillery

Gran based distillery - 100 KLPD

Malt spint Plant - 03 KLPD

7. | Production during inspection | 130 KLD

{based on Excise data) |

8 | Adrand water consent Valid up to 31.12.2023 '

9. | Authorization under Haz. and Valid up to 31,12.2023

Other Wastes Rules, 2016,

10, | Permission from CGWA for | Yes
| ahstraction of Ground Water

H, | Sources of Water Supply | Bore wells: 03 Numbers

74 ;
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Waler Meters: -installed
Working status of Water meters: Operational
Logbook maintained:- Yes

.| Consumption of Fresh Water 1730
(KLD)

13. | Wastewater Stream Industrial effluent: Spent wash, spent lees. from
production process, fermenter washing, process
condensate, floor washing and cooling tower blow
down, boiler blow down
Domestic: Sewage.

14. | Method of Treatment, For Industrial effluents to achieve ZLD:
concentration and Utilization of i, Spent wash Management: Bio-digesters, Clanfiers,
Wensipsnier Dissolved Air Floatation (DAF), Reverse Osmosis

(RO, Multi Effective Evaporator (BMSW)
{evaporation) followed by Bio-composting. To treat
IMEE condensate, spent lees RO-reject, cooling
I tower blow down the unit has installed Condensate
Paolishing Unit (CPLT).
| li. For Domestic waste water: Sewage [reatment
| Plant (STP) exist before discharge in to local drain.
| 15: | Mass flow meters at inlet and
' outlet of IMEE and BMSwW | Installed and found operational
I EE?ﬂpu_ratqu

16. | Online monitoring  system | peiattad and found operational

connected

4. Observations
1. Onthe day of nspection, the unit was found operational. The unit is engaged in the production

of alcohol using molasses and grain as raw materials in two processing units in the same

premises.
2. On the day of inspection, the unit was operating at production capacity of 130 KLD using

molasses as raw material.

3, The unit has separate consent to operate under Water Act, 1974 and Aar Act, 1981 for molasses

based distillery unit ss well as for grain based distillery unit, for production capacity of 204

KLPD and 100 KLPD respeetively, which are valid upto 31.12.2023. CTO under Water Act,

1974 for molasses based and grain based disnllery unit are placed at Annexuore-1& 11 and CTO

under Air Act, 198 for molasses based and grain based distillery unii are placed at Annexure-

1 & 1V,

B 3
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4. Forthe management of spent wash end to achieve ZLID, the umit has 3 stage integrated muluple
effect evaporator (IMEE), Bio-Digesters, Lamella clarifiers, Clariflocculators, dissolved ar

foatation, {DAF) followed by RO and 6 stage Mulu Effect Evaporator (BMSW),

Lr

The umit 1s having three bore wells to meet the fresh water requirement of production and
domestic consumption. The unit has installed fow meters at cach bore well. As per the log book
data submitted by the unit, the average fresh water consumption from April-2022 to June-2022
is 1827.9 m'/day, 1736.54m*day, and 1730m"/day respectively.

Table 1: Month wise fresh water consumption data

Borewell No. Month Total Fresh Average fresh
water water
Consumption | consumption
(L) {m?/day)
| Borewell-1 April, 2022 28144 93K8.1
Borewell-2 April, 2022 0 0
Borewell-3 | April. 2022 26694 889 8
Total fresh water consumption in month | 54838 |
of April, 2022 (KL) |
Average fresh water Ennsumptinnﬁrwlﬂ}r 1827.9 KLD
| Borewell-1 May, 2022 22189 713 .
| Borewell-2 | ‘May, 2022 0 0
Borewell-3 May, 2022 31644 1020.77

Total fresh water consumption in menth | S3833
of May, 2022 (KL)

..Iw'tl‘lgt fresh water consur r!:._]!_ﬁ-:m per day | 1736.54 KLD

Borewell-1 June, 2022 17893 | 594
Borewell-2 Jung, 2022 i} | 1)
Eluirewelél—l June, 2022 34012 | 1133.7

“Total fresh water consumption in month | 51905
of June, 2022 (KL)

Average fresh water consumption per day | 1730 KLD

0. As per the logbook data submitted by the unit, month wise total alcohol production, and spent

wash generation per KL of alecohel production is as below:

By

36



278

Table 2: Month wise Spent Wash generation, alcohol production and Spent Wash
generation per K1. of alcohol production

Month Total spent wash

generation at  the
bottom of analvser

Total  Spent
wash
seneration (KNI

Alcohol Sp.  Spent wash |
Production | generation (KL/KL
{in KL) per KL of alcohol

column Month) (Sp. production)
(MT/Manth) Gr. 1.06)
April-2022 | 47999 50878.94 419624 | 12.12
May-2022 | 46346 | 48126.76 417334 11.77
. June_-i‘l]II 45585 4833201 352302 1232

7.  The unit has installed mass flow meter with totalizer at the mlet and owtlet of IMEE as well as

on BMSW evaporator.

As per the log book data of MEE provided by the unit for the month from Apnl. May and June

2022, wotal spent wash feed to MEE, total condensate generated and total concentrate generated

are given below:;

Month Total spent | Condensate | Total Feed 1o BMSW BMSW Overall %
wash generation concentrated | BMSW Evaporator Evaporator Ruchuctinn
generation from IMEE | spent wash Evaporator | (Concentrate) | (Condensate) | # =2-86 =11
al the {MT ! Maonth) | generation (MT! N lonth) | MT Month AT Adanth 2
bt taven of from IMEE
analyscr {MT Month)
carl
iMT Alonth) -

i 1 T, 3 = A 3 H

April- 47090 1) (73700 307200 | B3 | 11411 45835 T62

Iz

May- 46346 [G6E] 29663.0 15344 I 10947 R 1537
maz

Junge- | 45585 L6257.4 2932840 L5164 N85 4273 Th. 10

012

% For storage of concentrated spent wash the unit has 02 lagoons of total capacity 25000m”

Table 3: status of Lagoons

5
-

S5 No. | Location M. of | Capacity (m?) Spent wash present (m?)
_ Lagoon e
L | Hitachi site | 01 3500 1690
2 | Ajetpursite | 01 21500 8623
Total Lagoon capacify 25000 m* =]
(>
5
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5. Details of Boilers:
As per the consent issued under section 2122 of the Air (Prevention and control of Pollution)

279

Act, 1981 (as amended) to M/s. Radico Khaman Lid., for Molasses Spirit Plant, the unit is

having two boilers of capacity 30 TPH and 26 TPH having a consent validity for the period
from 31.05.201% 1o 31.12.2023. Both the boilers were found operational on the day of

inspection,

Details of the boilers are as follows:

A Adr Pollutlon
5 Noeo | Pollution Capacity | Type of fuel | Stack No. Stack Helght Control Device
Soorce
ek height Bio Gas Fired
' Boiler-l | 26 TPH | Bio-gas Stack No.-] *E’:;:nj ;‘::d
lewel
Rice  husk Dust collector | ESP instalked
and Bio gas 11 AP'EE and
2 Boiler-ll | 30TPH | (Combinatio | Stack No.-2 | #uck height
t ar only nee of 30 meter
hsk) from ground
| fevel

Table 4: Details of Boilers 1 & 11 for the month of April, May & June 2022

Net steam gen, | Pawer Cruantity Ash used in
S No. | Beiler | (M Gen. :;’:'I’* o | arfal "";“n low Landfills
(KW M7 | (MT)
April, 2022
= : 1923550
| Boiler-1 11821 G073 Bip-gas | (amd) [} ,
| 2 Rice .
| - ik = -
[ 2 "El:Iiltr £ | 13884 . [ 76545 sk 4305 T3 203
| Alav. 2022
| Boiler-1 | 12420 T B30 Bit-gas | 2048680 I
.J Boilee-l | 1522 I 7368 Rice 1360 741 T
| Fx huk
June, 2022 -
| Boiler-l [ 12437 655580 | Bioegas | 2048640 | 2038640 | D
" Boilerdl '|'i'i 0 ’ 3503 il 720

The unit has submitted the copies of centificates dated 22, 10,2021 and 22.04.2022 issued by

Uttar Pradesh Boiler Inspection Department. As per the certificates, the unit is allowed o
wark the 30 TPH boiler under provision of section 8 of the Boiler Act (V of 1923) a1 the
maximum working pressure of 51 kg/em?® from 22.10.2021 to 21.10.2022 and 26 TPH boiler
at the maximum working pressure of 27 kg/em?® from 22,04.2022 to 20.04.2023. Copies of the

certificate are attached a1 Annexure-Vv.

Py
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On the day of inspection boiler of 30 TPH was working at a pressure of 44kg/em® & 26 TPH
was working at a pressure of 21 kg/em®

Ambient air momtoring and stack emission momitormmg was camed out by offictal from
Regional oftice, UPPCB. Moradabad, Ambient air quality was monitored at 3 locations

around the umt. The ambient air quality monitormg results are given below;

Table 5: Ambient air quality monitoring results

Sr. No. | Lscatinm Kid. for | N0 | Std. for Sk Sod. for Farticulate
| Wk Fesult ! S04 Result Particulaie Matter
(pg'm’) | (pg'm™ | (pp'm’y | (pe'm) Matter FM PALLD
| 10 {Less than | (pg'm’
| 10%icron )
[T | I Ty B | (ppie) -
1 Mear Maolasses 18,08 EEI]H] 54
| Plant, Radico
Khaitan, Rampur i & T
7 Near Grain plant, 17.00 4.1 90,64
Radico Khaitan
Rampur .
3 Haoof of CGuest 15.50 850 fif. 31
hovuse of Radics
bhaitan, Rampur

As per the analysis resull ol ambient air quality monitoring near molasses plant, Rampur,
concentration of NOxy, $01 and PM10 found 1o be 19.00 gg/m®, 10.00 pg/'m’ and 60.34 pg'm’
respectively against notified national ambient air quality standard limit of 80 pg/m”, 80 pg'm’
and 100 pg/m’ as notified vide Gazette dated 18.11.2009 under Air (Prevention and Control
of Pollution) Act, 1981,

As per the analysis result of ambient air quality monitoring neéar gramn plant, Rampur,
concentration of NOyx, 50: and PMI0 found to be 17.00 pg/m’. 9.00 pg'm’ and 90,64 pg/m’
respectively against the notified standard limit of 80 peg/m’, 80 ug'm’ and 100 pg/m’ as
notified vide Gazete dated 15.11.2009 under Air {Prevention and Control of Pollution) Act,
1981,

As per the analysis result of ambient air quality monitoring at the roof of guest house. Rampur.
concentration of NOx. 80z and PM10 found to be 15.50 pg/m’, 8.50 pg/m’ and 66.30 pg'm’
respectively against notified standard limit of 80 ug/m?®, 80 pg/m® and 100 ug/m” as notified
vide Gazette dated 18.11.200% under Air ( Prevention and Control of Pollution) Act, 1981
Table 6: Stack air guality monitoring results

| 5r. No. | Name of the Plant/ Stack Identification | PM Standards
R e Result (mg/Nm')

| ] Boiler Stack at distillery unit (30 TPFH) | 83.64 150.0

12 | Boiler Stack at distillery umit (26 TPH) 11.94 1 50.0

P :
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The ambient and stack emission monitoring results are within the prescribed limits.

As per the CPCB, Online Continuous Emussion Monitoring System (OCEMS) report of Stack-
| and Stack-2, PM {mg™Nm3) for the peried from 12, June to 12 July, 2022 are within the

prescribed limits, Copy enclosed at Annexure-XI1I1

Cireen belt Area
The unit has developed green belt inside the unit premises, owside the unit’s main gate, in the

ETF area, outside the boundary wall of industry premuses and in the Atal Park which is located

outside the industnal premises. The unit has also developed green belt at Hitachi bio-compost

site and Ajeetpur bio-compost site. At Hitachi bio-compost site. the unit is following Mivawaki

technigue for trees plantation.

The unit has provided the details of green belt area developed by them, The description of area

along with the green belt developed is listed below;

Table 7: Details of green belt area

Sr. No. | Description of Area Length Width | Area
(M) O | (sg. M)
i Atal Park to new Roadways ( Left side) 1400 13 L4200 |
i 2. Atal Park to new Roadways (Left side) | 1400 I3 4200 |
Total in Sg. Mtr | 8400 |
Totalin [Acre ) | 2.10 :
Green belt attached to premises
3. | Aml Park to GSP (Left side towards plant) | 230 | B | 5700 |
4 End of GSP piant towards Nainital Road | 1100 | 3.5 3850 |
3. Azl Park to Nainital road (Right side) I 2000 |4 | BODO
Total in S5g. Mtr | 17550
Total In (Acre) | 439
| Green belt inside the premises
| & Main gate to security office 240 4 960 |
T Admin Block 50 f 300
8. Cuolony area {Dﬁ'c&r&.} 225 25 5625
9. Coleny area (Officers) 125 25 3125
10, BEKTS Lawn a3 43 4275
1. | MRP Area 783 3 3925
12, GSP Main Road from RDL (Left side) 1RO 3 540
13. (8P Main Roead from RDL (Left side) B 3 252
I4, CSM (Hear 02 A5 L) 105
15. Printing (Side 1) 6l 2 N
16. Printing { Front) i k) a0
17. Dense Foresting & Plantation Area at KF | 312.09 23 7802
' Total in Sq. Mtr | 27119
Total in (Acre) | 6.78
Grand Total Green Belt (Sq. Mtr) | 33069
Grand Total Green Belt (Acre) | 13, 27
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The umt representative informed that the unit has total industrial area of around 39 acres, in

which gram based plant, molasses and botthing plant has been commissioned. The unit has

developed green belt inside the premises in 6.78 acre of land, which is approximately 17.38%

of total land area, however due to lack of space inside the premises, in addition to the abave,

the unit has also developed green belt outside the industrial premmises in approximately 6,49

acres. As per the documents, the unit has total green belt area of 13.2 Acres. Drawing of the

areen belt area is attached at Annexure-VI.

7. Bio-compost details:

The unit has bio-compost yvards located at two different places i.e.. Ajectpur site and Hitachi
site. The unit has total 60 acres of bio-compost area, out of 60 acres, 25 acres ol area s covered
and remaining 35 acres of area 1s open/uncoverad.

Out of 35 acres uncovered bio-compost area: 0F acres is available for storage of ready bio-
compost, other 03 acres 15 for storage of press mud and remamming 25 acres i1s available for
bio-composting.

The unit 15 having 05 numbers aero tiller machines for spraying of concentrated spent wash,
mixing and tuming of bio-compost material.

The umt has 4 piezometric wells and one hand pump in the bio-compost vard area of Hitachi
site and 6 piezometric wells and one hand pump in Ajeetpur site.

The unit has installed 02 PTZ web cameras at each hio-compost yards.

Rain water harvesting system was provided in both the bio-compost vard site at Hitachi site
and Ajeetpur site.

Details of press mud procured, press mud consumed, Conc. spent wash to press mud ratio,
bio-compost procured and bio compost sold for the month from Jan, 2022 10 June, 2022 arc

given below;

Months | Conc. Sp;nt .
| wash
IMEE ©Outlet | Press  mud consumption Cone,
| far bip- | cake Press  Mud | in Big- | spent wash | Bio- Bio-campost

composting | procured Consumption | composting to  press | compost | sold
| (MT/Month) | (MT/Month} | (MT/Manth] | (MT/Month] | mud ratic | Produced | (MT/Month)
dan, 2022 11112 13221 7000 11027 157 3300 1470
Feb, 2022 10441 12545 8550 10443 1€ 2800 2613
March, 2022 114E9 15416 7200 11482 1.59 A500 11263
Agril, 2022 11413 5189 7300 11458 159 3500 &5 3
i o 10547 619 7000 10971 156 | 3200 3423
June, 2022 | 10852 G G830 10589 1.58 | 3150 4151

b :
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Ground Water Samples
For assessment of Ground water contamination at bio-compost sites, joint committee of

officials has collected ground water samples from Hand pump & piezometric wells located at
Ajetpur and Hitachi bio-compost yard, The analysis results of ground water samples are given
below.

Table 8; Characteristics of Ground water samples

S.no. | locations plr-[ Con, Colour, | TDS TS. ( I'n_éf'l}

{mg/T) {Hazen) | (mg/l)
BIS Is 10500:2012 | 6.5-8. | - i5 -
(Permissible limit in absence of

alternative source)

2000

1. | Guest house, Ground 7.6 BDL BDL 405 417
water

2. | Piezometer ne. |, 7.4 8 6 581 a6l
Ajetpur bio-compost
yard

3. | Piezometer no.2, | 7.4 b BDL 593 GTE
Ajetpur o-compast
yard

4. | Piczometer no. 3, 1.9 & BDL 428 [ 533
Ajetpur, bio-compaost
vard

Piezometer no.d. 7.5 BDL BDL 376 6]

Ajetpur bio-compost
| yard

L

6. | Piesometer no. 5, E.0 : BDL BDL P5ZAS 430
Ajetpur bio-compost |
vard

7. | Piczometer no.6, T.7 7 BDL 428 475
Ajetpur, bio-compast
vard

8. | Hand pump, Ajetpur 7.3 7 “|BDL | 602 654
| site

9. | Groundwater, from 79 BDL BDL | 246 253

Hitachi hand pump ,
[0, | Piezometer no. 1, T5 " BDL [
Hitachi bio-compost

yard |

I1. | Pigzometer no.2, TR 11 0 307 | 519
Hitachi, Bio-compost
vard

[2, | Piezometer no.3, T 13 BDL 412 414
Hitachi. bio-compost
ard

13. | Piezometer no.4, 78 48 BDL 222 72
Hitachi bro-compost
vard

%)? 10
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Table 9; Heavy metals analysis results

Parameters Haond-pump of | Hand-pump o | Phero-metric BIS IS 10508:2012
Hitwchi Bio-compost | Ajectpur vard well-2 , Ajectpur | {Permissible Emit
Yard yard in absence of
alternative
BHTFCE]
As (mg/l) BDL BDL T BDL 0.05
Cd [ mg1) BDL BOL BDL A3
Co (mg/l RDL BDL RDL :
Cr {mg'l) BDL EDL BDL .05
o g1} BOL BDL BDL L5
Feimgl) III_.IEIF. .32 108 nA
Mo (mg/l} BOL 1, i34 L
Mi (mg'l BDL BIIL H13E f.mZ
Pl i g/ 1) BEL B BOL .o
Sh 1) BDL BDOL BDL -
S¢ (mg!l) BOL RIIL BDL .01
v (mgl) BDL BDL BDL -
Zu (mg/l) 0.2 .06 .01 L

9. Characteristics of samples collected from CPL:
For the treatment of process condensate generated from IMEE. RO reject, spent lees and other

low strength eftluent, the unit has mstalled a commeon Condensate Polishing Unit (CPL) of
2 000m’ capacity (Pic-18 & 19). The Condensate Polishing Unit consists of Equalization
tank, Buffering tank, Anacrobic digestion, Aerobic digestion, clanfication, MGF, ACF
followed by UV treatment. Mechanical press is installed for sludge dewatering, The unit has

mstalled flow meters at the inlet and outlet of CPU.

As per the logbook data submitted by the unit. month wise effluent feed to CPL and tremed

through CPU water are as below

Month Total CPU feed {KL) | CPU treated water (KL}
Aprl, 2022 49708 47720

| May, 2022 49814 47821

| June, 2022 48340 46504 Y

The permeate generated from RO-3 (RO-1 permeate+RO-2 permeate), condensale from
IMEE, Condensate from BMSW (molasses umit), condensate from MEE (grain based),

cooling tower blow down and Spent lees generated from molasses and grain based umits are

feed to Condensate Polishing Unit (CPU) for further treatment.

Y

11
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Flow meter readings at the inlet & outlet of CPL:

At inles of CPU: totalized reading was 766524 m® flow rate of 50.94 m'/h
At putlet of CPU: totalized reading was 403987 m’ flow rate of 40.55m%h

Table 10: Analysis results of samples collected from CPU

Sr.No | Sample pH COD (mg/l) | BOD LTSS  TDS
Location {mg/T) {mg/1)
]: CPLI :'nlelt Y 40191) 2294 4 411
2. | CPUoutlet |77 12 06 14 344

The treated effluent from CPLU outlet is being recycled into cooling tower and for molasses dilution.

% Sewage Treatment and disposal

1. The unit has installed a Sewage Treatment Plant (STP) of capacity 120 KLD for treatment of

sewage generated from the resident inside the factory premises. The STP was found

operational during inspection,

]

The sewage treatment scheme consists ef holding tank-cum- pump sump, Biological reatmem

(sctivated sludge process), seitling tank, holding tank for feed into pressure sand filter (PSF)
and activated carbon filter (ACF).

3. The treated sewape 15 disposed though an open drain across the road, to reach up to Rampur

drain.

4.  Samples were collected from the holding tank (inlet) and treated sewage! from final discharge

{outlet) mnto the drain.

03,

Table 11: Analysis results of samples collected from STP

rELL

Characteristics of waste water samples collected from Sewage Treatment Plant;

'Sr. | Sample Location | pH | COD "[BUD 118 TSS CL- | (NDs-
No. {mg1} | (mgl) (mg/l) | (mg/1) N)
- STP Inlet 72 |20 |D3 |552 11 27 | 847
2. |STPOuwtlet |71 06 o1 |53 |BDL<10 |79 |042
3. | STPinlet (TC/FC) | Total Coliforms 17X10 © MPN/100m]
Fecal Coliforms 70X 107 MPN/100mI
4, STP outlet Total Coliforms — < 1.8 MPMN/100m]
{TC/FC) Fecal Coliforms —< 1.8 MPN/100m]
Heavy metals
Farameiers | As | Cd Ta Cr Ca_ | Fr Mn | N | Pb Sh e v Zn
| imgp | (mgy img¥y | (meg'li | (emg'  imgd) | imgd | (mgdy | {mgT | imgl) | imgfp | impdp | {mgl)
1] ]
STP Imlet | BOL AL BOL BOL | BDL | DIE .18 | BOL | BOL | BOL | BOL | BDL | G4z
-b;fp | BDL BDOL BOL IR BGL 0.z i,13 BOL HOL Bl B anL i dil
Duther N
12
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Though the analysis results of sample collected from STP outlet were found meeting the norms but

the inlet (holding tank) samples not reflects characteristics of sewage.

Characteristics of waste water samples collected from drain along the read  to Ajectpur
bio-compost site and outside near the main gate

Table 12: Analvsis results of drain

S.No. | Sample Description " pH COD BOD |[TS  TsS
(mg/l) | (mgl)

1. Drain ouiside main gate of the 6.9 224 49 6B | 25
| industry

- Drain, upstream of Ajetpur bio- | 7.0 4 | 14 256 | 16
compost yard

3. | Drain, downstream of Ajetpur bio- | 6.9 fhd 17 400 | 26
compost yard I

It was observed that the waste water sample collected from the dran upstream of Ajetpur site
shows Total solids- 256 mg1, COD- 41 mg/1, BOD- 14 mg1 and TSS- 16 mg/l. whereas the
sample collected from drain downstream of Ajeetpur site has Total solids- 400 mg/l, COD-

64mg/l, BOD-17mg/| and TS5-26 mg/l

From the analysis results of drain samples, no significant immpact of industnal effluent discharge

could be perceived.

Details of ENA storage tanks available in the unit:

The joint team has visited the site where the accident of fire occurred and 1t was observed that
02 ENA storage tanks which caught fire were of capacity 405400 BL and 406608 BL, the same
are now repaired. At the time of visit tanks were found empty. The unit has submitted the details
of ENA storage tanks present in the mndustnal premises duly verified by Assistant Excise
Commissioner, Rampur, U.P. As per the document submitted, the unit has total 75 nos, of EKA
storage tanks with a total capacity of 9467180 4 BL. Details of the EN A tanks venfied by Excise
department 15 attached at Annexure-VYIL

The details of the ENA storage tanks along with their capacity and locanions are as under;

£
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Table: 13 Details of ENA storage Tanks

14

ENA Tank List Details
: Receiver. A . " Recipient | MOC {Material
S Nee No. Capacity [BLJ ]mi.pnt of cqp:r_ru:tinn]
1 R-1 48710.6 MS
2 R-2 SREI0.0 MS
3 R-3 ARG30.0 MS
4 R4 12035.0) ENA Recciver MS
rosdm . |
5 RS |2833.0 M5
§ R.f | 2548.0 MS
7 R-7 1313600 MS
8 R4 | 3036.0 MS
9 B8 417100 MS
19 R4 67381.0 S FEEL i MS
i1 R-10 HTRGD Receiver room mo, s
12 R-11 94134 < MS
|13 R-12 17722 MS
i4 K13 77600 MS
15 R-14 49775.0 MS
16 R-15 49330.0 MS
17 Re16 485530 ENA Receiver MS
FOHT T, 3

I R-17 503002 MS
1% R-18 49335.0 MS
| R-10 49705.0 MS
21 Dsv-1 3040010 M
23 DEV.-2 SEHICH O M3
3 DSV-3 499540 BNA Reveiver MS
24 DSy 160700 FEn M
25 DSV-3 16195.0 MS
6 DSY-6 1591040 MS

27 [AV-16 ADES35.0 ME |
23 [AV-17 409470.0 MS
0 [AV-18 408360.0 T MS
n [AV-19 408335.0 MS
i [AV-20 AF5400.0 MS
32 [AV-2] 4066000 MS
13 DEV-O7 T4RED.0 M5
34 DSV 247400 MS
35 DSV-09 251300 1”""";"5?""" " MS
6 5105 10 106E2I.0) Storage VATS Mg
37 SDS 11 170250 MS
33 % 12 264100 MS
kL LAY-06 637000 MS

46
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401 LAV07 (6405.0 MS
4] LAY-0§ 673050 MS
47 1AV09 67470.0 MS
-2 Jﬁ}:‘—!ﬁ | DAY EMA Storage " My
44 1AV ] 67645.0 Vita M5
45 1AV-12 (73250 MS
46 IAV:13 (74600 N
47 IAV-14 673E00 Wk
48 IAV.15 1441100 M
49 ESV-01 1044500 Nk
5 ESV-02 1044600 M5
5] ESV.03 1035500 NS
52 ESV-04 & 1560 ENA Storage M5
53 ESV-05 1042600 ' VATs ' M
54 ESV.-06 795060 L M8
55 ESV-07 139780.0 . M5
a6 ESV-08 293550 S
57 |  GESV-] Y2620 | M S
. s | GESVa2 TG0 M3
I 59 GESV-3 792570 MS
I e | GESVa 792960 _ M5
|l GESV-S 100560 Sﬂﬂiﬂf{n, MS
62 GESY-6 100700 MS
43 GESV.7 BOROD MS
64 GESv-E | o570 MS
a5 GSMV-l | {09 55
b6 GSV-1 151060 M
&7 G5Y-2 151980 linpure Spirit / M3
08 GSY-3 150780 SDS MS
69 GSDV-1 19950 Storage ¥ ATs M
=0 GSDV-2 L9B S} M
71 GR-1 GOR10 MS
72 GR-2 100120 GENA Receiver M5
73 GR-1 100150 M
74 GSR-1 15314 Impute Spirit MS |
75 GER-2 15315 Receiver MS I
Tuotal Capacity 9467180.4 BL.

13. About the fire incident occurred on 06.03.2021
13.1 General Diary Details;
The unit has submitted the copy of General Diary Details reported to local police authonty in
Civil Thana Rampur on 6.03.2021 at 23:42 hrs. As per the report, the fire incident ook place
on (6.03.202 1 at around 8:15 am in which the two alecghol tanks inside the unit premises started
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burning all of a sudden. No casualty was reported. The mnjured persons were admitied in
hospital. Copy of the report is attached at Annexure-VIIL

13.2Report from Chief Fire Officer, Rampur;

The unit has submitted the copy of fire report of U.P. fire services signed by Chief Fire Officer,
Rampur, As per their report, no casualty reported, however total 09 people got injured in the
fire incident, which were immediately send to the hospital for First Aid. Copy of the report 1s

attached at Annexure=1x

13.3 Preparedness and preventive measures by the unit:

At the time of visit the commitiee observed that the unit has kept sand buckets at all eruecial
locations mside the industrial premises. Also to avoid the fire incident by short circusting,
provision for earthing around the ENA storage tanks where fire meoident happenecd was

observed.

Report from Fire Officer: The unit M's Radico Khaitan Ltd., Rampur has provided copy of
inspection report of fire officer dated 24.11.2020. The officer has investigated the firefighting
system installed mside the umit As per the report the unit 15 having fire safety NOC valid ull
28.05.2021. The copy of the inspection report 1s attached at Annexure-X

The unit has submuitted the copy of rencwal of fire & safety certificates, having valhidity up to
13.09.2021 to 12.09.2024.

Preliminary five incident investigation report by third party: The unit has submitted the
copy of preliminary fire incident investigation report prepared by Promax. As per the report on
07 & 8" March, 2021 the team surveved' inspected the incident site and the Extra Neutral
Alcohol (ENA) storage tank no IV 20 & IV 21 which caught fire. As per their report the unit is
having adequate and sufficient resources and infrastructure to handle such meidents. The unit
15 having 04 fire hydrant system near cooling tower, 03 fire water reservoir, 08 ABC type fire
Extinguisher (4 Kg capacity), 02 ABC type Fire Extinguisher (5K g capacity), 146 ABC tvpe
Fire Extinguisher (6 Kg capacity), 16 DCP type Fire Extinguisher (10 Kg capacity), 16 DCP
type Fire Extinguisher {10 Kg capacity), 05 CO2 type Fire Extinguisher (4.5 Kg capacity). 56
€02 type Fire Extinguisher (6.8 Kg capacity), 200 CO2 type Fire Extinguisher (% Kg capacitv).
6 CO2 wpe Fire Extinguisher (22.5 Kg capacity], 32 Meachanical foam Fire Extinguisher of
capacity 9 lrs and 01 Mechanical foam Fire Extinguisher of capacity 50 Itrs.

@)ﬁf 16
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13.4 The committee sought the details of on-site emergency plan and mock fire drills from the
unit. The umt has submitted the mock drill reports being carried out during recent past. As per
the reports 02 mock dnlls were conducted in the month of Jan 2021 & June 2022. The detailed

mock hre drill reports are annexed at Annexure-X1 (a) & X1 (b)

Fire management safety audit report: The unit has submitted the copy of fire management
safety audit report prepared by Promax Global dated (9 Nov, 2020, wherein third party
reviewed all aspects of the Organization's Fire Safety management system and supportive
arrangements agamst the available standard audit specifications.

On site emergency plan: The unit i1s having onsite emergency plan prepared and approved on
12022, The unit provided the copy of onsite emergency plan for the vear 2021 & 2022,
The unit has dedicated safety Department. The organizational chart consists of the following:
Director-Operations
Executive Vice President-Manufacturing operations
GM-HR & IR
Safety manager
Sr. safety Officers.
(4 Fireman supervisor and 03 DCPO (Dover cum fire man)

%%
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I4. Point wise status by joint committee w.rt NGT order dated 29.04.2022

Pommt wise compliance stams of the unit w.r. the NGT order dated 29042022 s mentioned below
in Table-14

S.n0.

g e e L S LR L A B

Points of NGT order
dated 29.04.2022

Status as observed on 12.07.2022 by joint committee

1.

It ix stared thar Rodico
Khaitan Ltd., Rampur, ix
being rin in residentiol
area in  vielation af
environmenial HOrIns,
rules and regulations.

The unit r:pr::acntiifi':'-:.: has informed that the unit was |
established in the year 1943 and in the same year the unit has |

commenced its operations.

The unit has submitted the copy of lease deed according to |

which, the lease deed was made on 28 Feh, 2005 between U.P

State Industrial Development Corporation Lid., and M/s |
Radico Khaitan umit Rampur Distillery for 90 vears on an |
average annual rent of Rs, 29676.35 with a premium of Rs. |

48494620/-

As per the lease deed, the umit is situated in Industrial Area
Rampur, plot no. A-1 with a described area of 52370.0m° for
manufacturing and installation of additional plamt &

machinery to existing distillation unit, according to the design |
and building plan approved by Lessor and proper municipal |
or other competent authority, Copy of the lease deed is |

annexed as (Annexure-XIT).

The Jomnt inspection commuttee observed that;

|. Toward the east of the unit, a fertilizer plant is situated
which is approx. |00 mirs away from the unit.

2, Towards the south and west of the unit, no authorised
colony wuos observed. Green belt, podown ond empty
space were observed. [ndustry is located 10 mitrs south
from national highway, NH24,

3 In the North Direction- Open land was observed which is i

10 mtrs away from the unit.

The  said  industrial
establishment is releasing
foxic gasses 5 or 6 fimes
every month in the early
fierners winich CaNNE

focality.

As per the consent 1ssued under section 21/22 of the Air |
{ Prevention and control of Pollution) Act, 1981 (as amended) |
to M5, Radico Khaitan Ltd., the unit 15 having (2 numbers of |
botlers of 26TPH and I0TPH. The botler of 26 TPH uses bio- |
gag a% a fuel and boiler of capacity 30 TPH vses rice husk as |

respiratory problems to | & fuel. The unit has installed air pollution control device |
the inhabitants of the | (APCD}at 30 TPH botler, however there 15 no requirement of |

APCD on 26 TPH boiler as it 1s operating on clean fuel (bio- |
ans). The unit has submitted the copies of boilers fitness |
certificates issued by Uttar Pradesh Boiler Ingpection |
Department. as per the certificates. the unit i1s allowed to work ;
the 30 TPH boler under provision of section ¥ of the Boiler |

EE)#.-"'
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Act (V of 1923) at the maximum working pressure of 51

kgfem? from 22.10.2021 1o 21.10.2022 and 26 TPH boiler
the maximum working pressure of 27 kg/em” from 22.04.2022
to 20.04.2023.

To assess the air quality of the unit, the team ol officials from
Regional Office (RO), UPPCB, Moradabad carried out stack
emission monitoring and ambient air monitoring,

As per the stack monmtoring report from RO-Moradabad,
UPPCH, value PM shows $3.64 mg/Nm'and 11.94mgNm'
agoinst standard limit of 130mg/Nm'.S

Ag per the analvsis result of ambent air qualimy momtonng
near molasses plant, Rampur. concentration of NOX, 502 and
PMIL0 found to be 19.00 pe/m3, 10.00 pg'm’ and 60,34 pug'm3
respectively against notified national ambient aw gqualery
standard limit of %0 pgm’, 80 pyg'm® and 100 pz'm’ as
notified vide Gazette dated 18.11.2009 under Arr (Prevention
and Control of Pollution) Act, 1931].

As per the analvsis result of ambient air -_]uali:l'_'.- monilorme
near grain plant, Rampur. concentration of NOX. 802 and
P10 found to be 17.00 pg/m3. 200 pgm® and W64 pg'm’
respectively against the notificd standard himit of B0 pg'm3,
80 pem’ and 100 pgm’ as notified vide Gazene dated
[E. L1 2008 under Air {Prevention and Control of Pollution)
Act 1981,

As per the analysis result of ambient air quality monitornng at
the roof of guest house, Rampur, concentration of NOX, 502
and PMI10 found to be [5.50 pg/m’, 8.50 pg'm® and 6630
yg;":n:' respectively against notified stundard Limit of 80 |.L':';r':|1.
80 pgm’ and 100 pg'm’ as notified vide Gazete dated
[2.11.2009 undar Air (Prevention and Control of Pollution)
Act, 1981.

As per analysis results of stack & ambient air monitoring

carried out on 12.07.2022 by UPPCB dunng joint committes,
inspection, the unil was complying with the prescribed norms.
As per the CPCB, OCEMS report of Stack-1 and Stack-2, PM
(mg/Nm’) for the period from 12, June to 12 July, 2022 arc
within the prescribed hmits, Copy enclosed at Annexure-
AllL

The above said industrial
establishunent  has  alse
ned unit not developed a
requisite green belr

As per the consent under section 21/22 of the Air (Prevention
and control of Pollution) Act, 1981 (as amended ) pomt no. 12

*“Unit shall develop Green Belt in minimum 33 percent avea of

Indusivial Premises as per the pravisions leid down in office
order no. Higd03220¢ 201802 dated 16-02-2018 of UP
Pollution Control Board ™

The unit representative informed that the uwmit has otal

industrial area of around 39 acres, in which grain based plant, l

molasses and hottling plant has been commuissioned.

e
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| The umit has developed green belt inside the premises in 6,78

acre of land, which 1s approximatelv 17.38% of total land area,
however due to lack of space mside the premsses. in addition
to the above, the unit has also developed green belt ountside the
mdustrial premises in approximately 6.49 acres,

As per the documents, the umt has total green belt arex of 13.2
Acres. Drawing of depicting locations the green belt area is
attached at Annexure-VI1.

The boiler,  which s
claimed 1o be defunce, is
wsed which spread [Ty ash
is the swrrounding area
and cansing air pollution.

The unit’s repregemat'i:enl:mﬂ claimed about not having any
defunct boiler in the industrial premises.

As per the consent to operate issued by UPPCBE under section |
21/22 of the Auwr (Prevention and control of Pollution) Act, |
1981 {as amended) to M/s, Radico Khaitan Ld., for Molasses |
Spirit Plant and grain plant. the unit 15 having & consent |
vahidity for the period from 31.05.2019 to0 31.12.2023. |
As per the consent to operate (CTO), 1ssued by UPPCB. the |
unit has two boilers of 30TPH and 26TPH capacity and the l
same were observed by the joint team. Stack and ambient air |
monitoring were alse carried out Analysis results are l
mentioned in table no. 5 and 6.

The unit has one alcohol | The fire incident oceurred on 06.03,2021 at around &:15 am in |

tank of the capacity of 2

lacks litre which was not |

shown in  the record
submireed o0 Excise
Department and  on
08432021, the alcohof

rank caught fire resulting
in burn injuries o one
fabowrer  and  other

infrries to mine labours

which the two alcohol tanks namely TAV-20 and [AV-21 of |
capacity 405400 BL and 406600 BL caught fire. As per the
defatls of ENA storage tanks present in the industrial premises
duly verified by Assistant, Excise Commissioner, Rampur, |
LI.P. these are listed at 5. No. 31 and 32 of Table 12, Details
of ENA storage tanks are attached at Annexure-V11L.

The joint team wisited the site where the sccident of fire |

cccurred and the ENA storage tank which caught fire were |

found empty, These same tanks arc now repained.

@,v‘f
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The committee may also | The unit has submitted the copy of General Diary Details |
examing the issues in | reported m Civil Thana Rampur on 6.03.2021. As per the
relation to Manufacture, | repont, the fire incident took place on 06.03.2021 at around
Storage and Impori of | %15 am in which the two alechol tanks inside the unit
Hazardous Ehrmim!: premises started burming all of a sudden. No casualty was
Rules, 1989 as applicable | reponted. The injured persons were admitted in hospital
including off-site and on | The unit has submitted the copy of fire report of LULP. fire
site plans and remedial | services signed by Chief Fire Officer, Rampur. As per their
steps  fo avert  the | teport, no casualty reported, however total 09 people got
industrial gecidents. injured in the fire incident, which were immediately admitted
to the hospital for First Aid.

' Mock drills report: The committee sought the details of on-
site emergency plan and mock fire drills from the unit

The unit has submitted the mock drill reports bemg camied out
during recent past. As per the reports 02 mock dnlls wene
conducted in the month of Jan 2021 & June 2022, The detailed
mock fire drill reports are annexed at Annexuare-X1 (a) & X1
(b).

Fire management safety auwdit report: The wmil has
submitied the copy ol fire manpgement safery audn report
prepared by Promax Global dated 09 Nov, 2020, Wherein
third party reviewed all aspects of the Organization's Fire
Safety management system and supporiive amrangements
against the available standard audit specifications.

On site emergency plan: The unit 1s having onsite emergency
plan prepared and approved on 7/7/2022. The unnt provided
the copy of onsite emergency plan for the year 2021 & 2022,

The unit 15 having a safety Department.

Conclusion:
|. The unit is having valid Air and Water Consents issued by UPPCB for molasses based

distillery unit as well as for grain based distillery unit, which are valid up to 31.12.2023.

As per the lease deed, the unit 15 situated m Industnal Area Rampur, plot no. A-1. The lease

deed was made on 28 Feb, 2005 between UP State Industrial Development Corporation Lud.,

and M/s Radico Khaitan unit Rampur Distillery.

3. As per the consent issued under section 21/22 of the Air (Prevention and control of Pallution)
Act, 1981 (as amended) 1o Mis. Radico Khaitan Lid., for Molasses Spirnt Plant. the unit is
having two boilers of capacity 30 TPH and 26 TPH having a consent validity for the penod
from 31.05.201% 10 31.12.2023. The unit has provided the copies of boilers fitness certificates

issued by Uttar Pradesh Boiler Inspection Department.

(s
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The unit has mstalled air pollution control device (APCD) at 30 TPH baoiler however there 15
no requirement of APCI on 26 TPH boiler as it is operating on clean fuel (bio-gas), hence 1o
assess the air quality of the unit, the team of officials from Regional Office (RO), UPPCB,
Moradabad carmed out stack emission monitoring and ambient air monitoring. Analysis
results of ambient air quality monitoring and stack momtorng résults were found within the
prescribed norms.

Uit has develeped green belt inside the prenuses in 6.78 acre of land, which s approsamately
I7.38% of total land arca, however due to lack of space inside the premises. in addition to
this, the umit has also developed green belt outside the indusirial premises in approximately
6.49 acres. The unit is having a total green belt area of 13,27 Acres.

The unit has provided the copies of onsite emergency plans for the vear 2021 and 2022, mock
drills reports tor the year 2021 & 2022 and fire management safety audit report for the year
2021.

22
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Pictures (M/s Radico Khaitan Ltd., Rampur, U.P.):

X TN TR WS

1 2Dy 4

Lt

by [T .f .‘
h

Pic. 1- Entry gate of M/s Radico Khaitan Ltd.,

By ¢ Sy

Pic.3-Drain near Ajitbur bio-compost yard

compost Site (28.781368, 79.039866)

Pic.-6 Piezometer well no. 02 at Hitachi Bio-
compost Site (28.781058, 79.040352)
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Pic.-07 Pizoeter well no. 04 at Hitchi io-

Pic.-08. Piezometer well no.- 04 at Hitachi

BIO compost Site (28 780690, 79.041712)

compost Site (28.7806338, 79.041135)

Pic.-09 Piezometer well no.- 01 at Ajeetpur
B|o compost Site (28 770613 79. 029929)

Pic.-11 P|ezometer well no.- 03 at Ajeetpur
Bio-compost Site (28.768381, 79.028847)

Pic.-10 Piezometer well no.- 02 at Ajeetpur
Bio- compost Slte (28. 770450 79. 027946)
0

Pic.-12 Piezometer well no.- 04 at Ajeetpur

Bio-compost Site (28.768670, 79.030653)

24
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Pic.-13 Pieometer well no.- 05 at Ajeetpur | Pic-14 Piezmeter well no.- 06 at Ajeetpur
Bio-compost Site (28.768507, 79.030570) Bio-compost Site (28.768208, 79.029999)
., o T N T U =~ - - “* ¢

b -

Pic.-16 Flowmeter at STP outlet (Flow-2.0 | Pic.-17 Flowmeter at STP inlet (Flow-0.0
m3/hr) m3/hr)
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.

Pic.-19 Flowmeter at CPU inlet (Flow- 50.94

m3/hr, Totalizer- 766524 m?3)

oy Y
Pic.-20. Flowmeter at CPU outlet (Flow-
40.55 m3/hr, Totalizer- 403987 m3)
N R A %

|

Pic.-21. CPU control room
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Pic.-26 Green belt area at M/s Radico haita near Hitachi Bio-compost yard

27

59



301

|5 Signature of the Inspecting officials

SN, sami of the Cificials r e ) signature )
= (L » e . . =
I Sh. Nirankar Singh. City Magistrate, Rampu V
2. [ VIrs Reena Satavan, Se. ‘D', CPCB Delhi S T
. [ Sh. LN, Tiwari . AEE, RO Moradabad, UPPCH fosk— )
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302 Annexure-V

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
Principal Bench, New Delhi

Original Application No. 152/2022

IN THE MATTER OF: -

Ghanshyam Singh Pasi Applicant
Versus
State of U.P. & Ors. Respondent(s)
INDEX
S.No. Particulars Page No.
1. Compliance report in compliance to Hon’ble NGT order dated
26.04.2023 in OA No. 152/2022, Ghanshyam Singh Pasi Vs State of]
UP & Ors.
2, ANNEXURE-I Hon’ble NGT order dated 26.04.2023.
3. ANNEXURE-II A Copy of Detailed Verification Report filed by

13212/2022.

CPCB before Hon’ble Hon’ble High Court of Delhi in WP No.

Date: 21* July, 2023
Place: Delhi

At ke vum%

(Dr. A.K. Vidyarthi)

Scientist-F

Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,

Delhi- 110032
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL,
Principal Bench, New Delhi
Original Application No. 152/2022

IN THE MATTER OF: -

Ghanshyam Singh Pasi Applicant(s)
Versus

State of U.P. & Ors. Respondent(s)

Compliance Report on behalf of Central Pollution Control Board (CPCB)

1. Hon’ble NGT passed an order dated 26.04.2023 (Annexure-I)in Original
Application No. 152/2022 titled Ghanshyam Singh Pasi Vs State of UP & Ors.

Verbatim of the relevant paras of the order is reproduced below:

“7. Vide order dated 07.12.2022, Hon’ble Delhi High Court directed the CPCB
verify the genuineness of the said compliant, as also, the bona fides of the
complainant, and file a report in respect of the same. The CPCB is directed to file

copy of its report before this Tribunal.”

2. In compliance to the above order, copy of the Verification Report filed by CPCB in
compliance to Hon’ble High Court of Delhi order dated 07.12.2022 in WP No.
13212/2022 titled Radico Khaitan Limited Vs Union of India & Ors., is most
respectfully submitted before this Hon’ble Tribunal for consideration and is annexed

herewith as Annexure-II.

& cuwasy Vi ’
A} il PN LR
(Dr. A.K. Vidyarthi)

Scientist-F
Central Pollution Control Board,
Parivesh Bhawan, East Arjun Nagar,
Delhi- 110032
Date: 21* July, 2023
Place: Delhi
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304 Annexure-|

Item No.1 (Court No. 2)
BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.
(Through Physical Hearing with Hybrid VC Option)

Original Application No. 152/2022

Ghanshyam Singh Pasi Applicant
Versus

State of U.P. & Ors. Respondents

Date of hearing: 26.04.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER

HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER
Applicant: None.
Respondents: Mr. Gi.Gi. C. George, Advocate for State of U.P.
Mr. Pradeep Misra, Advocate for UPPCB (through VC).

Mr. Shantanu Chaturvedi, Advocate for Project
Proponent- M/s. Radico Khaitan Ltd.

Application is registered based on a complaint received by Email

ORDER
1. The grievances in the present application are inter alia regarding
causing of environmental pollution by Radico Khaitan Ltd., Rampur and
also regarding the accident which occurred in the above said industrial

establishment on 8.03.2021.

2. Vide order dated 29.04.2022, this Tribunal constituted a Joint
Committee and directed the same to submit Factual and Action Taken

Report within two months.

3. In compliance of above order, The Joint Committee inspected the
unit of the Project Proponent on 12.07.2022 and report of the Joint

Committee was also filed vide email dated 09.09.2022.
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O.A No. 152/2022 Ghanshyam Singh Pasi Vs. State of U.P. & Ors.
2

4. The Project Proponent- M/s. Radico Khaitan Ltd. filed W.P (c)
13212/2022 titled Radico Khaitan Ltd. Vs. Union of India and others
before Hon’ble High Court of Delhi. Vide order dated 12.09.2022, Hon’ble
High Court of Delhi stayed order dated 29.04.2022 passed by this
Tribunal. The relevant part of the order dated 12.09.2022 passed by
Hon’ble High Court of Delhi is reproduced as under:-

“CM APPL. 39979/2022 (for exemption)

Exemption Allowed, subject to all just exceptions.
The application shall stand disposed of.

W.P.(C) 13212/2022 & CM APPL. 39978/2022 (Stay)

Notice. Since respondent Nos. 1 and 2 are duly represented, let
counter affidavits be filed within a period of six weeks from
today.

Learned counsel for the petitioner shall take steps for service
upon respondent Nos. 3, 4 and 5 through all permissible modes
including via approved courier service. Those respondents may
also file their replies, if so chosen and advised.

Bearing in mind the fact that the identical issues are engaging
the attention of the Court in W.P.(C) 10592/2022, let this
petition be tagged and called along with the said petition.

Prima facie, the Court finds itself unable to sustain the order

passed by the National Green Tribunal [“Tribunal”] which has
yet again acting on an anonymous complaint proceeded to
frame and issue peremptory directions for a Joint Committee
being constituted and for the said Committee inspecting the
premises of the petitioner unit and for a report thereafter being
submitted.

The Court notes that the aforesaid order has been passed ex
parte without the petitioner having been placed on advance
notice of the complaint that was made and being afforded an
opportunity to represent against the proposed directions which
have ultimately come to be issued. It is in the aforesaid
backdrop that learned senior counsel submits that the Tribunal
has acted arbitrarily and in excess of the jurisdiction conferred
upon it by Section 19 of the National Green Tribunal Act, 2010
[“the Act”]. Learned senior counsel further contended that the
Tribunal has clearly not been conferred the power to pass
interim orders, ex parte, in light of the provisions contained in
Section 19(4)(i) of the Act. Additionally, the attention of the
Court was invited to the earlier proceedings which ensued
before the Tribunal and ultimately concluded in favour of the
petitioner. Matter requires consideration.

Till the next date of listing, there shall be stay of the order
dated 29 April 2022. This order however shall not be liable to
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O.A No. 152/2022 Ghanshyam Singh Pasi Vs. State of U.P. & Ors.
3

be construed as a stay of further proceedings before the
Tribunal.

List again on 07.12.2022.”
5. Stay of order dated 29.04.2022 has been extended by Hon’ble High
Court of Delhi vide order dated 07.12.2022 till 09.05.2023 with direction
to UPPCB to “verify the genuineness of the said complaint, as also, the
bona fides of the complainant, and file a report in respect of the same, by

the next date of hearing” . The relevant part of the order reads as under:-

“1. This hearing has been done through hybrid mode.
X X X X

W.P.(C) 13212/2022 & CM APPL. 39978/2022 11.

11. The present petition has been filed by the Petitioner —
Radico Khaitan Limited challenging the impugned order dated
29th April, 2022 passed by the Principal Bench, National Green
Tribunal, New Delhi in O.A. No.152/2022 titled Ghanshyam
Singh Pasi v. State of Uttar Pradesh. By the impugned order,
various directions have been issued by the NGT on the basis of
an unsubstantiated Letter Complaint.

12. Notice was issued to the Respondent No.1 — Union of India
and the Respondent No.2 — Central Pollution Control Board,
vide last order dated 12th September, 2022.

13. Mr. Ravi Prakash, ld. CGSC may obtain a copy of the
alleged Letter Complaint received by the NGT, on the basis of
which directions have been passed, and place the same on
record, within four weeks. Copy of the said complaint be also
supplied to the ld. Counsels for the Petitioner, as also, ld.
Counsel for the Central Pollution Control Board.

14. Let the Respondent No.2 - Central Pollution Control Board
verify the genuineness of the said complaint, as also, the bona
fides of the complainant, and file a report in respect of the
same, by the next date of hearing.

15. List on 9th May, 2023.

16. Interim order granted on 12th September, 2022 shall
continue”

0. We have gone through the above quoted orders and noticed the
ground of challenge to order dated 29.04.2022 and find that further
proceedings before this Tribunal have not been stayed by the Hon’ble

High Court of Delhi by either of the orders dated 12.09.2022 and
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O.A No. 152/2022 Ghanshyam Singh Pasi Vs. State of U.P. & Ors.
4

07.12.2022. However, in view of order dated 12.09.2022 the report of the

Joint Committee is not taken into consideration at this stage.

7. Vide order dated 07.12.2022, Hon’ble Delhi High Court directed
the CPCB verify the genuineness of the said compliant, as also, the bona
fides of the complainant, and file a report in respect of the same. The

CPCB is directed to file copy of its report before this Tribunal.

8. O.A No. 324/2022 titled Shailesh Singh vs. State of U.P & Ors.
was filed before this Tribunal against the Project Proponent earlier
complaining about pollution of Kosi River by discharge of its industrial
effluent. Vide order dated this 18.03.2021 this Tribunal directed that
regular vigilance may be maintained by the concerned SPCBs and other
statutory regulators and impact on water quality of river Kosi, Dhela,
Bhela, Ramganga and finally on Ganga may be overseen by CPCB and
NMCG. In view of these facts and circumstances, we consider to
appropriate to direct the Project Proponent to file its response in tabular
format regarding compliance with EC/CTE/CTO conditions imposed for
abatement of environmental pollution and treatment and discharge of

effluents from its industrial unit in question.

9. Report by CPCB and response by Project Proponent- M/s. Radico
Khaitan Ltd. be filed within above mentioned period by email
at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

supported PDF and not in the form of Image PDF.

10. List the matter for further consideration on 04.08.2023.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
April 26 2023
AG
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W.P.(C) NO. 13212 OF 2022

IN THE MATTER OF:-

Annexure-ll1 23

IN THE HIGH COURT OF DELHI AT NEW DELHI

RADICO KHAITAN LIMITED ....PETITIONER
-VERSUS-
UNION OF INDIA & ORS. ...RESPONDENTS
INDEX
S. NO. PARTICULARS PAGE
NO.
1. |Report filed by CPCB (Respondent No. 2)| 1-31
in compliance of Order dated 07.12.2023
2. Annexure -1 32-34
Copy of order dated 07.12.2022 passed
by Hon’ble High Court of Delhi in W.P.(C)
13212/2022 & CM Appl. 30644/2022
3. Annexure -II 35-37
Copy of Hon’ble NGT order dated
29.04.2022 passed in OA No. 152/2022
4. Annexure -III 38-139
Copy of joint Committee report dated
09.09.2022 filed before Hon’ble NGT in
OA 152/2022
5. Annexure -IV 140

Copy of AADHAR Card of Mr. Ghanshyam
Singh Pasi (Complainant)
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6. Annexure -V 141-
Copy of handwritten undertaking dated 145
17.04.2023 provided by Mr. Ghanshyam
Singh Pasi (Complainant)

7. Annexure -VI 146-
Copy of Consolidated Consent to Operate | 150
and Authorisation (CCA) issued by UPPCB
to M/s Radico Khiatn Ltd., Rampur on
19.09.2022 having validity from
01.10.2022 to 31.12.2026

8. Annexure -VII 151-
Copy of No Objection Certificate (NOC) | 156
granted by Uttar Pradesh Ground Water
Authority for groundwater abstraction
from 03 no. of Borewells, having validity
up to 08.04.2024

0. Annexure -VIII 157-
Copy of laboratory analysis reports of | 160
waste water samples

10. |Annexure -IX 161-
Copies of the boiler fitness certificate for | 164
30 TPH & 26 TPH boilers

11. | Annexure =X 165
Copies of the boiler fitness certificate for
65 TPH boiler

12. | Annexure —-XI 166-
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Copy of laboratory analysis reports of |171
ambient air & stack emission samples
13. | Annexure —XII 172-
Copy of laboratory analysis report of | 174
ground water samples
14. | Annexure —-XIII 176-
Details of the ENA tanks verified by |178
Excise department
15. | Annexure -XIV 179-
Copy of latest mock drill report for the| 187
month of December, 2022 provided by
the unit
16. | Proof of Service 188
Filed by:
—
o i ¥
BalenduShekhar
Advocates for Petitioner
Office LB-17, 5 GauriSadan,
Hailey Road, New Delhi-110001
New Delhi Mob. No. 9999666769

Dated 27.03.2023

Email: officeofbalendu@gmail.com
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VERIFICATION REPORT

IN COMPLIANCE TO

HON’BLE HIGH COURT OF DELHI ORDER DATED
07.12.2022

IN THE MATTER OF
RADICO KHAITAN LTD.
Vs
UNION OF INDIA & ORS.
[W.P.(C) 13212/2022 & CM APPL. 39978/2022]

Date of inspection: 17" April 2023

Submitted By
CPCB, Delhi
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Verification report in compliance to Hon’ble High Court of Delhi order dated 07.12.2022 in
W.P. (C) 13212/2022 & CM Appl. 30644/2022 in the matter of Radico Khaitan Limited Vs
Union of India & Ors.

Subject: Verification of genuineness of complaint against M/s Radico Khaitan Ltd., Rampur and
bonafides of the complainant in compliance to Hon’ble High Court of Delhi order
07.12.2022 in W.P.(C) 13212/2022 & CM Appl. 30644/2022 in the matter of Radico Khaitan
Limited Vs Union of India & Ors.

1. Hon’ble High Court of Delhi order dated 07.12.2022

The Hon’ble High Court of Delhi in the matter of Radico Khaitan Ltd Vs Union of India & Ors.
(W.P.(C) 13212/2022 & CM Appl. 39978/2022) passed the following order on 07.12.2022
(Annexure - 1):

...13. “Mr. Ravi Prakash, ld. CGSC may obtain a copy of the alleged Letter Complaint received by
the NGT, on the basis of which directions have been passed, and place the same on record, within
four weeks. Copy of the said complaint be also supplied to the Id. Counsels for the Petitioner, as also,
Id. Counsel for the Central Pollution Control Board.

14. Let the Respondent No.2 - Central Pollution Control Board verify the genuineness of the said
complaint, as also, the bona fides of the complainant, and file a report in respect of the same, by the
next date of hearing”

Background
2. Hon’ble National Green Tribunal (NGT) order dated 29.04.2022

Hon’ble National Green Tribunal (NGT) vide order dated 29.04.2022, in the matter of
Ghanshyam Singh Pasi Vs State of U.P (OA No. 152/2022) has mentioned the complaint
received by e-mail in the impugned order (Annexure - 11):

1. “The grievances made in the present letter petition sent by Mr. Ghanshyam Singh resident of
Bareilly Road Panwariya, Tehsil Sadar, District Rampur, Uttar Pradesh are inter alia
regarding causing of environmental pollution by Radico Khaitan Ltd., Rampur and the
accident which occurred in the above said industrial establishment on 8.03.2021.

2. It is stated that Radico Khaitan Ltd., Rampur, is being run in residential area in violation of
environmental norms, rules and regulations. The said industrial establishment is releasing
toxic gases 5 or 6 times every month in the early hours which causes respiratory problems to
the inhabitants of the locality. The above said industrial establishment has also not developed
the requisite green belt. ETP Plant installed by the above said industrial establishment for
treating toxic poisonous effluents remains always non-functional and untreated effluent acidic
in nature having 85-90 degrees temperature is discharged into factories drains which finds
way to open areas adversely affecting flora & fauna, posing health hazards to the animals as
well as inhabitants of the locality who are suffering from different diseases and damaging the
crops and electronic and metallic goods. The boiler, which is claimed to be defunct, is used
which spreads fly ash in the surrounding area and causes air pollution. The above said
industrial establishment was having one alcohol tank of the capacity of 2 lacks liters which
was not shown in the record submitted to the Excise Department and on 8.03.2021. The
Alcohol tank caught fire resulting in burn injuries to one labourer and other injuries to nine

labourers.
@ -
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3. In view of the serious allegations made in the present letter petition, we consider it
appropriate to have a factual and action taken report from a Joint Committee comprising of
CPCB, State PCB and District Magistrate, Rampur. The State PCB will be the Nodal agency
for coordination and compliance. The Joint Committee may meet within four weeks, undertake
site visits, look into the grievances of the applicant and take requisite action by following due
process of law. The Committee may also examine the issues in relation to Manufacture,
Storage and Import of Hazardous Chemical Rules, 1989 as applicable including off-site and
on-site plans and remedial steps to avert the industrial accidents. Factual and action taken
report may be furnished within two months by e-mail at judicial-ngt@gov.in preferably in the
form of searchable PDF/OCR Support PDF and not in the form of Image PDF.”

3. Compliance status of the impugned order of Hon’ble NGT dated 29.04.2022

In compliance of Hon’ble NGT order dated 29.04.2022, inspection of M/s Radico Khaitan was
carried out by Joint Committee comprising of officials from Central Pollution Control Board
(CPCB), Uttar Pradesh Pollution Control Board (UPPCB) and District Administration, Rampur
on 12.07.2022 for verification of the complaint. Joint committee report is attached at Annexure-
I11. Summary of the inspection report is reproduced as under:

Table no 1: Compliance status of the impugned order of Hon’ble NGT dated 29.04.2022
observed on 12.07.2022

S.No.

Points of NGT order
dated 29.04.2022

Status as observed on 12.07.2022 by joint committee

It is stated that Radico
Khaitan Ltd., Rampur, is
being run in residential
area in violation of
environmental norms,
rules and regulations.

The unit representative has informed that the unit was

established in the year 1943 and in the same year the unit has

commenced its operations.

The unit has submitted the copy of lease deed according to

which, the lease deed was made on 28 Feb, 2005 between U.P

State Industrial Development Corporation Ltd., and M/s

Radico Khaitan unit Rampur Distillery for 90 years on an

average annual rent of Rs. 29676.35 with a premium of Rs.

48494620/-

As per the lease deed, the unit is situated in Industrial Area

Rampur, plot no. A-1 with a described area of 52370.0 m? for

manufacturing and installation of additional plant &

machinery to existing distillation unit, according to the design

and building plan approved by Lessor and proper municipal

or other competent authority.

The Joint inspection committee observed that;

1. Toward the east of the unit, a fertilizer plant is situated
which is approx.100 mtrs away from the unit.

2. Towards the south and west of the unit, no authorised
colony was observed. Green belt, godown and empty
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space were observed. Industry is located 10 mtrs south
from national highway, NH24.

3. In the North Direction- Open land was observed which is
10 mtrs away from the unit.

The said  industrial
establishment is releasing
toxic gasses 5 or 6 times
every month in the early
hours  which  cause
respiratory problems to
the inhabitants of the
locality.

As per the consent issued under section 21/22 of the Air
(Prevention and control of Pollution) Act, 1981 (as amended)
to M/s. Radico Khaitan Ltd., the unit is having 02 numbers of
boilers of 26 TPH and 30TPH. The boiler of 26 TPH uses bio-
gas as a fuel and boiler of capacity 30 TPH uses rice husk as
a fuel. The unit has installed air pollution control device
(APCD) at 30 TPH boiler, however there is no requirement of
APCD on 26 TPH boiler as it is operating on clean fuel (bio-
gas). The unit has submitted the copies of boilers fitness
certificates issued by Uttar Pradesh Boiler Inspection
Department, as per the certificates, the unit is allowed to work
the 30 TPH boiler under provision of section 8 of the Boiler
Act (V of 1923) at the maximum working pressure of 51
kg/cm? from 22.10.2021 to 21.10.2022 and 26 TPH boiler at
the maximum working pressure of 27 kg/cm?from 22.04.2022
to 20.04.2023.

To assess the air quality of the unit, the team of officials from
Regional Office (RO), UPPCB, Moradabad carried out stack
emission monitoring and ambient air monitoring.

As per the stack monitoring report from RO-Moradabad,
UPPCB, value PM shows 83.64 mg/Nm?3and 11.94mg/Nm?3
against standard limit of 150mg/Nm3.S

As per the analysis result of ambient air quality monitoring
near molasses plant, Rampur, concentration of NOx, SO, and
PM found to be 19.00 pg/m?, 10.00 pg/m? and 60.34 pg/m3
respectively against notified national ambient air quality
standard limit of 80 pg/m®, 80 pg/m® and 100 pg/m® as
notified vide Gazette dated 18.11.2009 under Air (Prevention
and Control of Pollution) Act, 1981.

As per the analysis result of ambient air quality monitoring
near grain plant, Rampur, concentration of NOx, SO and
PMjio found to be 17.00 pg/m3, 9.00 pg/m? and 90.64 pg/m?
respectively against the notified standard limit of 80 pug/m3,
80 pg/m® and 100 pg/m® as notified vide Gazette dated
18.11.2009 under Air (Prevention and Control of Pollution)
Act, 1981.

As per the analysis result of ambient air quality monitoring at
the roof of guest house, Rampur, concentration of NOx, SO-
and PM1o found to be 15.50 pg/m?, 8.50 pg/m?® and 66.30
ng/m® respectively against notified standard limit of 80
ug/me, 80 pg/m? and 100 pg/m? as notified vide Gazette dated
18.11.2009 under Air (Prevention and Control of Pollution)

Act, 1981.
@ y -
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As per analysis results of stack & ambient air monitoring
carried out on 12.07.2022 by UPPCB during joint committee,
inspection, the unit was complying with the prescribed norms.
As per the CPCB, OCEMS report of Stack-1 and Stack-2, PM
(mg/Nm?) for the period from 12, June to 12 July, 2022 are
within the prescribed limits.

The above said industrial
establishment has also
not developed a requisite
green belt.

As per the consent under section 21/22 of the Air (Prevention
and control of Pollution) Act, 1981 (as amended) point no. 12
“Unit shall develop Green Belt in minimum 33 percent area
of Industrial Premises as per the provisions laid down in
office order no. H16405/220/ 2018/02 dated 16-02-2018 of
U.P. Pollution Control Board.”

The unit representative informed that the unit has total
industrial area of around 39 acres, in which grain based plant,
molasses and bottling plant has been commissioned.

The unit has developed green belt inside the premises in 6.78
acre of land, which is approximately 17.38% of total land
area, however due to lack of space inside the premises, in
addition to the above, the unit has also developed green belt
outside the industrial premises in approximately 6.49 acres.
As per the documents, the unit has total green belt area of 13.2
Acres.

The boiler, which is
claimed to be defunct, is
used which spread fly ash
is the surrounding area
and causing air pollution.

The unit’s representative has claimed about not having any
defunct boiler in the industrial premises.

As per the consent to operate issued by UPPCB under section
21/22 of the Air (Prevention and control of Pollution) Act,
1981 (as amended) to M/s. Radico Khaitan Ltd., for Molasses
Spirit Plant and grain plant, the unit is having a consent
validity for the period from 31.05.2019 to 31.12.2023.

As per the consent to operate (CTO), issued by UPPCB, the
unit has two boilers of 30TPH and 26 TPH capacity and the
same were observed by the joint team. Stack and ambient air
monitoring were also carried out. Analysis results are
mentioned in table no. 5 and 6.

130

78



366

The unit has one alcohol
tank of the capacity of 2
lacks litre which was not
shown in the record
submitted to  Excise
Department and on
08.03.2021, the alcohol
tank caught fire resulting
in burn injuries to one
labourer and  other
injuries to nine labours

The fire incident occurred on 06.03.2021 at around 8:15 am
in which the two alcohol tanks namely IAV-20 and 1AV-21
of capacity 405400 BL and 406600 BL caught fire. As per the
details of ENA storage tanks present in the industrial premises
duly verified by Assistant, Excise Commissioner, Rampur,
U.P. these are listed at S. No. 31 and 32 of Table 12.

The joint team visited the site where the accident of fire
occurred and the ENA storage tank which caught fire were
found empty. These same tanks are now repaired.

The committee may also
examine the issues in
relation to Manufacture,
Storage and Import of
Hazardous Chemical
Rules, 1989 as applicable
including off-site and on
site plans and remedial
steps to avert the
industrial accidents.

The unit has submitted the copy of General Diary Details
reported in Civil Thana Rampur on 6.03.2021. As per the
report, the fire incident took place on 06.03.2021 at around
8:15 am in which the two alcohol tanks inside the unit
premises started burning all of a sudden. No casualty was
reported. The injured persons were admitted in hospital.

The unit has submitted the copy of fire report of U.P. fire
services signed by Chief Fire Officer, Rampur. As per their
report, no casualty reported, however total 09 people got
injured in the fire incident, which were immediately admitted
to the hospital for First Aid.

Mock drills report: The committee sought the details of on-
site emergency plan and mock fire drills from the unit.

The unit has submitted the mock drill reports being carried
out during recent past. As per the reports 02 mock drills were
conducted in the month of Jan 2021 & June 2022.

Fire management safety audit report: The unit has
submitted the copy of fire management safety audit report
prepared by Promax Global dated 09 Nov, 2020, Wherein
third party reviewed all aspects of the Organization's Fire
Safety management system and supportive arrangements
against the available standard audit specifications.

Onsite emergency plan: The unit is having onsite emergency
plan prepared and approved on 7/7/2022. The unit provided
the copy of onsite emergency plan for the year 2021 & 2022.

The unit is having a safety Department.
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4. Compliance Report of Hon’ble High Court of Delhi order dated 07.12.2022 in W.P.(C)
13212/2022 & CM Appl. 30644/2022 in the matter of Radico Khaitan Ltd. Vs Union of India
& Ors.

4.1 Verification of Bonafide of the Complainant

In compliance of the Hon’ble High Court of Delhi order dated 07.12.2022, in the matter of Radico
Khaitan Ltd. Vs Union of India & Ors. [W.P.(C) 13212/2022 & CM APPL. 39978/2022], to
verify the genuineness of the complaint mentioned in the impugned order of Hon’ble National
Green tribunal (NGT) dated 29.04.2022 in OA No. 152/2022, team of officials from CPCB
carried out visit to the industrial unit of M/s Radico Khaitan Ltd. and nearby area on 17.04.2023.
The team carried out verification of complaint as mentioned in the NGT impugned order dated
29.04.2022 as quoted at Para 2 of this report.

The team also consulted the learned counsel and law officers of CPCB for verification of
bonafide of the complainant. Accordingly, as per their suggestions the complainant was emailed
on 13.04.2023, that, in reference to order dated 07.12.2022 passed by Hon'ble High Court of
Delhi in W.P.(C) 13212/2022 & CM APPL. 39978/2022, he may have to meet the CPCB team
on the site during inspection alongwith valid Photo-1D proof. Thereafter, on the day of visit, team
contacted the complainant through phone (Mob. No. 9412525531) and CPCB team met the
complainant in person at Panwaria Road, Rampur. During interaction, the CPCB team asked the
complainant to provide his ID proof and to brief about the complaint.

As an 1D proof, complainant presented his AADHAR card bearing no. 798751737237 before the
CPCB team. As per the AADHAR card, the name of person is Sh. Ghanshyam Singh, residing
at 109 Bareilly road, Panwaria, Rampur Distillery, Uttar Pradesh. Copy of AADHAR card of
complainant is placed at Annexure — 1 V.

The team of CPCB officials had detailed conversation with complainant regarding issues raised
by him in his complaint letter dated. 16.12.2021. During interaction, the complainant also
informed that “the local drains of Rampur carry distillery effluent and the acidic wastewater in
the drain which causes burns to animals/cattles”. The complainant has also submitted a
handwritten undertaking about the interaction with CPCB team dated 17.04.2023 (Copy of
handwritten undertaking dated 17.04.2023 is placed at Annexure — V). The Complainant also
mentioned about a drain and informed that the drain near Hitachi biocompost site (at village
Tashka) receives effluent from M/s Radico Khaitan Ltd., Rampur through an underground
pipeline. CPCB team along with the complainant visited the said drain (Lat. — 28.77633; Long —
79.04598) which is located approximately 200 meters away (aerial distance) from the unit
(Hitachi bio-compost site) near Tashka village. Location was unapproachable, however
wastewater sample was collected from the culvert by CPCB team and laboratory analysis result
showed pH — 7.3, Total solids- 3688 mg/l, COD- 1027 mg/l, BOD- 506 mg/l and TSS- 667 mg/I.
As per the information provided by Regional Officer, Moradabad of Uttar Pradesh Pollution
Control Board (UPPCB), the drain is entering Rampur city from Bilaspur gate, which is about
four kilometer in the upstream of the sampling location. The drain carries sewage from Bilaspur
gate colony, Pahari gate colony, Bamroha and other surrounding colonies and as informed by
UPPCB, there is no industrial discharge in the drain. The drain was found covered with surface
vegetation at many places and subsurface flow was observed at these places. As per analysis
result, the pH value (7.3) was found in the neutral range i.e. 6.5 — 8.5, which does not match with
the claim of discharge of chemical acidic effluent by M/s Radico Khaitan Ltd. in drain as
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mentioned in the complaint. As per physical observation during visit, no sense of odour and
colour, which are typical characteristics of the effluent from the Distillery unit was felt by the
team and no pipeline was visible to the team near the culvert. However, the other physico-
chemical characteristics i.e. BOD (506 mg/L) and COD (1027 mg/L) in the sample collected
from the drain do not match with the typical characteristics of sewage (values are on higher side),
and indicate discharge from trade/industrial activities alongwith sewage.

5. Verification report of complaint in compliance of Hon’ble High Court of Delhi order dated
07.12.2022

Verification report of complaint in compliance of Hon’ble High Court of Delhi order dated
07.12.2022 in the matter of Radico Khaitan Ltd. Vs Union Of India & Ors In W.P.(C)
13212/2022 & CM APPL. 39978/2022 is presented below:

5.1. General details

a. General details of the unit are mentioned below:

S.No. | Name & Address of the | M/s Radico Khaitan Limited, Bareilly Road,

Industry: Rampur, Uttar Pradesh -244901

1. | Type of Industry Sector Distillery (Molasses and Grain based)

2. | Date of Inspection 17" April, 2023

3. | Operational Status Operational (Grain based)

4. | Name of main Raw Material Grain and Molasses

5. | Name of Final Product (s) Spirit (ENA)

6. | Consented Production Capacity | 374 KLD ENA (Consolidated Consent to Operate an

Molasses & Grain Dual Mode And Malt Spirit Plant )

7. | Production during inspection | 243 KLD
(based on Excise data)

8. | Air and water consent Consolidated Consent to Operate and Authorisation
9. | Authorization under Hazardous | (CCA) issued by UPPCB on 19.09.2022 having validity
and Other Wastes Rules, 2016. | from 01.10.2022 to 31.12.2026 (Annexure — V1)

10. | Permission from CGWA for | The Uttar Pradesh Ground Water Authority has granted
abstraction of Ground Water a No Objection Certificate (NOC) to the unit for

groundwater abstraction from 03 no. of Borewells,
having validity up to 08.04.2024. As per the conditions
of this NOC, the unit can abstract a maximum of 3600
KL/day for groundwater. (Annexure — V1I)

b. The unit has obtained a Consolidated Consent to Operate and Authorisation under Section-25
of the Water (Prevention & Control of Pollution) Act, 1974 and under Section-21 of the Air
(Prevention & Control of Pollution) Act, 1981 with a validity upto 31.12.2026 for molasses
and grain dual mode and malt spirit plant for production of 374 Kilo Litres of ENA per day.
The major conditions of the CCA are as follow:

» The validity of the Consent to Operate shall be valid from 01.10.2022 to 31.12.2026
» Unit shall dispose spent wash through MEE and the concentrated spent wash shall be disposed
through Bio composting in 58 Acre biocompost yard.

11
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» Unit shall operate in Zero Liquid Discharge and no effluent is allowed to discharge outside

the premises.

» Unit shall comply with the conditions of NOC issued by Ground Water Department Govt. of

399

Uttar Pradesh for abstraction of ground water, valid till 08.04.2024.

» The applicant shall use following fuel and install a comprehensive control system consisting
of control equipment as required with reference to generation of emissions and operate and
maintain the same continuously so as to achieve the level of pollutants to the following

134

standards:
. . Air Pollution
S. | Air Pollution . Stack .
No. | Source Capacity | Type of fuel No. Stack Height Con_trol
Device
stack height Not required
— - Stack of 45 meter (operating on
L Boiler-1 26 TPH Bio-gas No.-1 from ground clean fuel)
level
Dust collector ESP Installed
Rice  husk as APCS. and
2. | Boiler-I1 30TPH |and Wood | Stk | stack height
. No.-2 of 30 meter
chips f
rom ground
level
Rice  husk, Stack 65 meters ESP Installed
3. Boiler -111 65 TPH Coal, wood from ground
. No.-3
chips level

c. Onthe day of visit, the unit was operating at production capacity of 243 KLD using only grain
as raw material and not using molasses as feedstock for production of alcohol.

5.2. Fresh water consumption

The unit is having three bore wells to meet the fresh water requirement for industrial and domestic
purposes. The unit has installed flow meters at all three borewell. Month wise fresh water

consumption is tabulated below:

Table 1: Month wise fresh water consumption data

Borewell No. Month Total Fresh water | Average fresh water
Consumption (KL) | consumption (KLD)

Borewell-1 Feb, 2023 502 17.93

Borewell-2 Feb, 2023 18526 661.64

Borewell-3 Feb, 2023 30834 1101.21

Total fresh water consumption in month of | 49862

Feb, 2023 (KL)

Average fresh water consumption per day | 1780.79 KLD

Borewell-1 March, 2023 1208 41.66

Borewell-2 March, 2023 13816 476.41

Borewell-3 March, 2023 34561 1191.76

Total fresh water consumption in month of | 49585

March, 2023 (KL)

Average fresh water consumption 1709.83 KLD

Borewell-1 April, 2022 0 0

Borewell-2 April, 2022 7948 529.87

Borewell-3 April, 2022 17685 1179

12
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Total fresh water consumption in month of | 25633
April, 2023 (KL)

Average fresh water consumption 1708.87 KLD

Overall total fresh water consumption 125080 KL

Overall Average fresh water consumption | 1737.22 KLD

As per the log book data provided by the unit, the average fresh water consumption for duration
01% February 2023 to 15™ April 2023 is 1737.22 KLD against the permitted withdrawal capacity
of 3600 KLD mentioned in the No Objection Certificate (NOC) issued by Uttar Pradesh Ground
Water Authority, which indicates compliance with NOC conditions.

5.3. Verification of Zero Liquid Discharge as stipulated in Consolidated Consent & Authorization
issued by UPPCB on 19.09.2022

Vi.

Vii.

The unit has consent, to operate either on molasses based production or grain based
production or both with daily production not exceeding 374 Kilo Litres of ENA per day.

In molasses based plant, the wastewater streams are spent wash and spent lees from
production process, fermenter washing, process condensate, floor washing, cooling tower
and boiler blowdown. In grain-based plant, the wastewater streams are thin stillage, lees
and process condensate.

As per Consolidated Consent to Operate and Authorisation (CCA) issued by UPPCB on
19.09.2022 having validity upto 31.12.2026, the unit shall operate in Zero Liquid
Discharge and no effluent is allowed to discharge outside the premises and shall dispose
spent wash through MEE and the concentrated spent wash shall be disposed through Bio
composting in 58 Acre biocompost yard.

For achieving ZLD in molasses based plant, the unit has installed Integrated Multiple
Effect Evaporator (IMEE), , Bio-digesters (06 nos.), Lamella Clarifiers, Clari-
flocculators, settling tank, final clarifier, Dissolved Air Floatation (DAF), Reverse
Osmosis (RO) system and a separate MEE for concentration of reject from RO plant.
Final concentrated spent wash is utilized in bio composting. The details about Spent wash
management scheme are elaborated in para 5.3.1.

For achieving ZLD in grain-based plant, the unit has installed Decanter and Integrated
Multi Effect Evaporator (IMEE) plant and Minglers. The concentrate is fed into Mingles
to make Distillers Wet Grain with Soluble (DWGS), which is used as cattle feed. The
details about Spent wash management scheme are elaborated in para 5.3.2.

For management of other effluents generated from Molasses and grain based plant to
achieve ZLD, the unit has installed Condensate Polishing Unit (CPU) of capacity 2000
m®. The details of CPU are elaborated in para 5.3.3.

As per the data provided by the unit, the unit has started operation of its Grain based plant
from 15.04.2023. The details of plant wise no. of operational days based on raw material
are as below:

13
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Table 2: Plant wise no. of operational days based on raw material

Month Grain Plant | Dual Mode Plant Dual Mode Plant
operation on Grain | operation on Molasses

Capacity 100 KLD 140 KLD

Feb.-2023 27 15 26.5

March.-2023 28 0 31

April- 2023 14 Continue from 15

(till 15.04.2023) 15.04.2023 onwards

5.3.1. Spent wash management scheme — Molasses based distillery operation

Vi.

Vii.

viii.

Spent wash generated in distillation process is subjected to evaporation through a re-
boiler and three stage Integrated Multiple Effect Evaporator (IMEE).

Concentrated spent wash from IMEE is pumped into bio-digesters (06 nos.) for bio-
methanation. The bio-gas, generated is used as fuel into boiler.

Outlet of bio-digesters is subjected to solid - liquid separation of bio-digested spent
wash before RO plant which comprises of Lamella Clarifiers, Clari-flocculators,
settling tank, final clarifier and Dissolved Air Floatation (DAF).

Effluent from outlet of DAF system is stored and passed through two RO plants
(operating in parallel).

Permeate generated from RO-1 and RO-2 is further treated through another RO (RO-
3) along with the other effluent of grain based unit and cooling tower blow down.
Permeate from RO-3 is used in cooling tower make-up water.

Schematic diagram of spent wash management systems is as below:

3 stage integrated multiple effect evaporator (IMEE)->Bio-Digesters—>Lamella
clarifiers, Clariflocculators->Dissolved Air Floatation—>(DAF)-> RO->6 stage Multi
Effect Evaporator (for concentrating Biomethanated spent wash)->CPU (for MEE
Condensate and other low strength effluents) and Final MEE Concentrate - Bio-
composting

Unit has installed mass flow meters at IMEE inlet, IMEE outlet, Feed to RO, RO outlet,
Feed to BMSW-MEE and outlet of BMSW-MEE and is maintaining logbooks for the
same.

As per the logbook data provided by the unit, month wise total alcohol production, and
spent wash generation per KL of alcohol production from molasses is as below:

Table 3: Month wise Spent Wash generation, alcohol production and Spent Wash
generation per KL of alcohol production from Molasses

Month Total Spent | Alcohol Alcohol Sp. Spent wash
wash Production | Production | generation
generation (in KL) (in KLD) (KL/KL of
(KI/ Month) alcohol

production)

Feb-2023 38615.09 3542.822 126.53 10.90

March-2023 | 39618.87 3655.180 126.04 10.84

April-2023 | 18574 53 1852.945 123.53 10.00
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As per the CCA issued by UPPCB on 19.09.2022, the unit is allowed to produce 374
Kilo Litres of ENA per day by using molasses and grain dual mode and malt spirit
plant. However as per the data provided by unit for duration 01.02.2023 — 15.04.2023,
it has carried out production @ 125.70 Kilo Litres of ENA per day.
As per the log book data of IMEE & BMSW-MEE provided by the unit for the month
from February, March & April, 2023, total spent wash feed to both MEE, total
condensate generated and total concentrate generated are given below:

Table 4: Month wise details of total spent wash generation, feed to both MEE, total condensate
generated and total concentrate generated

Month Total spent | Condensate | Total RO-Reject BMSW- BMSW- Overall %
wash generation concentrated | Feed MEE MEE Reduction
generation at| from IMEE | spent wash BMSW- (Concentrate) | (Condensate) | 8 =2-6
the bottom off (MT/Month) | generation MEE MT/Month MT/Month *100
analyzer from IMEE | (MT/Month) 2
column (MT/Month)

(MT/Month)

1 2 3 4 5 6 7 8
Feb-2023 40932 14663 26269 13688 9839 3849 75.96
March-2023 41996 14858 27138 14288 10222 4066 75.66
April-2023 19636 6765 12871 6784 4878 1908 73.54

Xi.

The final concentrated spentwash generated from BMSW-MEE is utilized in Bio-
composting. The details of bio-composting are as follows:

>

A\

vV V VY V

Out of 60 acres, 25 acres of area is covered and remaining 35 acres of area is
open/uncovered.

Out of 35 acres uncovered bio-compost area; 05 acres is available for storage of
ready bio-compost, other 05 acres is for storage of press mud and remaining 25
acres is available for bio-composting.

The unit is having 05 numbers aero tiller machines for spraying of concentrated
spent wash, mixing and turning of bio-compost material.

The unit has 6 piezometric wells and one hand pump in the bio-compost yard
area of Hitachi site and 6 piezometric wells and one hand pump in Ajeetpur site.
Rainwater collection system has been provided in both the bio-compost yard site
at Hitachi site and Ajeetpur site.

As per Consolidated Consent to Operate and Authorisation (CCA) issued by
UPPCB, the concentrated spent wash shall be disposed through Bio composting
in 58 Acre biocompost yard.

The unit has bio-compost yards located at two different places i.e., Ajeetpur site
and Hitachi site. The unit has total 60 acres of bio-compost area, which is
adequate and in compliance to CCA conditions.

Details of press mud consumed, Conc. spent wash to press mud ratio, bio-
compost procured and bio compost sold for the month from Feb, 2023 and
March, 2023 is given below;
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Table 5: Month wise details of Press mud consumption, Concentrate spent wash consumption,
Bio-compost generation and quantity sold

Months BMSW- MEE Press Mud Conc. Spent wash [Conc. spent Bio-compostBio-compost
Outlet for bio- [Consumption [consumptionin |wash to pressProduced |sold
composting (MT/Month) |Bio-composting mud ratio  |(MT/Month)(MT/Month)
(MT/Month) (MT/Month)

Feb, 2023 9839 6200 9655 1.56 3000 3762

March, 2023 10222 5200 8147 1.57 2400 2562

5.3.2. Thin stillage management scheme — Grain based distillery operation

i. To achieve ZLD in Grain based plant, the unit has installed Decanters (3 nos.)

followed by IMEE (for concentration of thick syrup) followed by Minglers to
make Distillers Wet Grain with Soluble (DWGS). Ready DWGS is sold in market
(for cattle feed). Condensate generated from IMEE is fed into CPU for treatment.

ii. Schematic diagram of thin stillage management systems is as below:
Thin stillage>Decanters (03 nos.)=> IMEE (for concentration of thick

syrup)>CPU (For condensate treatment) & Mingles (to make distillers Wet
Grain with Soluble DWGS)

iii. As per the logbook data provided by the unit, month wise total alcohol production,

and spent wash generation per KL of alcohol production from grain is as below:

Table 6: Month wise Thin stillage generation, alcohol production and Thin stillage
generation per KL of alcohol production from Grain

Month Total  Thin | Alcohol Alcohol Sp. Thin
stillage Production | Production | stillage
generation (in KL) (in KLD) generation
(K1/ Month) (KL/KL of
alcohol
production)
Feb-2023 9197.22 2912.49 104.02 3.16
March-2023 | 10763.89 2771.70 99.0 3.88
April-2023 | 5815 74 1486.95 106.21 3.91
iv. As per the log book data of IMEE provided by the unit for the month from

February, March & April, 2023, total thin stillage feed to both MEE, total
condensate generated and total concentrate generated are given below:

16

a2



14 139

Table 7: Month wise details of total thin stillage feed to IMEE, total condensate
generated and total concentrate generated

Month Total Thin stillage | Condensate Total concentrated thin
generation generation from stillage generation from
(MT/Month) IMEE (MT/Month) | IMEE (MT/Month)
1 2 3 4
Feb-2023 9933 8008 1925
March-2023 11625 9701 1924
April-2023 6281 5293 988

5.3.3. CPU - Management of other effluents

V.

The rejects from RO-1, RO-2 and RO-3 are feed to BMSW-MEE for further concentration.
The concentrated spent wash is used in bio-composting and spent lees, RO-permeate,
cooling tower blow down and condensate generated from IMEE & BMSW-IMEE is sent
to Condensate Polishing Unit (CPU) for treatment.

ii. For the treatment of spent lees, RO-permeate, cooling tower blow down, condensate

generated from IMEE & BMSW-IMEE and other low strength effluents, the unit has
installed a common Condensate Polishing Unit (CPU) of 2,000 m® capacity. The CPU
consists of Equalization tank, Buffering tank, anaerobic digestion, aerobic digestion,
Clarification, Multi Grade Filter (MGF), Activated Carbon Filter (ACF) followed by UV
treatment. Mechanical press is installed for sludge dewatering. The unit has installed flow
meters at the inlet and outlet of CPU (inlet totalizer- 839752 m?, recycled to cooling tower
- 463150 m® and recycled to Fermenter for molasses dilution - 352068 m?®).

During visit, it was observed that unit has installed a new CPU (capacity — 5000 KLD; for
dual feed mode) which is under commissioning stage.

Unit is using the treated effluent from CPU in fermenter (for molasses dilution) and cooling
tower makeup.

As per the logbook data provided by the unit, quantity of effluent feed and treated through
CPU are as below:

Table 8: Quantity of effluent feed and treated through CPU

Month Total CPU feed (KL) | CPU treated water (KL)
Feb, 2023 46197 44349

March, 2023 49051 47089

April, 2023 24542 23560

Total 119790 114998

Average (KLD) 1663.75 1597.19

% loss in CPU = 4%
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Samples were collected from the inlet and outlet of CPU and analysis results are mentioned
below:

Table 9: Analysis results of samples collected from CPU

Sr. | Sample pH COD BOD TSS TDS
No. | Location (mg/l) (mg/l) | (mg/l) (mg/l)
1. CPUinlet | 4.2 10556 7290 BDL<10 |80

2. CPU outlet | 7.2 04 01 10 720

. Analysis results of sample collected from CPU outlet indicate that the quality of treated

effluent from CPU is suitable for reuse in in fermenter (for molasses dilution) and cooling
tower makeup. Copy of laboratory analysis reports of waste water samples is attached as
Annexure-VI11

above observations and data indicates that the unit has setup systems to achieve ZLD and

complied with ZLD conditions as stipulated in CCA issued by UPPCB. The complaint about the
discharge of untreated effluent of acidic nature having temperature 85 — 90 °C could not be
substantiated.

5.4. Sewage management scheme

The unit has installed a Sewage Treatment Plant (STP) of capacity 120 KLD for treatment
of sewage generated from the households present inside the factory premises. The STP was
found operational during inspection.

. The unit has installed flow meters (with totalizer) at inlet and outlet of STP.
iii. The sewage treatment scheme consists of holding tank-cum- pump sump, Biological

treatment (activated sludge process), settling tank, holding tank cum chlorination tank,
Pressure Sand Filter (PSF) and Activated Carbon Filter (ACF).

iv. STP receives wastewater from overflow of 06 nos. of septic tanks, from the industry guest
house and other utility areas within unit premises.
v. The treated sewage is disposed through an open drain across the road, to reach up to
Rampur drain.
vi. Samples were collected from the collection tank (inlet) and outlet of STP and analysis
results are presented below:
Table 10: Analysis results of samples collected from STP
Sr. Sample Location | pH COD |BOD |TS TSS Cr NOs-N
No. (mg/l) | (mg/l) | (mg/l) | (mg/l) (mg/l) | (mg/l)
1. STP Inlet 7.1 37 09 660 41 135 2.20
2. STP Outlet 7.0 29 03 644 BDL<10 | 109 2.06
Standards mentioned in 55-9.0 |- 30 - 100 - -
CCA issued by UPPCB
on 19.09.2022

Analysi

s results of sample collected from STP outlet is meeting the discharge norms. Copy of

laboratory analysis reports of waste water samples is attached as Annexure-VII1.

18

@

140



5 141

6. Details of Boilers

As per the Consolidated Consent to Operate and Authorisation under Section-25 of the Water
(Prevention & Control of Pollution) Act, 1974 and under Section-21 of the Air (Prevention &
Control of Pollution) Act, 1981 issued by UPPCB on 19.09.2022, the unit is having three
boilers of capacity 30 TPH, 26 TPH and 65 TPH. The unit has submitted the copies of Boiler
fitness certificates dated 22.10.2021 and 22.04.2022 issued by Uttar Pradesh Boiler Inspection
Department. As per the certificates, the unit is allowed to operate the 30 TPH boiler under
provision of section 8 of the Boiler Act (V of 1923) from 22.10.2021 to 21.10.2022 and 26
TPH boiler from 22.04.2022 to 20.04.2023. Copies of the boiler fitness certificate for 30 TPH
& 26 TPH are attached at Annexure-1X. The unit has installed a new boiler of capacity 65
TPH however on the day of visit, it was operating at 55 TPH. The unit has submitted the copy
of provisional order under section 9 of the Boilers Act, 1923 having validity upto six month
from the date of issue (i.e. 21.03.2023). Copy of the fitness certificate for 65 TPH boiler is
attached at Annexure-X. On the day of visit, 02 boilers of capacity 30 TPH and 26 TPH were

found non-operational and 01 boiler of capacity 65 TPH was found operational.

Table 11: Details of boilers installed within unit premises

S. No. | Boiler Capacity | Operational status on the day of visit
1. Boiler-1 26 TPH Non-Operational

2. Boiler-II 30 TPH Non-Operational

3. Boiler -111 65 TPH Operational

During visit, cleaner and biomass fuel such as bio-gas (20%) and rice husk (80%) was being
used in the boiler of 65 TPH capacity. The boiler was equipped with Electro Static Precipitator
as air pollution control device.

Ambient air monitoring and stack emission monitoring was carried out by officials from
CPCB, Delhi. Monitoring of stack attached to 65 TPH boiler was carried out during visit.
Ambient air quality monitoring was also carried out at 2 locations (upwind and downwind) of
the stack monitored in reference to wind direction) namely; Near Chairman Guest house of
unit (Upwind side — 500 metres from stack) and near staff Guest house of unit (Downwind
side — 700 metres from stack). The industry is situated and encompassed of the state highway
and railway etc. During the time of monitoring at about 500 mtr, operation of hot mix plant
operated by PWD, Rampur was observed.

The stack emission and ambient air quality monitoring results are given below:
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Table 12: Emission monitoring results for Stack attached to 65 TPH boiler

S. No. | Parameter Value Emission Standards
as per The Environment
(Protection) Rules, 1986

1. [ PM (mg/Nm®) |28.25 150
2. | SO;(mg/Nm®) | BDL<3 -
3. | NO, (mg/Nm®) | 407.3 -
4. CO.,% 11.2 -
5. 02% 8.2 -
6. | CO (ppm) 62 -

Table 13: Ambient air quality monitoring results

Sr. | Location NO:2 SO2 Particulate
No. Result Result Matter PM1o
(Mg/m?) | (ug/m®) | (ng/m®)
Standards 80 80 100
1 Near Chairman Guest house of unit 41.83 4 263.33
(Upwind side — 500 metres from
stack)
2. Near staff Guest house of unit 38.83 8 297
(Downwind side — 700 metres from
stack)

As per the analysis result of ambient air quality monitoring carried out near Chairman Guest
house of unit (Upwind side — 500 metres from stack), concentration of NO2, SOz and PM1o
found to be 41.83 pg/m?, 04 pg/m?®and 263.33 pg/m?® respectively against national ambient air
quality standard limit of 80 pg/m3, 80 pg/m?® and 100 pg/m? as notified vide Gazette dated
18.11.2009 under Air (Prevention and Control of Pollution) Act, 1981.

As per the analysis result of ambient air quality monitoring carried out near staff guest house
of unit (Downwind side — 700 metres from stack), concentration of NO2, SO2 and PM1o found
to be 38.83 pg/m?, 08 pg/m3and 297 pg/m? respectively against the standard limit of 80 pg/m?,
80 pg/m®and 100 pg/m? as notified vide Gazette dated 18.11.2009 under Air (Prevention and
Control of Pollution) Act, 1981.

The monitoring results of emission from stack attached to 65 TPH boiler showed that, the
Particulate Matter (28.25 mg/Nm?q) is within the prescribed limit of 150 mg/Nm?3. Copy of
laboratory analysis reports of ambient air & stack emission samples is attached as Annexure-
XI.

Online Continuous Emission Monitoring System (OCEMS) have been installed on all three
Stacks, however OCEMS installed on Stack-1 & 2 are connected to CPCB server and the
OCEMS installed at Stack-3 (i.e. stack attached to 65 TPH boiler) is not connected to CPCB
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server. During monitoring, the OCEMS was displaying Particulate Matter (PM) values in the

range of 40-43 mg/Nm?.

The unit has installed Electro Static Precipitator (ESP) as Air Pollution Control Device

(APCD). The unit used clean gas and biomass as their boiler fuel. Stack emission monitoring

results indicate compliance with PM emission norms. However, the ambient air quality

monitoring results indicate exceedance with the national ambient air quality norms.

Hence, the complaint that the said industrial establishment is releasing toxic gases 5 or 6 times

every month in the early hours could not be substantiated.

7. Green belt Area

The unit has developed green belt inside the unit premises, outside the unit’s main gate, in the

ETP area, outside the boundary wall of industry premises and in the Atal Park which is located

outside the industrial premises. The unit has also developed green belt at Hitachi bio-compost

site and Ajeetpur bio-compost site. At Hitachi bio-compost site, the unit is following Miyawaki

technique for tree plantation.

The unit has provided the details of green belt area developed by them. The description of area

along with the green belt developed is listed below;

Table 14: Details of green belt area

Sr. No. Description of Area Length Width | Area
(M) (M) | (s9. M)
1. Atal Park to new Roadways (Left side) 1400 3 4200
2. Atal Park to new Roadways (Left side) 1400 3 4200
Total in Sq. Mtr | 8400
Total in (Acre ) | 2.10
Green belt attached to premises
3. Atal Park to GSP (Left side towards plant) | 950 6 5700
4. End of GSP plant towards Nainital Road 1100 35 3850
5. Atal Park to Nainital road (Right side) 2000 4 8000
Total in Sq. Mtr | 17550
Total in (Acre) | 4.39
Green belt inside the premises
6. Main gate to security office 240 4 960
7. Admin Block 50 6 300
8. Colony area (Officers) 225 25 5625
9. Colony area (Officers) 125 25 3125
10. RKTS Lawn 95 45 4275
11. MRP Area 785 5 3925
12. GSP Main Road from RDL (Left side) 180 3 540
13. GSP Main Road from RDL (Left side) 84 3 252
14, GSM (Near CO2) 35 3 105
15. Printing (Side 1) 60 2 120
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Sr. No. Description of Area Length Width | Area
(M) (M) | (sq. M)
16. Printing (Front) 30 3 90
17. Dense Foresting & Plantation Area at KF | 312.09 25 7802
Total in Sq. Mtr | 27119
Total in (Acre) | 6.78
Grand Total Green Belt (Sq. Mtr) | 53069
Grand Total Green Belt (Acre) | 13.27

144

The unit representative informed that the unit has total industrial area of around 39 acres, in
which grain based plant, molasses and bottling plant has been commissioned. As per the CCA,
“Unit shall develop Green Belt in minimum 33 percent area of Industrial Premises as per the
provisions laid down in office order no. H16405/220/ 2018/02 dated 16-02-2018 of U.P.
Pollution Control Board.” The unit has developed green belt inside the premises in 6.78 acre
of land, which is approximately 17.38% of total land area, however as per the unit
representative, due to lack of space inside the premises, in addition to the above, the unit has
also developed green belt outside the industrial premises in approximately 6.49 acres. Taking
both together, the unit has total green belt area of 13.2 Acres.

8. Ground Water Samples

For assessment of Ground water contamination at bio-compost sites, the team collected
ground water samples from hand pump & piezometric wells located at Ajeetpur and Hitachi
bio-compost yard. The analysis results of ground water samples are given below:

Table 15: Characteristics of Ground water samples
S.No. | Locations pH TDS, | COD, | Colour,
(mg/l) | (mg/l) | (Hazen)
BIS IS 10500:2012 (Permissible limit in absence of | 6.5-8.0 | 2000 | - 15
alternative source)
1. | Guest house, Ground water 7.6 420 BDL |BDL
2. | Piezometer no.1, Ajeetpur bio-compost yard | 7.5 891 BDL |BDL
3. | Piezometer no.2, Ajeetpur bio-compost yard | 7.6 599 76 BDL
4. | Piezometer no.3, Ajeetpur, bio-compost yard | 7.5 585 11 BDL
5. | Piezometer no.4, Ajeetpur bio-compost yard | 7.7 567 07 BDL
6. | Hand pump, Ajeetpur site 7.3 842 06 BDL
7. | Groundwater, from Hitachi hand pump 7.2 537 BDL | BDL
8. | Piezometer no.1, Hitachi bio-compost yard 7.6 333 BDL |BDL
9. | Piezometer no.2, Hitachi, Bio-compost yard | 7.4 460 07 BDL
10. | Piezometer no.3, Hitachi, bio-compost yard 7.6 441 BDL | BDL
11. | Piezometer no.4, Hitachi bio-compost yard 7.8 343 BDL |BDL

The analysis results of ground water samples collected from piezo wells during visit showed high
value of COD, 76 mg/l at Piezometer no.2 and 11 mg/l at Piezometer no.3 at Ajeetpur bio-compost
yard. This indicates intrusion of wastewater from compost yard into piezo wells, posing potential
threat to ground water and needs urgent attention towards improvement of housekeeping, prevention
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of seepage, spillage etc. into the piezo wells. Copy of laboratory analysis report of ground water
samples is attached as Annexure-XII.

9. Characteristics of samples collected from nearby drains

The CPCB team collected the sample from drains outside the main gate of the industry, upstream
and downstream of Ajeetpur bio-compost yard. The analysis results are given as below:

Table 16: Analysis results of samples collected from nearby drains

S. No. | Sample Description pH | COD BOD | TS TSS Temp.
(mg/l) | (mg/l) | (mg/l) | (mg/l) | (°C)

1. Drain outside maingate of | 7.1 64 18 544 31 32
the industry

2. Drain, upstream of | 7.1 197 80 692 31 34
Ajeetpur bio-compost yard

3. Drain, downstream of | 7.0 157 45 408 28 34
Ajeetpur bio-compost yard

Analysis result of waste water samples collected from the drain near entrance gate of unit shows
Total solids- 544 mg/l, COD- 64 mg/l, BOD- 18 mg/l and TSS- 31 mg/I.

Analysis result of waste water samples collected from the drain upstream of Ajeetpur bio-compost
site shows Total solids- 692 mg/l, COD- 197 mg/l, BOD- 80 mg/l and TSS- 31 mg/l, whereas the
sample collected from drain downstream of Ajeetpur site has Total solids- 408 mg/l, COD-157
mg/l, BOD-45mg/l and TSS-28 mg/l. Copy of laboratory analysis reports of waste water samples

is attached as Annexure-VIII.

The quality of wastewater in drains outside main gate of the industry, upstream and downstream
of the bio-compost yard of Ajeetpur site, which ultimately meets to Rampur drain, shows the
characteristics of domestic wastewater, which indicates no discharge of industrial effluent in the

drain.

The complaint of discharge of acidic effluent of high temperature from alleged industry could not
be established.

10. Details of ENA storage tanks available in the unit:
The joint team has visited the site where the accident of fire occurred on 06.03.2021 (as
mentioned in the complaint) and it was observed that 02 ENA storage tanks which caught fire
were of capacity 405400 BL and 406600 BL, the same are now repaired. At the time of visit

tanks were filled with alcohol. The unit has submitted the details of ENA storage tanks present
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per the document submitted, the unit has total 75 nos. of ENA storage tanks with a total capacity
of 9467180.4 BL. Details of the ENA tanks verified by Excise department is attached at

Annexure-XI11I.

11. Conclusion

eS|

Point wise compliance status of the complaints

Table 17: Summary table

S.No.

Complaints as
mentioned in  the
Hon’ble NGT order
dated 29.04.2022

Status as observed on 17.04.2023 by CPCB team

It is stated that Radico
Khaitan Ltd., Rampur,
is being run in
residential area in
violation of
environmental norms,
rules and regulations.

As per the lease deed, the unit is situated in Industrial Area

Rampur, plot no. A-1.

The CPCB team observed that:

1. Toward the east of the unit, a fertilizer plant is situated
which is approx.100 mtrs away from the unit.

2. Towards the south and west of the unit, no authorised colony
was observed. Green belt, godown and empty space were
observed. Industry is located 10 mtrs south from national
highway, NH24.

3. In the North Direction- Open land was observed which is 10
mtrs away from the unit.

The said industrial
establishment is
releasing toxic gasses 5
or 6 times every month
in the early hours which
cause respiratory
problems to the
inhabitants  of  the
locality.

The boiler, which is
claimed to be defunct, is
used which spread fly
ash is the surrounding
area and causing air
pollution.

The unit has three boilers of capacity 30 TPH, 26 TPH and 65
TPH. During visit, 02 boilers of capacity 30 TPH and 26 TPH
were found non-operational and 01 boiler of capacity 65 TPH
was found operational.

The stack emission monitoring result of stack attached to 65
TPH boiler shows that, the Particulate Matter (28.25 mg/Nm?3)
is within the limit of 150 mg/Nm? as prescribed by UPPCB vide
consent dated 19.09.2022.

The unit uses biogas and bio mass as boiler fuel, which are
cleaner fuel. The unit has also installed ESP as APCD.

As per the monitoring result of ambient air quality monitoring
carried out near Chairman Guest house of unit (Upwind side —
500 metres from stack), concentration of NO2, SO2 and PMyo
found as 41.83 pg/m?, 04 pg/m?® and 263.33 pg/m? respectively
against notified national ambient air quality standard of 80
ng/mé, 80 pg/m? and 100 pg/m? as notified vide Gazette dated
18.11.2009 under Air (Prevention and Control of Pollution)
Act, 1981.
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in the industrial premises duly verified by Assistant Excise Commissioner, Rampur, U.P. As
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As per the monitoring result of ambient air quality monitoring
carried out near staff guest house of unit (Downwind side — 700
metres from stack), concentration of NO2, SO2 and PM1o found
to be 38.83 pg/m3, 08 pg/m® and 297 pg/m?® respectively
against the notified standard of 80 pg/m?, 80 pg/m?® and 100
ug/m?® as notified vide Gazette dated 18.11.2009 under Air
(Prevention and Control of Pollution) Act, 1981.

The unit has one alcohol
tank of the capacity of 2
lacks litre which was not
shown in the record
submitted to Excise
Department and on
08.03.2021, the alcohol
tank caught fire
resulting in burn
injuries to one labourer
and other injuries to
nine labours

The unit has submitted the details of ENA storage tanks present
in the industrial premises duly verified by Assistant Excise
Commissioner, Rampur, U.P. As per the document submitted,
the unit has total 75 nos. of ENA storage tanks with a total
capacity of 9467180.4 BL. Details of the ENA tanks verified
by Excise department is attached at Annexure-X.

The additional ENA tank (as mentioned in the compliant)
was not found by the team.

The above said
industrial establishment
has also not developed a
requisite green belt.

Out of 39 acres, unit has developed green belt inside the
premises in 6.78 acre of land, which is approximately 17.38%
of total land area. In addition, the unit has also developed green
belt in approximately 6.49 acres area outside the industrial
premises. The unit has total green belt area of 13.2 Acres.

ETP Plant installed by
the above said industrial
establishment for
treating toxic poisonous
effluents remains
always non-functional
and untreated effluent
acidic in nature having
85-90 degrees
temperature IS
discharged into factories
drains...

» As per the data provided by the unit regarding power
consumption in different effluent management units is
shown below:

Effluent Feb-23 March-23 | April-23
management

units

RO Plant 163856 | 124312 71686
CPU 27101 28673 16005
BMSW-MEE 141570 | 156147 73952
IMEE 91817 91394 44671

Note: Above values are in KWh

Above data related to energy meter of effluent management units

indicates that unit operates effluent management system/ ZLD

system on regular basis.

» Analysis results of samples collected from drains nearby
unit premises which ultimately meets to Rampur drain is
presented below:
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S. | Sample pH | COD | BOD | TS TSS Temp.

No. | Description (mg/l) | (mg/l) | (mg/l) | (mg/l) | (°C)

1. Drain outside | 7.1 64 18 544 31 32
main gate of

the industry
2. Drain, u/s of | 7.1 197 80 692 31 34
Ajeetpur bio-
compost yard
3. Drain, d/s of | 7.0 | 157 45 408 28 34
Ajeetpur bio-
compost yard

The quality of wastewater in drain shows the characteristics of
domestic wastewater, which indicates no discharge of
industrial effluent in the drain.

The complainant also mentioned about a drain and informed
that the drain near Hitachi biocompost site (at village Tashka)
receives effluent from M/s Radico Khaitan Ltd., Rampur
through an underground pipeline. CPCB team along with the
complainant visited/verified the said drain (Lat. — 28.77633;
Long — 79.04598) which is located approximately 200 meters
away (aerial distance) from the unit (Hitachi bio-compost site)
near Tashka village. Location was unapproachable, however
wastewater sample was collected from the culvert by CPCB
team and laboratory analysis result showed pH — 7.3, Total
solids- 3688 mg/l, COD- 1027 mg/l, BOD- 506 mg/l and TSS-
667 mg/l. As per physical observation during visit, no sense of
odour and colour, which are typical characteristics of the
effluent from the Distillery unit was felt by the team and no
pipeline was visible to the team near the culvert. However, the
other physico-chemical characteristics i.e. BOD (506 mg/L)
and COD (1027 mg/L) in the sample collected from the drain
do not match with the typical characteristics of sewage (values
are on higher side), and indicate discharge from trade/industrial
activities alongwith sewage.

The committee may also
examine the issues in
relation to
Manufacture, Storage
and Import of
Hazardous  Chemical
Rules, 1989 as
applicable including off-
site and on site plans
and remedial steps to
avert the industrial
accidents.

In addition to compliance report as on 12.07.2022 (table-1 sr.
no.-6 above), the unit has provided latest mock drill report for
the month of December, 2022 (Annexure-XI1V).
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Vi.

Vil.

viii.

Xi.

Xii.

24 149

. The unit has obtained Consolidated Consent to Operate and Authorisation (CCA) dated

19.09.2022 from UPPCB under Section-25 of the Water (Prevention & Control of
Pollution) Act, 1974 and under Section-21 of the Air (Prevention & Control of Pollution)
Act, 1981 with a validity upto 31.12.2026 for molasses and grain dual mode and malt spirit
plant for production of 374 Kilo Litres of ENA per day.

On the day of visit, the unit was operating at production capacity of 243KLD using grain
as raw material. The molasses based operation was not carried out during visit.

As per the consent issued under section 21/22 of the Air (Prevention and control of
Pollution) Act, 1981 (as amended), the unit has three boilers of capacity 30 TPH, 26 TPH
and 65 TPH.

During visit, cleaner and biomass fuel such as bio-gas (20%) and rice husk (80%) was
being used in the boiler of 65 TPH capacity. The boiler was equipped with Electro Static
Precipitator (ESP) as air pollution control device.

During visit, discharge of effluent by the unit was not observed and the unit was achieving
zero liquid discharge (ZLD) through Integrated Multiple Effect Evaporator (IMEE), CPU
and bio-composting.

The quality of wastewater in drains outside main gate of the industry, upstream and
downstream of the bio-compost yard of Ajeetpur site, which ultimately meets to Rampur
drain, shows the characteristics of domestic wastewater, which indicates no discharge of
industrial effluent in the drain.

The pH value (7.3) of the wastewater sample collected from drain in Tashka area shown
by the complainant indicating neutral range of pH without any odour and colour as
imparted by the Distillery effluent. However, BOD (506 mg/L) and COD (1027 mg/L)
values of the sample collected from the drain at Tashka area do not match with the typical
characteristics of distillery effluent as well as sewage and indicating the mixing of other
wastewater in the drain. UPPCB may carry out the pollution source mapping of the drain
(Pahari Nala).

Based on the data of electric consumption at different section of effluent management
system, the unit is operating effluent management systems on regular basis.

The unit has total industrial area of around 39 acres. As per the CCA “Unit shall develop
Green Belt in minimum 33 percent area of Industrial Premises as per the provisions laid
down in office order no. H16405/220/ 2018/02 dated 16-02-2018 of U.P. Pollution Control
Board.” Out of 39 acres, unit has developed green belt inside the premises in 6.78 acre of
land, which is approximately 17.38% of total land area. In addition, the unit has also
developed green belt in approximately 6.49 acres area outside the industrial premises. As
per the documents, the unit has total green belt area of 13.2 Acres.

The ground water at Hitachi bio-composting site (Piezometer no. 02) and Ajeetpur bio-
composting site (Piezometer- 02, 03, 04 and Handpump) were found contaminated in terms
of COD.

The value of PMyo in ambient air at the upwind location (near chairman guest house) 266.33
ug/m? and downwind location (near staff guest house) 297 ug/m® was found higher w.r.t.
ambient air quality norms of 100 pg/m?®. The high value of PM1o at upwind and downwind
location indicates the circumstantial deteriorated ambient air quality in the area.

@
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xiii. The emission from the stack attached to 65 TPH boiler shows that, the particulate matter

Xiv.

XV.

X5

150

(28.25 mg/Nmd) is within the prescribed limit of 150 mg/Nm?.

The CPCB team carried out verification of complaint by carrying out visit to the industrial
unit of M/s Radico Khaitan Ltd. and nearby area on 17.04.2023 and no discharge of

distillery effluent was found in nearby drains.

The CPCB team interacted with the complainant and bonafide of the complainant was

verified by the team during visit.

12. Recommendation

and take measures to control pollution.

. UPPCB may carry out the inventorization of the pollution source of the drain (Pahari Nala)

. The unit shall take remedial measures including good housekeeping in bio-compost yards,

stoppage of spillage to control contamination of piezo wells.

issued by UPPCB dated 19.09.2022.

UPPCB shall carry out ambient air quality monitoring and prepare an air quality
management plan of the Industrial area at Rampur, U.P.
The unit shall ensure connectivity of Online Continuous Emission Monitoring System

iii. The unit shall develop adequate green belt as per the Specific condition no. 13 of the CCA

(OCEMS) installed at Stack-3 (i.e. stack attached to 65 TPH boiler) with CPCB server.

13. Signature of the inspecting officials

S.No. Name of the Officials Signature
1. Mrs. Reena Satavan, Sc. ‘E’, CPCB Delhi
W»\ Lika
2. Mr. P. Krishnamurthy, Sc. ‘E’, CPCB Delhi
(for ambient air and stack emission monitoring)
O~ Yt
%Q.S'-ﬂ.'}
3. Dr. R.K. Singh, Sc. ‘D’, CPCB Delhi
4, Ms. Anshul Kumari, RA-IIl, CPCB Delhi
/,»-""/ ’f.'.‘.h
~ U S Ll
5. Mr. Ankit Shukla, SRF, CPCB Delhi
o“\i, 4 &
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14. Photos taken during visit (M/s Radico Khaitan Ltd., Rampur, U.P.)
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site

"

Photo 5: Rice husk stored at covered compost
yard at Hitachi site

2

Hitachi site

T e

Photo 4: Covered compost yard at Ajeetpur

Phoo 6: Handpump near compost yard at

ZOzRras

Photo 7: Piezowells near compost yard Hitachi site
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Photo 14: FIow meter at CPU outlet to
Fermenter

Photo 13: Flow meter at CPU outlet to
cooling tower

Photo 15: Drain near entrance gate of unit
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V023,417 14:33

-

Photo 17 Aeratlon tank

Photo 18: Tube settler and Actlvated Carbon
Filter

2023/4/17 14:40

Photo 22: STP outlet flow meter

2023/4,17 14:40

Photo 19: Chlorine contact tank and

mechanical chlorlne dosing system

‘ZozAramz Me-an

Photo 23: Handpump near compost yard at
Ajeetpur
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Soogle

3 .

zowell in compost yard at

, Uttar Pradesh
o

r. Rampur, Uttar §

IMT +06:30

Poto 26: Ambient air quality monitoring during visit

Bl GPS Map Camera
Rampur, Uttar Pradesh, India

Unnamed Road, Shivapuram Colony, Rampur, Uttar Pradesh
244901, India

Lat 28.779839°

Long 79.036971°

17/04/23 07:11 PM GMT +05:30
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Photo 32: Sealed samples
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383 Annexure-VI|

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
ORIGINAL APPLICATION NO. 152 of 2022

IN THE MATTER OF:

Ghanshyam Singh Pasi Applicant
Vs.
State of U.P. & Ors. Respondents
Index
S. Page
Particulars
No. No.

1. | Inspection Report of Central Pollution Control Board (CPCB) in
compliance to Hon’ble NGT order dated 04.10.2023 in OA No.
152/2022. Ghanshyam Singh Pasi Vs. State of U.P. & Ors.

2. | Annexure-I: A copy of the Hon’ble NGT order dated 04.10.2023.

Paix Rawar Vidgarod

(A.K. Vidyarthi)

Scientist F

Central Pollution Control Board

Delhi-110032

Dated: 19.01.2024
Place: Delhi
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ADDITIONAL REPORT

IN COMPLIANCE TO
HON’BLE NATIONAL GREEN TRIBUNAL ORDER
DATED 04.10.2023

IN THE MATTER OF
GHANSHYAM SINGH PASI
Vs
STATE OF U.P. & ORS.
[ORIGINAL APPLICATION NO. 152/2022]

Date of inspection: 12" January 2024

Submitted By
CPCB, Delhi
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Inspection report in compliance to Hon’ble National Green Tribunal order dated
04.10.2023 in Original Application No. 152/2022 in the matter of Ghanshyam Singh Pasi vs
State of U.P. & Ors.

1. Background
1.1 Hon’ble National Green Tribunal (NGT) order dated 29.04.2022

In compliance of Hon’ble NGT order dated 29.04.2022, inspection of M/s Radico
Khaitan was carried out by Joint Committee comprising of officials from Central
Pollution Control Board (CPCB), Uttar Pradesh Pollution Control Board (UPPCB) and
District Administration, Rampur on 12.07.2022 for verification of the complaint. The
detailed inspection report of the above mentioned inspection was filed vide e-mail dated
09.09.2022.

1.2 Compliance Report of Hon’ble High Court of Delhi order dated 07.12.2022 in W.P.
(C) 13212/2022 & CM Appl. 30644/2022 in the matter of Radico Khaitan Ltd. Vs
Union of India & Ors.

In compliance of the Hon’ble High Court of Delhi order dated 07.12.2022, in the matter
of Radico Khaitan Ltd. Vs Union of India & Ors. [W.P.(C) 13212/2022 & CM APPL.
39978/2022], team of officials from CPCB carried out visit to the industrial unit of M/s
Radico Khaitan Ltd. on 17.04.2023. The inspection report of the same along with the
point wise compliance status of the impugned order of Hon’ble NGT dated 29.04.2022 as
on 17.04.2023 was filed by CPCB vide e-mail dated 21.07.2023.

Further, vide Hon’ble NGT order dated 04.10.2023 in the matter of Ghanshyam
Singh Pasi vs State of U.P. & Ors. (Original Application No. 152/2022) directed the
following (Annexure-1)

“11. In the report it has been mentioned that the location was unapproachable and
therefore correctness of the averments made by the applicant in this regard cannot be
said to be verified. In the report no reason was mentioned as to why the location was
unapproachable and what further action was required to be taken to verify the
correctness of the averments made by the applicant.

12. In its report the CPCB has taken note of the plantation carried out by respondent no.
4 and mentioned that out of 39 acares, unit has developed green belt inside the premises
in 6.78 acre of land, which is approx. 17.38% of total land area. In addition, the unit has
also developed green belt in approx. 6.49 acres outside the industrial premises. Even
though, CPCB has mentioned that the unit has total green belt area of 1.2 acres and the
details of the land have been given in report but the details regarding nature, extent,
density and species of trees and other vegetation planted in the green belt have not been
mentioned.

...14. CPCB is directed to look into the averments regarding discharge of effluent
through pipeline in composting area; permissibility of rain water harvesting in
composting area; stoppage of discharge of waste water in piezometric well; utilization of
treated STP water for horticulture and other activities; and generation and disposal of
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fly ash by the project proponent and submit its additional report within two months by
email at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR support pdf
and not in the form of image pdf.”

In compliance to the Hon’ble NGT order dated 04.10.2023 in the matter of Ghanshyam
Singh Pasi vs State of U.P. & Ors. (Original Application No. 152/2022, wherein it was
directed that an additional report may be submitted by CPCB on the following points:

¢ Discharge of effluent through pipeline in composting area

¢ Discharge of effluent through pipeline in composting area

¢ Permissibility of rain water harvesting in composting area

¢ Stoppage of discharge of waste water in piezometric well

e Utilization of treated STP water for horticulture and other activities
® Generation and disposal of fly ash

In this regard, a team of officials from CPCB carried out visit to the industrial unit of M/
s Radico Khaitan Ltd. on 12.01.2024. The team verified all the locations as directed by
Hon’ble NGT in its above mentioned order.

2. Compliance status of the order of Hon’ble NGT dated 04.10.2023

2.1

In the report it has been mentioned that the location was unapproachable and
thereafter correctness of the averments made by the applicants in this regard cannot be
said to be verified. In the report no reason was mentioned as to why the location was
un- approachable and what further action was required to be taken to verify the
correctness of the averments made by the applicant.

During the earlier inspection carried out by CPCB team on 17.04.2023, the team along
with the complainant visited the said drain (Lat. — 28.77633; Long — 79.04598) which is
located approximately 200 meters away (aerial distance) from the unit (Hitachi bio-
compost site) near Tashka village. The said location was unapproachable in the sense that
the site was covered with bushes, grass and water hyacinth. However, wastewater sample
was collected from the culvert by CPCB team using bucket and laboratory analysis result
showed pH — 7.3, Total solids- 3688 mg/l, COD- 1027 mg/l, BOD- 506 mg/l and TSS-
667 mg/l. The report of said inspection has been filed in 21.07.2023 (Photograph no. 1)
In compliance to NGT order dated 04.10.2023, CPCB team revisited the drain (Lat. —
28.77633; Long — 79.04598) on 12.01.2024 and the location was found clear from any
kind of vegetation i.e. no water hyacinth and bushes were observed on the surface of the
drain.

Also, no pipeline discharging effluent was observed below the culvert as mentioned by
the complainant in his hand written note dated 17.04.2023. As per physical observation,
no coloured effluent was observed in the drain. (Photograph no. 2)
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Pic 1: Location of drain as observed on
17.04.2023

Pic 2: Location of drain as observed on
12.01.2024

2.2 In its report, the CPCB has taken note of the plantation carried out by respondent

no. 4 and mentioned that out of 39 acres, unit has developed green belt inside the
premises in 6.78 acre of land, which is approx. 17.38% of total land area. In addition,
the unit has also developed green belt in approximately 6.49 acres’ area outside the
industrial premises. Even though, CPCB has mentioned that the unit has total green
belt area of 13.3 Acres and the details of the land have been given in report but the
details regarding nature, extent, density and species of the trees and other vegetation
planted in the green belt have not been mentioned.

As per the consent provided by UPPCB to the unit dated 19.09.2022 “the unit shall
develop green belt in minimum 33% area of industrial premises, however the consent
does not mention any guideline regarding nature, extent, density and species of the trees
and other vegetation to be planted in the green belt.

The unit has developed green belt inside the unit premises, outside the unit’s main gate,
in the ETP area, outside the boundary wall of industry premises and in the Atal Park
which is located outside the industrial premises. The unit has also developed green belt at
Hitachi bio-compost site and Ajeetpur bio-compost site. At Hitachi bio-compost site, the
unit is following Miyawaki technique for tree plantation.

The unit representative informed that the unit has total industrial area of around 39 acres,
in which grain based plant, molasses and bottling plant has been commissioned. The unit
has developed green belt inside the premises in 6.78 acre of land, which is approximately
17.38% of total land area, however due to lack of space inside the premises, in addition to
the above, the unit has also developed green belt outside the industrial premises in
approximately 6.49 acres. As per the documents, the unit has total green belt area of 13.2
Acres

The total extent (area) of vegetation/plantation in and around the unit is approx. 13.27
acres (53069 m?), wherein the area inside the premises of unit is approx. 6.78 acres and
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that outside the premises are 6.49 acres. Area under plantation is approx. ~17% of the

total area of the unit.

Species composition used for green belt development consists of mixed type vegetation,
mostly of deciduous nature. The population of trees comprise of mainly ornamental,

343

fruiting trees, timber species, and other forest vegetation (including weeds) & grasses.

The density of plantation, outside the premises, is maintained with inter-plant distance of
01 to 03 m. Miyawaki method of plantation is used inside the premises with a density of
03 plants on 01 m x 01 m area. As informed by unit, total number of trees (inside and
outside premises) is approx. 16,000, which makes the average density as 03 plants per
meter square of the planted area. The details of the total green area and species have

been listed in the following table.

Table 1; Total green area and species

. Area
S. No. Description of Area L'(Ell\lf)th ‘Yﬁ;h (Sq. Species Density
M)
1 Atal Park to New 1400 3| 4200 | Neem, Peepul, kadam,
Roadways (Left Side) Banyan, Mulberry, Teak,
Atal Park to New Sahajan3 Kaner, Frycus,
2 | Roadways (Right Side) 1400 3| 4200 | Aastonia,  Bolltebrush,
. Mehndi, Bamboo, Indian
Total in (Sq. Mtr) | 8400 Gooseberry, Pilkhan,
Total in (Acre) 2.10 | croton Eucalyptus,
Attached to premises Hibiscus, Bougainvillea,
Atal Park to GSP (Left ?rl(lﬁapetltm, G;?VEE
3 Side towards plant) 950 6| 5700 d Pa A, 8
Jasmine, Burflower,
End of GSP Plant to o
- Mango Royal Poinciana
Nainital Road (Left (Gulmohar), Amaltash
4 Side) 1100 3.5| 3850 " ’
Lagerestonia, Champa,
Atal Park to Nainital Peach, Naspati, Litchi,
5 Road (Right Side) 2000 4 8000 | Red gulmour, Ashok, 01 to 03
Total in (Sq. Mtr) | 17550 | Conorpus, Mogra, | meter as
Total in (Acre) | 4.39 | Inermi, Kamni, Ticoma, | per plant
In Premises Fycus Panda, Chandni, species
- - Drasena Pam, Golden
Main Gate to Security .
6 Office 240 4 960 Duranta, Red Iresin,
- Bamboo, Phoenix Pam,
7 Admin Block 50 6 300 Tun, Pusha selection no
8 Colony Area (Officers) 225 25| 5625 |1 grass, Madhu malti,
9 Colony Area (Staff) 125 25| 3125 | Bogan Villia,
10 | RKTC Lawn 95 45 | 4275 | Clorodandrum  Splendes,
1 MRP Area 785 5| 3905 Vernon.ia and other forest
vegetation and grass.
GSP Main Road from
12 RDL (Left Side) 180 3 540
GSP Main Road from
13 RDL (Right Side) 84 3 252
14 GSP (Near CO2) 35 3 105
15 Printing (Side 1) 60 120
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. Area
S. No. Description of Area Length | Width (Sq. Species Density
M) (M) M)
16 Printing (Front) 30 3 90
Neem, Amrood, Peppul,
Bargad, Naspati, Shatoot,
Shajan, Kaner, Lemon
Grass, Sagon, ukliptis,
Gudhal, Bottle brush,
arika pam, Jamun,
Sudershan lili, Rahibs
pam, Calendra, Pilkhan,
Dense Foresting, Kachnar, Shisam, | 03 plants
Miyawaki Forest & Goolar, Siras, bakan and | in 01 mtr
17 | Plantation Area at KF 312.09 25| 7802 | forest grass. * (01 Mtr
Total in (Sq. Mtr) | 27119
Total in (Acre) 6.78
Grand Total Green Belt (Sq. Mtr) | 53069
Grand Total Green Belt (Acre) | 13.27

Green belt deveoped at Ajitur
site

Radico Khaitan Ltd.

Pic-6: Road side green belt aof M/s
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2.3 CPCB is directed to look into the averments regarding discharge of effluent through
pipeline in composting area; Permissibility of rain water harvesting in composting
area; stoppage of discharge of waste water in piezometric well; Utilization of treated
STP water for horticulture; and other activities; and generation and disposal of fly ash
by the project proponent.

a) Discharge of effluent through pipeline in composting area
The unit has two sites for bio-compost process. The unit is having 05 numbers aero
tiller machines for spraying, mixing, turning of bio-compost material. The unit has
installed 02 web cameras each for bio-compost yard 1 and 2.
The total area available at both Bio-compost yard site is 58.88 Acres. Out of 58
acres, 25 acres of land is covered where five cycles of bio-compost per annum can be
carried out. The remaining 33 acres of land is open/uncovered where four cycles of
bio-compost per annum can be carried out.
CPCB team visited the bio-compost yards located at Hitachi and Ajeetpur site and
the following observations were made:

i. Bio-composting activity was being carried out including spraying of concentrated
spent wash and aero tilling as per SOP.

ii. 54 wind rows were observed at Ajeetpur site whereas 80 windrows were observed
at Hitachi site.

ili. Ready bio-compost was seen to be stored in covered shed and bagging of bio-
compost was taking place.

iv. The shed in which bio-composting was being carried out was under repair at
Ajeetpur site and all the covered shed at Hitachi site was found dismantled for
repair purpose.

v. No discharge of effluent through any pipeline in bio-compost area was observed
by the team.

Pic-7: Bio-compost site
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b) Stoppage of discharge of waste water in piezometric well

CPCB team visited the site where piezometric wells are installed. The team observed
that the unit has total 08 nos. of Piezometric well located at Ajeetpur site (04) and

Hitachi bio-compost site (04).

It was observed that, the piezometric well pipes are fixed at about 1.0 Mtr height
from ground level. All the piezometric wells were covered and were surrounded by
1.5 X 1.5 meter RCC work done. As informed, the depth of the piezometric wells is

about 80 to 100 ft.

In compliance to Hon’ble NGT order dated 04.10.2023, to verify the quality of water
piezometric well samples were collected.

The analysis results of ground water samples awaited.

s - -y i M Lo ta
& 10: Piezometric wells no.2 and 03 located at Ajeetpur site

Pic-11: Leachate collection pit
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c) Permissibility of rain water harvesting in composting area

Earlier the unit had 02nos. of water collection pits at Ajeetpur site and 08 nos. of
water collection pits at Hitachi site. The rain water coming from the roof of polysheds
fixed in bio-composting yard at the height of about 20 feet channelized through
separate pipelines fitted at poly sheds directly going into the pits meant for ground
water recharge. The unit representative informed that the practice was discontinued
due to noticeable improvement in the groundwater level in the said area which at
present is less than 3.0 meters from the ground level.

CPCB team visited the bio-compost yard located at Hitachi and Ajeetpur site and it
was observed that all the pits and pipelines constructed for collecting rain water were
dismantled. (Pic-8)

Pic-12 Dismantled rainwater harvesting pits

d) Utilization of treated STP water for horticulture; and other activities
The unit has installed a Sewage Treatment Plant (STP) of capacity 120 KLD for
treatment of sewage generated from the households present inside the factory
premises. The STP was found operational during inspection.
The unit has installed flow meters (with totalizer) at inlet and outlet of STP. The
sewage treatment scheme consists of holding tank-cum- pump sump, Biological
treatment (activated sludge process), settling tank, holding tank cum chlorination
tank, Pressure Sand Filter (PSF) and Activated Carbon Filter (ACF).
STP receives wastewater from overflow of 06 nos. of septic tanks, from the industry
guest house and other utility areas within unit premises.
The unit has installed electromagnetic flow meter at the inlet and out of STP.

Flow meter readings at the inlet & outlet of STP:
At inlet of STP: totalized reading was 200065.74 m?® flow rate of 0.00 m*/h

At outlet of STP: totalized reading was 202081.04 m? flow rate of 0.00m*/h

During visit it was observed that the treated water from the STP was being used in
horticulture. As informed by unit representative, about 27% of the treated wastewater
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from STP is used for horticulture activities in the green belt area developed inside,
outside and near boundary wall of the unit and the rest 73 % of the STP treated water

3%3

is discharged into Rampur municipal drain.

The team collected the data of STP for the duration of 1.12.2022 to 11.01.2024. The

details are mentioned below;

Month Days | STP Inlet | STP outlet | Treated water | Treated
(m®) (m?) used in | water
Gardening (m®) | discharge to

Drain (m®)

Dec, 2022 31 2991 2984 871 2113

Jan, 2023 11 1093 1088 273 815

Total 4084 4072 1144 2928

Average (m’/day) 97.23 96.9 27.2 (27%) 69.7 (73%)

As per the consent, the daily quantity of treated domestic sewage discharge is 120
KLD and the treated sewage to be used in gardening as far as possible. The data
indicates that STP is receiving about 97.23 m?/day of average sewage against the
consented capacity of 120 KLD.

Samples were collected from the collection tank (inlet) and outlet of STP and analysis

results are presented below:

Table 2: Analysis results of samples collected from STP

Sr. Sample Location pH COD BOD NO;s-N

No. (mg/) | (mg/1) | (mgl)

1. STP Inlet 7.0 107 31 6.8 As
2. STP Outlet 7.1 93 13 10.1 per
Standards mentioned in CCA | 5.5-9.0 - 30 - the
issued by UPPCB on

19.09.2022

results the STP was found complying w.r.t. notified norms.
e) Generation and disposal of fly ash by the project proponent

1. As per CTO dated-19.09.2022 issued to unit, the details of boilers are as below:

No. Capacity Type of fuel
1 30 TPH Rice Husk, wood chips
2 26 TPH Bio gas
(non-operational)
3 65 TPH Rice husk, coal, wood chips

Specific Condition No 10 in the CTO dated-19.09.2022:
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Fly ash shall be stored separately as per CPCB guidelines so that it should not adversely

dffect the air quality, becoming air borne by wind or water regime during rainy season by
flowing along with storm water. Direct exposure of workers to fly ash & dust shall be
avoided.

Rice husk as well as coal are used as fuel in boilers with monthly consumption of rice
husk & coal as 6033 MT, the ash generated from boilers are collected in ESPs and stored
in respective ash silos, the stored ash from silos are wetted and transported in covered
trolleys for use in landfills / bio composting sites and the ash stored in silo are provided to
local farmers (on request basis) for agricultural purposes. Fly ash was found stored on
agricultural land near to the Hitachi bio-compositing site for use in agriculture purpose.

The team collected the data of Ash generation and Disposal for the duration of 1.12.2022
to 11.01.2024. The details are mentioned below;

Month Fuel Ash Ash Ash wused in | Ash used in
Consumption Generation Generation in | Agriculture Bio-
(Rice/ Coal) MT | (MT) Land filling | (MT) composting

(MT) (MT)

Dec, 6033 1025.61 766.87 133.33 125.41

2023

11 Jan, | 2336 397.15 290.43 59.57 47.15

2024

During the visit to bio-composting sites of the unit, temporary ash storage was observed at
for mixing with final bio-compost. As informed by unit representative that ash equivalent
to approx. 12% (by weight) of ready compost is mixed in the final compost to enhance
organic carbon content.

Pic 13: Sealed samples collected from the unit

Suggestive Measures

The unit shall adopt roof top rain water harvesting/recharge in its premises.
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2. The unit shall undertake necessary well head protection measures to ensure
prevention of ground water pollution.

3. The unit shall keep monthly records of ash generation and utilisation of ash in
different avenues with details of quantity of ash utilised in bio-composting
application and agricultural field with particulars of the land where ash is applied
so that it can be verified by enforcement agency.

4. The transportation of ash should be done in wetted condition in vehicles covered
with tarpaulin of suitable thickness.

5. The unit should ensure proper storage of ash within plant and at bio-compost sites
to prevent air borne by wind / mixing with storm water.

4. Signature of the inspecting officials

S.No. Name of the Officials Signature
1. Mrs. Reena Satavan, Sc. ‘E’, CPCB Delhi @U.M‘ .
2. Sh. Gaurav Gehlot, Sc. ‘C’ CPCB, Delhi = M
3. Ms. Anshul Kumari, RA-III, CPCB Delhi W/EE’_
4,

Mrs. Shraddha Lonarkar Moses RA-III, CPCB Delhi m
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Item No.1 (Court No. 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.
(Through Physical Hearing with Hybrid VC Option)

Original Application No. 152/2022

Ghanshyam Singh Pasi Applicant

Versus

State of U.P. & Ors. Respondents

Date of hearing: 04.10.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: None.

Respondents: Mr. Gi.Gi. C. George, Advocate for State of U.P.
Mr. Pradeep Misra, Advocate for UPPCB (through VC).
Mr. Sanjeev Ralli, Senior Advocate with Mr. Shantanu
Chaturvedi and Ms. Vanita Bhargava, Advocates for
Project Proponent- M/s. Radico Khaitan Ltd.
Mr. Balendur Shekhar, Advocate for CPCB.

Application is registered based on a complaint received by Email

ORDER
1. The grievances in the present application are inter alia regarding
causing of environmental pollution by Radico Khaitan Ltd., Rampur by
release of toxic gases/emissions/fly-ash and discharge of industrial
effluent in drain and also regarding the accident which occurred in the

above said industrial establishment on 08.03.2021.

2. Vide order dated 29.04.2022, this Tribunal constituted a Joint
Committee and directed the same to submit Factual and Action Taken

Report within two months.
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3. In compliance of above order, The Joint Committee inspected the

unit of the Project Proponent on 12.07.2022 and report of the Joint

Committee was also filed vide email dated 09.09.2022.

4. The Project Proponent- M/s. Radico Khaitan Ltd. filed W.P (c)
13212/2022 titled Radico Khaitan Ltd. Vs. Union of India and others
before Hon’ble High Court of Delhi. Vide order dated 12.09.2022,
Hon’ble High Court of Delhi stayed order dated 29.04.2022 passed by

this Tribunal.

S. Stay of order dated 29.04.2022 was extended by Hon’ble High
Court of Delhi vide order dated 07.12.2022 till 09.05.2023 with
direction to UPPCB to ‘“verify the genuineness of the said complaint, as
also, the bona fides of the complainant, and file a report in respect of the

same, by the next date of hearing”.

0. Respondent no. 4 filed an application for clarification of order
dated 07.12.2022 on the ground that said order being misused by
respondent no. 2-CPCB to conduct a fresh inspection of the industrial
unit of respondent no. 4 which was dismissed by Hon’ble Delhi High
Court with the observation that the order dated 07.12.2022 does not
require any clarification. The above said case was subsequently
adjourned by Hon’ble Delhi High Court vide order dated 09.05.2023 to

10.11.2023.

7. This Tribunal vide order dated 26.04.2023 directed CPCB to file
copy of its report submitted in terms of order dated 07.12.2022 passed
by Hon’ble Delhi High Court and the Project Proponent was directed to
file its response in tabular format regarding compliance with

EC/CTE/CTO conditions imposed for abatement of environmental
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pollution and treatment and discharge of effluents from its industrial

unit in question.

8. In compliance thereof report has been filed by CPCB vide email

dated 21.07.2023.

9. With respect to the objection of the respondent no. 4-Project
Proponent as to the complaint being anonymous, CPCB has mentioned
in its report that CPCB team met the complainant and interacted with
him with regard to his grievances and has thereby verified his identity

and bonafides.

10. In its report CPCB has also mentioned the Environmental
violations by the respondent no. 4-Project Proponent as mentioned in
detail therein and CPCB has also made recommendations in respect

thereof.

11. In its report the CPCB has noticed that the complainant also
mentioned about a drain and informed that the drain near Hitachi bio-
compost site (at village Tashka) receives effluent from M/s Radico
Khaitan Ltd., Rampur through an underground pipeline. The CPCB team
along with the complainant visited the said drain (Lat. — 28.77633; Long
— 79.04598) which is located approximately 200 meters away (aerial
distance) from the unit (Hitachi bio-compost site) near Tashka village. In
the report it has been mentioned that the location was unapproachable
and therefore correctness of the averments made by the applicant in this
regard cannot be said to be verified. In the report no reason was
mentioned as to why the location was un-approachable and what further
action was required to be taken to verify the correctness of the averments

made by the applicant.
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12. In its report the CPCB has taken note of the plantation carried out
by respondent no. 4 and mentioned that out of 39 acres, unit has
developed green belt inside the premises in 6.78 acre of land, which is
approximately 17.38% of total land area. In addition, the unit has also
developed green belt in approximately 6.49 acres area outside the
industrial premises. Even though, CPCB has mentioned that the unit has
total green belt area of 13.2 Acres and the details of the land have been
given in report but the details regarding nature, extent, density and
species of trees and other vegetation planted in the green belt have not

been mentioned.

13. We also find that in its report the CPCB has not looked into the
aspects of permissibility of Rain Water Harvesting in composting area;
discharge of waste water in piezo-metric-well; utilization of treated STP
water for horticulture and other activities; and generation and disposal of

fly ash by the Project Proponent.

14. CPCB is directed to look into the averments regarding discharge of
effluent through pipeline in composting area; permissibility of Rain Water
Harvesting in composting area; stoppage of discharge of waste water in
piezo-metric-well; utilization of treated STP water for horticulture and
other activities; and generation and disposal of fly ash by the Project
Proponent and submit its additional report within two months by e-mail

at judicial-ngt@gov.in preferably in the form of searchable PDF/OCR

Support PDF and not in the form of Image PDF.

15. It may be observed here that as per the above said report waste
water sample was collected from the culvert by CPCB team and
laboratory analysis result showed pH - 7.3, Total solids- 3688 mg/],
COD- 1027 mg/l, BOD- 506 mg/l and TSS- 667 mg/l. As per the

information provided by Regional Officer, Moradabad of Uttar Pradesh
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Pollution Control Board (UPPCB), the drain is entering Rampur city from
Bilaspur gate, which is about four kilometer in the upstream of the
sampling location. The drain carries sewage from Bilaspur gate colony,
Pahari gate colony, Bamroha and other surrounding colonies and as
informed by UPPCB, there is no industrial discharge in the drain. The
drain was found covered with surface vegetation at many places and
subsurface flow was observed at these places. As per analysis result, the
pH value (7.3) was found in the neutral range i.e. 6.5 — 8.5, which does
not match with the claim of discharge of chemical acidic effluent by M/s
Radico Khaitan Ltd. in drain as mentioned in the complaint. As per
physical observation during visit, no sense of odour and colour, which
are typical characteristics of the effluent from the Distillery unit was felt
by the team and no pipeline was visible to the team near the culvert.
However, the other physicochemical characteristics i.e. BOD (506 mg/L)
and COD (1027 mg/L) in the sample collected from the drain do not
match with the typical characteristics of sewage (values are on higher
side), and indicate discharge from trade/industrial activities alongwith
sewage. The ground water at Hitachi bio-composting site (Piezometer no.
02) and Ajeetpur bio-composting site (Piezometer- 02, 03, 04 and Hand-

pump) were found contaminated in terms of COD.

16. It is also pertinent to observed that as per the CPCB report
monitoring result of ambient air quality monitoring carried out near
Chairman Guest house of unit (Upwind side — 500 metres from stack),
concentration of NO2, SO2 and PM10 was found as 41.83 ug/m3, 04
ug/m3 and 263.33 ug/ma3 respectively against notified national ambient
air quality standard of 80 ug/m3 , 80 ug/m3 and 100 ug/m3 as notified
vide Gazette dated 18.11.2009 under the Air (Prevention and Control of
Pollution) Act, 1981. As per the monitoring result of ambient air quality

monitoring carried out near staff guest house of unit (Downwind side —
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700 metres from stack), concentration of NO2, SO2 and PM10 was found
to be 38.83 pg/m3 , 08 ug/m3 and 297 ug/ma3 respectively against the
notified standard of 80 ug/m3 , 80 ug/m3 and 100 ug/m3 as notified
vide Gazette dated 18.11.2009 under Air (Prevention and Control of
Pollution) Act, 1981. The UPPCB is directed to monitor the air quality
within the premises of the Project Proponent and surrounding area and

inventories the source of pollution and take remedial measures.

17. The CPCB has recommended that UPPCB may carry out the
inventorization of the pollution source of the drains and groundwater and
take measures for control of pollution. The CPCB has also recommended
that UPPCB may carry out air ambient quality monitoring and prepare
air quality management plan for the Industrial Area at Rampur, Uttar

Pradesh.

18. In view of the above referred observations and recommendations
UPPCB is directed to inventories the pollution of the drains and take
measures for control of pollution. UPPCB is directed to file action taken
report regarding compliance with recommendations made by CPCB

within two months by e-mail at judicial-ngt@gov.in preferably in the form

of searchable PDF/OCR Support PDF and not in the form of Image PDF.

19. In compliance of order dated 26.04.2023 affidavit has been filed by

the Project Proponent- Radico Khaitan Ltd vide email dated 03.10.2023.

20. We have also gone through the affidavit filed by the Project
Proponent and we find that along with its affidavit the Project Proponent
has attached copy of compliance report sent to UPPCB and has not filed
any independent compliance status report in tabular format giving
requisite details. In the affidavit there is no mention of CSR/CER

activities carried out by the Project Proponent.
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21. Learned counsel for the Project Proponent seeks time to file
additional affidavit for compliance with respect to the above mentioned

aspects.

22. Additional affidavit be filed within two months by e-mail at judicial-
ngtwgov.in preferably in the form of searchable PDF/OCR Support PDF
and not in the form of Image PDF specifically mentioning compliance
status with respect to the abovementioned aspects as well as the

recommendations made by the CPCB in its report with requisite details.

23. List for further consideration on 23.01.2024.

24. A copy of this order be sent to the Member Secretary, UPPCB and

the Member Secretary, CPCB by email for requisite compliance.

Arun Kumar Tyagi, JM

Dr. Afroz Ahmad, EM
October 04th, 2023

ag
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INDUSTRY INSPECTION REPORT
(DISTILLERY-MOLASSES BASED)

o i e B
|

cpeh

Date of Inspection: 28/02/2023

1. General Information
Unit Code 511
a) Name and Address of | Radico Khaitan Ltd, Bareilly Road, Rampur-244901
the unit (UP)
b) Coordinates (Latitude | 28.77355310
& Longitude) in
Decimal 79.03401410
c) Name of the recipient | ZLD Distillery unit,
drain Nearest drain- Rampur city municipal drain
d) Mode to reach River
Ganga
(Name of drain - Name of | Rampur Municipal Drain = Kosi River - Ramganga -
Sub-tributary=> Name of | Ganga River
Tributary - River Ganga)
Operational Status
3.| (Operational/Non- .
E)pirational) * Operational
4. Name of Occupier/Contact Designation Contact No & e- mail
Person
1. Mr. Devendra Singh Sr. Vice President Cont.act !\IO' 983747.1443 .
Email- singhd@radico.co.in
A. Molasses based distillery Yes
5 Type of Distillery unit B. Grain based distillery Yes
' C. Brewery unit Yes/No
D. Bottling unit Yes

* Note: If non-operational, specify the reason and attach respective document i.e., CPCB/SPCB
closure direction

A. MOLASSES BASED DISTILLERY

1, | Year o of g4
Commissioning
5 Stanqlalone/Conr!ect Standalone
ed with sugar unit
Yes/No/Expired/Applied Validity Date
Environmental
Clearance (EC) NA NA
Status of consents Yes Valid from
3. and authorization* Ref. No. 01/10/2022
Air Consent 163196/UPPCB/Moradabad to
(UPPCBRO)/CTO/both/RA 31/12/2026
MPUR/2022 dated Refer
19/09/2022 Annexure-I
Page 1 of 22
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Yes Valid from
Ref. No. 01/10/2022
Water Consent 163196/UPPCB/Moradabad to
(UPPCBRO)/CTO/both/RA 31/12/2026
MPUR/2022 dated Refer
19/09/2022 Annexure-I|
Yes Valid from
Ref. No. 04/04/2018
Haz. Waste 178/UPPCB/Moradabad to
Authorization (UPPCBRO)/HWM/RAMP 31/03/2023
UR/2017 dated 04/04/2018 Refer
Annexure-11
es Refer
CGWA NOC Registration No. Annexure-11
202108000274/304/378

*Attach copy of EC, consents and CGWA NOC, if valid. If unit has applied for renewal, then

submit copy of application.

2. Fresh water consumption details

1. | Water Supply Source Borewell
2. River NA
Flow meter with totalizer installed at
. . NA
line carrying freshwater (Yes/No)
Instantaneous Reading (m3/hr) NA
Totalizer Reading (m?®) NA
3. Borewell/Tubewell
No. of Borewell/Tubewell as per
CGWA NOC 03 Nos.
Actual no. of Borewell found on site 03 Nos.

Permitted withdrawal quantity

3600 m*/day or 1314000 m3/annum

Actual withdrawal quantity
(Average of last three months)

1456.70 KLD (Average of month Jan. 2023)
Refer Annexure-VI

No. of Borewell having flow meter
with totalizer installed

03 Nos.

Instantaneous Reading* (m3/hr)

NA

Totalizer Reading during visit* (m®)

BW 1-M3
Initial BW 2 -M?
BW 3 -M3

BW 1-M?3

BW 2 -M?

BW 3 -M?

Final (Bore well reading for all
plants including Molasses,
Grain and malt Based and
bottling)

Type of flow meter installed:
mechanical/digital/electromagnetic etc.

Electromagnetic type flow meter with totalizer

Calibration details

Yes

Page 2 of 22
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Refer Annexure-1V
Log Book Maintained (Yes/No) ves

Refer Annexure-VI

5. Fresh water consumption
Production process Domestic Others

Freshwater
consumption (KL)
(Average of last 1406.0 KLD 50.0 KLD NA
three months)
Overall 6.20 0.22
(In KLD & KL/MT (Including Molasses, Grain and Malt NA
of product) spirit plant and IMFL & CL bottling)
On the previous day
of visit (KLD) 1410.0 KLD 52.0 KLD NA

*If more than one water source, then take reading separately

3. Manufacturing Process & Spent Wash (SW) Management System

1 Manufacturing Process Molasses handling— Fermentation— Distillation with
"| (Provide line diagram) MSDH— Final product (RS/ENA/AA)
Type ~of Fermentation Fed-batch fermentation
technology adopted
Type of  Distillation MPR distillation with MSDH technology
technology adopted
Integrated MEE  with Yes
Distillation (Yes/No)
Bio-digester mm Bio-composting 1l
5 Spent Wash Management RO M Incinerator [
Technology
MEE B CPU W
1) Raw spent wash from process — IMEE — Anaerobic
Bio-digesters - BMSW R O Plant - BMSW SMEE —
Bio-composting activity with partly covered facility for
Spent Wash Management rainy season.
Sequence 2) Low Stength effluent (Spent lees+MEE condensate+Utility
blowdown) — Concentional CPU —Ultrafiltration — RO
Plant — Treated water recycled for process & non-process
applications.
3 Licensed  ~capacity  of 374 KLPD As per consent
"| Distillery (KLPD)
Installed capacity 200 KLPD (C-Molasses)
Present  Production in | 126.52 KLPD (Average of month Feb. 2023)
KLPD Refer Annexure-VII
No of operating days/year | 350

Page 3 of 22
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Products Manufacture

RS/ENA/Absolute alcohol/Ethanol (KLD)

RS (01 month)

ENA (01 month)

3542822.2 BL (From 01% Feb. 2023 to 28™ Feb. 2023)

Absolute Alcohol/Ethanol
(01 month)

Type of Molasses/ Cane

4. -h I
Syrup used C-heavy molasses
Molasses (in Qtls)/ Cane
Syrup per KL of alcohol | 40.81 Qtls. C-Heavy molasses per KL of alcohol production.
production
4. Waste water generation
;:)' Stream/section Quantity, KLD Disposal/Utilization Point
IMEE/ Biodigester /BMSW
1. | Spent wash 1240.0 RO/ BMSW SMEE/
Biocomposting
2. | Spent lees 225.0 CPU/RO
3. | Fermenter washing 20.0 CPU/RO/MEE
Process condensate (MEE IMEE - 475.0
4 condensate) SMEE - 322.0 CPURO
5. Floor washing 10.0 CPU/RO/ MEE
6. | Cooling tower blow down 50.0 CPU/RO
7. | Boiler blow down 25.0 CPU/RO
8. | DM plant reject 35.0 CPU/RO
9. | Others viz. CPU RO reject etc. 125.0 IMEE
Spent  wash generation
10. . :
0 (KL/KL of production) 980
Quantity of other effluent
11. | generation 2.72
(KL/KL of production)
Total quantity of spent wash
12. | feed into Bio- -
digester/RO/MEE(KLPD) 1385.0 IMEE/Biodigester
Total quantity of other
13. | effluent feed into
CPU(KLPD) 1142.0 CPU
5. Process Emission/ Solid Disposal
Sr. No. | Stream/section Quantity, KLD Disposal
1. Fermenter CO- disposal 75.0 TPD CO: plant
2. | Fermenter sludge disposal 36.0 KLD Utilized in b!ocompost! ng
process as filler material

1. Integrated Multi Effect Evaporator (IMEE) (RSW based)

Page 4 of 22
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Setting cum cooling tank before MEE (Yes / No) Yes
Capacity of settling tank before MEE (m3) 30 m?
Year of installation/establishment & commissioning of MEE 2013

plant

Type of technology of MEE.

Falling film multi effect

Number of Effects with their HTA and MOC. Number of stand-
by bodies and degasser provided.

3 no’s, MOC-SS-316 &
no stand by bodies. VLS

provided
Designed feed capacity and evaporation rate of MEE (M3/day). | 1700 TPD
Evaporation rate of MEE 33 %
Acceptable level of solids 12-18.6 %
Log Book supporting MEE plant performance. Yes
Mass Flow meter with totalizer installed at inlet of MEE (Yes / Yes

No)

Mass Flow meter with totalizer installed at outlet of MEE, MEE
Concentrate (Yes / No)

No (Magnetic flow meter
installed)

Mass Flow meter with totalizer installed at outlet of MEE, MEE

No (Magnetic flow meter

Condensate (Yes / No) installed)
Initial * Final
Mass flow meter reading with totalizer at inlet of MEE.
Mass flow meter reading with totalizer with outlet of MEE,
MEE Concentrate
Mass flow meter reading with totalizer with outlet of MEE, NA NA
MEE Condensate o o
Mass flow meter with totalizer connected with CPCB/SPCB
. . . Yes
server at time of inspection (Yes/No)
e Provide one day reading
6.1. IMEE (RSW) Operational details
1. | MEE feed rate (actual) Lit/hr 57708.0 Sp. Gr.- 1.054
2. | Feed rate @ Sp. Gr. (Approximate) Ka/hr 60824.0
3. | Solid content in feed/brix % degree | 13.39 %
4. | Water evaporation rate (Min.) Kg/hr 19740.0
5. | Concentrate Generation Ka/hr 41084.0
6. Solid co_ntent i_n concentrate % _degree 20.35 %
Generation /brix Brix
. - Hr / day-
7 Opera'Flon hou_r and whether it is week- Continuously
operating continuously
month
pH 4.57
g MEE Feed Characteristics: I?)SS g:gg; mg;:
BOD & | 48500 mg/l
COD 122530 mg/I
Page 5 of 22
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.. Hr/ day
9. Frequency of CIP (cleaning in orweek | Once in a month
process)
or month
10. | Quantity of CIP effluent M3hr | 20 m3/ CIP
11. | Quantity of process condensate M3hr | 19.74
12, Wr_]e_ther MEE achieving design Yes/No | Yes
efficiency
13. | Utilisation of MEE condensate Afte.r treatment  through CPU l.JtIIISI.ng . n
cooling towers make up & fermentation dilution
14. | Utilisation of MEE concentrate Feed to Bio-digester
15 Utilization of blow down (cooling After treatment through CPU utilising in
" | tower & boiler) cooling towers make up & fermentation dilution
6.2. IMEE output Characteristics
Sr No. | Particulars Conc. spent wash | Process Condensate
1. Quantity, M3/day 911.0 474.0
2. pH 4.62 3.86
3. Temperature, degree C 65-70 48
4. COD, ppm 132920 2158
5. Total solids, % 20.35 0.124
6. Ammonical Nitrogen (as N), ppm
6. Bio-Methanation Plant/Bio-digester — Yes
1. Setting cum cooling tank before bio-digester (Yes/No) | Yes
Capacity of Setting cum cooling tank before bio-
: 3 200
digester (m°)
5 Year.of installation/establishment & commissioning of 1087-88
the digester
3. No. of Digester: 06
Capacity of Digester: Total - 39000 M3
Type of Technology (CSTR/UASB/ Thermophilic/ | (CSTR) Continuous Stirred
Hybrid) Tank Reactor
Hydraulic Retention Time on Design basis
4 (in days) (15-24 days) 26 days
Organic Loading Rate (kg/m®/day) 5.00 kg/M?® /Day
Volume (mq) Total 39000
5. No. of days of operation of digesters (days/annum) Throughout the year
3 -
Total biogas generated (m*/annum) and bagasse/ coal AVg. 7378_1 Nm/day Biogas
saved generated in month Jan. 2023
Refer Annexure-1X
Maintaining Log Book records supporting biogas plant Yes, Refer Annexure-1X
performance (Yes /No)
6. Quantity of Sludge generation from bio-digester (KLD) | 8 KLD
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Method of disposal/ utilization of sludge

Bio-Composting

Date of Observation: 28.02.2023
Design parameters Actual Feed Values

Feed rate, m® /Day 2100 TPD 911.0 KLD

) Inlet 20.35%
0 [0)
Brix (Inlet/Outlet) 20t0 25 % Outlet 13.28%
Inlet 4.62

pH (Inlet/Outlet) 35t04.5 Outlet 7.40
Inlet 1,30,000 Inlet 132920

COD, mg/l (Inlet/Outlet) Outlet 42,000 Outlet 48630
Inlet 60,000 Inlet 52400

BOD, mg/l (Inlet/Outlet) Outlet 5,000 Outlet 13100

COD reduction % 60 % 63.42 %

BOD reduction % 85 % 75.00 %

i i 3
Biogas generation, Nm°/kg of 05 05

COD consumed

Biogas generation, m*/day

38397.67 Nm® /Day

7. RO plant (for bio-methanated spent wash treatment) — Yes

1. | Setting cum cooling tank before RO (Yes/No)

Yes

Capacity of Setting tank before RO (m?®)

1680 M3/Day

RO plant

Year of installation/establishment & commissioning of

2005

3. Details of pre-treatment

TSS Removal Plant
Comprising  of  Lamella
clarifiers, Series of clarifiers,
Settling Tank and DAF
(Diffused Air floatation)

4. | Type of technology of membrane filtration.

Combination of disc tube &
spiral High pressure types
membranes

modules.

Number of membranes per module & number of

184 membranes / modules,
820-disc type modules, 144
spiral type modules

5. | Designed feed capacity of RO (m®/day)

1680 M3/Day

Acceptable level in the feed.

T.S.S. Max. — 3500- 4500
PPM

6. No of days of operations (days/annum)

365

Maintaining Log Book supporting RO plant
performance (Yes/No)

Yes, Refer Annexure-1X (A)

7. | Further treatment/disposal point of Permeate/Reject

Permeate is going to CPU
Plant for further treatment
And Reject is going to SMEE
(BMSW) Evaporator
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Date of change of Membrane

About  40%
changed every year

Membrane

Mode of Disposal of changed Membrane

Returned to vendor

process)

Utilization of RO permeate (taken again in RO/used on

Permeate is going to CPU
Plant for further treatment

9. | Utilization of RO reject

Reject is going to SMEE
(BMSW) Evaporator

10. | Whether RO achieving designed parameters Yes
11. | Whether RO operated continuously Continuous operated
7.1. RO plant Performance
Particulars Inlet (Feed) Reject Permeate
Initial Final Initial Final Initial Final
reading | reading | reading | reading | reading | reading
m3/day m3/day | mdday | m¥day | mdday | m3day
Quantity, RO 1 - 467 M3/day RO 1-175M%day | RO 1 -292 M3/day
mé/day RO 2 - 388 Mz/day RO 2 - 146 Mz/day RO 2 - 242 Mz/day
RO 3 - 534 M°/day RO 3- 92 M°/day | RO 3 - 442 M°/day
Recovery, % RO 1-62.52% RO 2-62.37% RO 3-82.77%
Colour 460 420 195
pH 7.42 7.29 7.02
Conductivity, ms NA NA NA
BOD, ppm 14742 16955 328
COD, ppm 58065 63880 1420
Total solids, % 7.58 6.56 0.235
Total dissolved solids, % 4.95 4.50 0.209
Total suspended solids, % 2.62 2.06 0.0159

8. Multiple Effective Evaporator (SMEE)

1. | Setting cum cooling tank before MEE (Yes/No) Yes
Capacity of Setting tank before MEE (m?®) 30 m®
) Year of installation/establishment & commissioning 2018

of MEE plant

Number of Effects with their HTA and MOC.

3. | (Mention number of stand-by bodies and degasser

provided, if any)

Combination of Falling film and
forced circulation type

6 Nos.(5W+1S) FF + FC Effects

with VLS
Type of technology of MEE MOC-SS-316 &
provided
Designed capacity of MEE(m?®/day) 840 M3/Day
Evaporation rate of MEE (%) 60%
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Acceptable level of suspended solids, dissolved

4| solids etc. in the feed. 14-18%

5 Maintaining Log Book supporting MEE plant Yes, Refer Annexure-X
performance (Yes/No)

6 Mass flow meter with totalizer installed at inlet of Ves

" | MEE (Yes/No)
Mass flow meter with totalizer installed at outlet of Ves
MEE, MEE concentrate (Yes/No)
Mass flow meter with totalizer installed at outlet of | No
MEE, MEE condensate (Yes/No) (Magnetic flow meter is installed)
Initial* Final

Mass flow meter reading with totalizer at inlet of

7.
MEE
Mass flow meter reading with totalizer with outlet of
MEE, MEE concentrate
Mass flow meter reading with totalizer with outlet of NA NA
MEE, MEE condensate

8. Mass flow meter with totalizer connected with Yes

CPCB/SPCB server at time of inspection (Yes/No)

*Provide for one day.

8.1. MEE operational details

1. | MEE feed rate (actual) Lit/hr 18416.0 | Sp. Gr.- 1.032
2. | Feed rate @ Sp. Gr. (Approx.) Kg/hr 19005.0
3. | Solid content in feed/brix %/ degree 7.98
4. | Water evaporation rate (Minimum) Kg/hr 13426.0
5. | Concentrate Generation Kg/hr 5579.0
6. Solid _conte_ent in  concentrate Yldegree 2950
Generation/brix
. .. .| Hr/day-or
Operation hour and whether it is .
7. . . week or Continuously
operating continuously
month
pH 6.78
. TSS 27246 mg/I
g MEE Feed Characteristics DS 52589 mg/l
BOD & 28542 mg/I
COD 79840 mg/I
Frequency of CIP (Cleaning In Hr/day or
9. q y g week or Once in a month
Process)
month
10. | Quantity of CIP effluent m3/hr 15.0
11 Mode of treatment/disposal of CIP MEE
effluent
12. | Quantity of process condensate m3/hr 13.42
13. | Whether MEE achieving design | Yes
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efficiency. (Yes/No)
14. | Utilisation of MEE condensate Afte.r treatment  through CPU l{tIIISI.ng . n
cooling towers make up & fermentation dilution
15. | Utilisation of MEE concentrate Utilized in Biocomposting process
Utilization of blow down (cooling | After treatment through CPU utilising in
16. . : T
tower & boiler) cooling towers make up & fermentation dilution
8.2. MEE output Characteristics
Sr. No. | Particulars Conc. spent wash Process Condensate
1. | Quantity, m®/day 120.0 322.0
2. | pH 6.85 7.55
3. Temperature, °C 72 49
4. | COD, ppm 178840 1960
5. | Total solids, % 29.50 0.84
6. | Ammonical Nitrogen (as N), ppm
9. CPU (Condensate Polishing Unit) — Yes
1 Year of installation/establishment & | CPU plant installed in 2015 and upgraded in
" | commissioning of CPU 2019
2. | Name of Plant/Technology supplier M/s. Paques India Pvt Ltd
Type of technology of CPU plant:
Conventional /RO/Striper/Photo- | Equalization, Buffering, Anaerobic digestion,
3. | oxidation/In  house technology etc. | Aerobic digestion, clarification, MGF, ACF,
(Mention details of unit processes with followed by U V treatment.
flow diagram)
. . . 2000 M3/day (common CPU plant for all
4. |D fCP 3 : : :
esign capacity of CPU unit (m/day) three units Molasses, Grain & Malt, Bottling)
. . 2000 M3/day (common CPU plant for all
3
5. | Actual capacity of CPU unit (m*/day) three units Molasses, Grain & Malt, Bottling)
Source Quantity (m%/day)
1. MEE condensate 797.0
6. | Sources of effluent coming into CPU 2. Spent Lees 225.0
3. Utility blowdown 85.0
4. DM Plant Reject 35.0
Total quantity feed to CPU per day
7. (KLPD) 1142.0
Quantity of treated effluent from CPU
. . 1017.
8 utilized per day (KLPD) 017.0
Recovery (%) and characteristics of
9. | treated water and its further utilization 89%
details
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Is there any reject generated from CPU
10. (Yes/No) Yes
11 Disposal point of reject from CPU (If Feed to MEE
yes)
. 1456.70 KLD
Total fresh water consumption after reuse . 56.70 . .
12. of treated low strenath effluents (Including Molasses, Grain and Malt spirit
g ' plant and IMFL & CL bottling)
13 Log Book records supporting CPU Yes
"| performance (Yes/No) Refer Annexure-XV
9.1 CPU performance
Particulars Mixed Influent Treated Effluent
Quantity, m¥/day 1142.0 1017.0
Colour 160 105
pH 6.55 7.15
Temperature, °C 45 32
BOD, ppm 675 15
COD, ppm 1895 112
Total solids, % 0.589 0.040
Total dissolved solids, % 0.492 0.029
Total suspended solids, % 0.097 0.0056
Volatile acids, ppm
Total Alkalinity, ppm
10. Lagoon
Storage Approximate
Actual Capacity of Dimensions g Volume found
Yes/No | Number Capacity .
Lagoons (LxBxH) 3 stored during
(m°) : 3
Inspection (m°)
a (l\]floErE Concentt:?ctﬁ 3 25000 m® Approx. 55 %
. Yes 02 Each Filled
composting)
1. |- MEE Concentrate |\, NA NA NA NA
(for Incineration)
c. Any Other
(Details of Lagoon
(if any) provided
for storage of any NA NA NA NA NA
other spent wash
i.e., RAW/BMSW
may be provided
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Details of Camera:

PTZ 360 cameras 1 No. for Lagoon & biocomposting yard at

. Yes .. .
provided at Ajitpur site
Lagoon area
User ID and Password for connectivity:

02 Username: admin / Password: admin@123

. Op_eratlng_ Yes
satisfactorily
1 No. for Lagoon & biocomposting yard
Connectivity  to Yes HITACHI land site

SPCB/CPCB User ID and Password for connectivity:

Username: CCTV / Password: RADICO@123

11. Bio-composting - Yes

Bio-compost yard Details-Impervious bio-compost yard (PCC-1:3:6 or RCC-1:2:4 or
brick on edge) with construction details.

Whether the unit maintaining log Book supporting bio-compost plant operations
(Yes/No):

Total Area for Bio-composting (acres) \ About 58 Acres
Break-up of Total area:
Active Area for Bio-composting (out of 48 Acres
total area) (acres)
Covered Active Area(acres) 25 Acres
Un-Covered Active Area(acres) 33 Acres
Storage Area:
A -

rga for press mud Storage (Excluding 5 Acres
active area) (acres)
Area for press mud  Storage
(Covered/Un-covered) Covered
Area fqr Rea(.jy Bio-compost storage 5 Acres
(Excluding active area) (acres)
Area for Ready Bio-compost storage
(Covered/Un-covered) Covered
Period for one bio-compost cycle (60
days or 45 days) 60 Days
Total no. of cycles per annum (4 or 5) 4 cycles lyear
Quantity of press mud | 47812 MT in month of Dec.2022 to Feb. 2023
procured/purchased (Last 06 months) Refer Annexure-XI
Quantity of press mud used per bio- | 16800 MT in month of Dec.2022 to Feb. 2023
compost cycle Refer Annexure-XI
Quantity of flller material i.e., yeast 12 TPD Boiler ash +
sludge or boiler ash etc. (other than .

. 15 TPD Fermentation sludge
press mud) used per bio-compost cycle
Quantity of concentrated spent wash | 26330 MT in month of Dec.2022 to Feb. 2023
used per bio-compost cycle Refer Annexure-XI
Rat_lo _of_ press mud to spent wash 1157
maintaining
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Quantity of finished compost prepared

7900 MT in month of Dec.2022 to Feb. 2023

10. and sold per Annum Refer Annexure-XI
1 Finished bio-compost sold in loose or 8240 MT sold in month of Dec. 2022 to
' bag packing? Feb. 2023 Refer Annexure-XI
Finished compost packing facility
12. (Yes/No) Yes
13. Bio-compost analysis report
14. Details of windrows
Number 144
Length 60 to 200
Height 1.5
Width of stacking 2.51t03.0
Space between the two windrows 5.0 Meters
Equipment’s (nos.) Aero-tillers — 6 Nos.
Aero-tillers JCB - 4 Nos.
15. JCB Tractor — 6 Nos.
Tractor Loaders — 5 Nos.
Loaders Dumper — 2 Nos.
Manufacturing licence no. —
. N . 1462/fertilizer/F.C.0O.-1/F-587/2018-19
Details of registration required from . .
16. agriculture department, as per new (validity - V\./hOIE Time.)
notification of Compost Sale Licence no. - JDA
FERTILIZER/47/RMU/1  (validity — till
14.11.2024)
Arra_ngement . for rainy  season _and 25 Acre covered area for Biocomposting for
17. details regarding closure of operations | .
. rainy season
for 03 months during monsoon
Details of PTZ cameras provided and PTZ. Camera prowded (Yes/No)
18. connectivity. 1.Blocon.1post|r1g area 02 nos.
2.0perating satisfactory Yes
19 Number of Bore well around compost NA
yard.
20. Number of Piezometric wells available 13
around the compost.
Number of Piezometric wells shall be
21. present around the bio-compost yard as | 13
per SOP for molasses-based distillery
12. Incineration Boiler— No
13. Sample Collection Points
Sr. No. | Sampling Points (Yes/No)
1. Raw spent wash (feed to Bio-digester/ IMEE) Yes
2. Feed to MEE (Multi effect evaporator) Yes
3. MEE condensate Yes
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4 MEE concentrate Yes
5. Spent wash stored in the lagoon (from all the lagoons) Yes
6. CPU inlet Yes
7 Aeration tank of CPU Yes
8 CPU treated condensate Yes
9. STP inlet Yes
10. | STP outlet Yes
11. | Drain within or outside the premises No
12. | Bypass (if any) No
Groundwater (Samples should be collected from hand
13. Yes
pumps or borewells)

Note: Refer Annexure-XVI for analysis report with Form-1

Parameters to be analyzed for samples collected from locationsl to 7: pH, BOD, COD, TS,
TSS, TDS

Parameters to be analyzed for sample collected from location no. 8& 12: pH, BOD, COD, TS,
TSS, TDS, Colour

Ground water Analysis Report: Year of Dug: 1994 / 1995 / 2005 Depth (m) 110 & 90 M

4 | Quality of Groundwater is compared with Bureau of Indian Standard (BIS) drinking water —
| specification (Second Revision) IS 10500: 2012.

Parameter pH Colour Total Total ) .| NO | SO
Location | —» (PCU) | Alkalinity | Hardness | COP | TDS | CI [ B mm ) o)
Standard | ¢ 5 g ¢ 15 600 600 - | 2000 | 1000 | ¥ | 45 | 400
values 5

BW - 1 7.62 BDL 86.0 1020 | BDL | 288.0 | 96.9 [N) 24 |92
BW - 2 775 BDL 92.0 1040 | BDL | 291.0 | 99.9 g 28 | 98
BW 3 7.70 BDL 84.0 940 | BDL | 295.0 | 86.9 g 21| 74

Quality of Groundwater is compared with Bureau of Indian Standard (BIS) drinking water —
specification (Second Revision) IS 10500: 2012. (Heavy Metal)

Parameter | As | Cd | Cr [Cu| Fe | Pb | M| Hg | Ni |Zn|Sb| Co | Se | V
_> n
Permissibl | 0.0 | 0.00 | 0.0 [ 15| 03| 0.0 |03 | 0.00 | 00 | 15| - - 0.0 -
e linits 5 3 5 1 1 2 1
N | 01 N N | N
BW-1 ND | ND | ND D 7 ND D ND | ND D | D ND | ND | ND
N | 01 N N | N
BW -2 ND | ND | ND D 3 ND D ND | ND D | D ND | ND | ND
N | 01 N N | N
BW -3 ND | ND | ND D | a4 ND D ND | ND D | D ND | ND | ND
Refer Annexure-XVI for analysis report with Form-1
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Sewage management section

42

Quantity of sewage generated (KLD)

100 KLD

43

STP status

Installed (Yes/No) : Yes
Operational (Yes/No) : Yes

44

Flow meter/ v-notch installed at inlet
of STP

Yes/No: Yes

Type: mechanical

Calibration details: No

Instantaneous Reading: NA...m%hr

Totalizer Reading: ...... NA........ m?

Logbook maintained: No

(If yes, last three months logbook data should be
collected)

45

Flow meter/ v-notch installed at

outlet of STP

Yes/No : Yes

Type: mechanical

Calibration details: No

Instantaneous Reading:...NA...m%hr

Totalizer Reading: ...... NA..... m?

Logbook maintained: No

(If yes, last three months logbook data should be
collected)

46

Quantity of treated sewage (KLD)
(To be calculated from STP inlet
logbook)

107.85 KLD

47

Quantity of recycled treated sewage
(KLD) (Total of last three months)

In production Others

NA

For gardening use

48

Quantity  of  treated
discharged (KLD)

(To be calculated from ETP outlet
logbook)-

sewage

107.78 KLD

49

Mode of discharge

Surface pipeline

50

Discharge in

On land

51

Characteristics of Sewage

Parameter STPinlet | STP outlet Discharge Norms Compliance
(as per consent) Status
pH 6.10 7.52 NA NA
BOD (mg/l) 162 22 30 Compliance
COD (mg/l) 494 214 250 Compliance
TSS (mg/l) 56 38 100 Compliance
TDS (mg/l) 485 382 NA NA
Colour (PCU) -- -- NA NA

& Observations:

1. The unit has obtained CCA for 374 KLPD distillery operation.
2. During the day of inspection 200 KLPD Molasses Based Distillery, 100 KLPD Grain
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10.
11.

12.

13.

14.
15.

16.
17.

18.

19.

Based Distillery ,8 KLPD Malt spirit plant found operational.

The 200 KLPD molasses-based distillery plant is converted to dual feed operation i. e.
150 KLPD on grain feed and 50 KLPD molasses feed-based operation. Modification and
plant upgradation was in progress during the day of inspection.

Avg. production of last three months of Molasses based distillery is 130 KLPD, Grain
Bases distillery is 90.00 KLPD and Malt spirit plant is 5.00 KLPD.

Unit has 3 borewells in the distillery premises & installed flowmeters on each borewell and
maintaining logbooks for the same.

Industry has obtained valid NOC for Ground water extraction.

For molasses-based distillery unit has adopted ZLD system as Raw Spent wash - Integrated
Multi Effect Evaporation (IMEE) — Biodigester — BMSW RO plant — Standalone Multi
Effect Evaporation (SMEE)- Bio composting this system found operational during the day
of inspection.

For grain-based distillery unit has adopted ZLD system as Raw Spent wash — Decantation —
Integrated Multi Effect Evaporation (IMEE)- DWGS (Wet cake sold as cattle feed.

Unit is installing bundle tube dryer to produce DDGS, the dryer was under commissioning.

The above ZLD system was in operation during the day of inspection.

For treatment of IMEE, SMEE process condensate, cooling tower & boiler blowdown, the
distillery has installed combined CPU (conventional) plant having capacity of 2000
M3/Day. CPU is operational at the time inspection visit.

Unit has installed high brix Bio-digester (24 brix)

For treatment of biomethanated spentwash molasses-based distillery unit has installed spent
wash RO plant having capacity of 1680 M3/Day.

Green belt area is provided by the unit in the premises of distillery unit & biocompost yard.

Leachate collection sump with gutters is observed at Biocompost yard. ( Covered - 28
Acres and uncovered- 30 Acres)

Two 360 PTZ online cameras are installed at each Lagoon site and Biocompost area.

Two bio compost areas (Ajitpur-23 acres out of the 12.5 areas is covered area, Hitachi-35
acres out of this 12.5 acres covered), two spent wash storage lagoons having capacity of
21500 m3 at Ajitpur site and 3500 m3 at Hitachi site) theses lagoons and bio compost sites
are covered by online system.

Total 13 no’s Piezometer are available in the biocompost yard & relevant online
monitoring data is provided by distillery unit.

Mass flow meters are installed at IMEE & SMEE inlet & outlet, calibrated and connected

with online connectivity to UPPCB/CPCB server and records are maintained by the unit.
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20.

21.

22.

23.

24,

25.
26.

27.
28.

29.

30.

31.

32.

33.

34.

35.

36.

Calibration certificate of spent wash (Grain & Molasses based) inlet and outlet mass
flowmeters and molasses & flour weighing system are provided by the unit

Conc. biomethanated spent wash storage lagoons (Nos.2) are available and observed about
42% actual filled capacity during visit.

Unit has installed 02 nos. boilers out of which one is biogas fired having capacity of
26 TPH & another is rice husk fired boiler having capacity of 30 TPH high pressure boiler
with 2.0 MW & 2.25 MW TG set respectively for captive steam & power generation and
consumption in molasses & grain-based distillery.

Total 5 Nos of Thermophilic biodigesters are found operational for spent wash
Biomethanation.

Biogas generated from biodigester is being utilized in biogas generator to produce 2.4 MW
power directly from biogas.

Biogas generated from biodigester of CPU is used in biogas generator for power generation
Online monitoring system for stack emission is available and connected to the CPCB and
UPPCB server and relevant data is provided by the unit.

04 nos. handpumps are found in biocomposting yard.

It was observed that unit is maintaining biocomposting activity as per CPCB guidelines.
Unit is bagging the biocompost.

Centrifuge decantation system is provided at Grain based distillery for separation of the
DWGS (wet cake) & DWGS is sold as cattle feed to contracted parties.

ESP is installed as air pollution control system for 30 TPH boiler installed in premises of
grain-based distillery.

Fermented yeast sludge, ETP sludge & boiler ash is being utilized for production of
biocompost as a filler material.

Industry has installed 100 KLD STP for treatment of domestic sewage and V Notch is
available for measurement of flow whereas magnetic flow meters are not available at inlet
and outlet and found operational at the day of inspection.

Treated water and sludge generated from STP is being utilized for Gardening in the
premises of unit

Tree plantation and gardening is well developed in the area of Biodigester, CPU and
spentwash lagoon.

Overall housekeeping (drainage system) in the process area is poor in fermentation house,
evaporation plant of both molasses and grain, decantation.

Rain water harvesting & recharge ponds are provided by the unit in nearby villages viz.

Dinpur, Hariyal, Punjab Nagar, Ballu ki Madhaiyya, Chikna Milakh, etc. & relevant data is
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provided by the distillery unit.

& Recommendations/Suggestion:

1. It is also recommended that unit shall maintain unit wise or section wise fresh water
consumption, waste water generation and treated water recycled in the process and
undergo water audit of the manufacturing activities.

2. Improve housekeeping in spent wash RO, bio-methanation area.

5 Compliance Status (Complied/ Non-Complied/ Closed): Complied

Inspection team details:

Sr. | Technical institute Designation Organisation | Signature with date
No. officials
@\N\XQ\E\
1. | Mr. Avinash Deshmukh Scientist VSI, Pune —_—
02/05/2023
2. | Mr. Shivaraj Patil Technical Officer VSI, Pune "@
02/05/2023
f:]g SPCB/SMCG officials Designation Organisation | Signature with date
o UPPCB- Region

14. ANNEXURES

Name and contact details of the vendor who has supplied and commissioned the on-line
monitoring system. Refer Annexure-XXVII

Problems faced in maintaining the continuity of on-line monitoring system.

Green belt surrounding bio-compost yard (Photographs).

Whether the recipient drains/rivulets and their u/s & d/s locations in consultation with
concerned State Pollution Control Board (SPCB), for monthly monitoring to ensure ZLD has

been identified? (Yes/No).

Material and mass balance of your total distillery plant operations including ETPs showing
ZLD. Refer Annexure-1X

Also indicate how your distillery unit is achieving steam and power balance.
Refer Annexure-1X

Environment Management Cell-Mo Ms and necessary documents. Refer Annexure-XXX

EC, Consent to Operate, Directions received and related documents. Refer Annexure-1, 11, 111
&IV
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Water conservation measures taken report (rain water harvesting etc.). Yes

Photographs of the industry:

Fermentation section
=24 TN

e

4

| MEOutIet flow meter - Bio-digester
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INDUSTRY INSPECTION REPORT

(DISTILLERY-GRAIN BASED)

Date of Inspection 28/02/2023

1. General Information

Unit Code 511

a) Name and Address of the Radico Khaitan Ltd, Bareilly Road, Rampur-
unit 244901(U.P.)

b) Coordinates (Latitude & 28.77355310
Longitude) in Decimal 79.03401410

c) Name of the recipient drain

ZLD Distillery unit,
Nearest drain- Rampur city municipal drain

d) Mode to reach River Ganga

(Name of drain - Name of
Sub-tributary—> Name  of
Tributary - River Ganga)

Rampur Municipal Drain - Kosi River - Ramganga
-> Ganga River

Operational Status
.| (Operational/Non-Operational)

*

Operational

Name of Occupier/Contact
Person

Designation Contact No & e- mail

1. Mr. Devendra Singh

Contact No. 9837471443

Sr. Vice President Email- singhd@radico.co.in

Type of Distillery unit
"| (Need to put hyperlink on yes)

A. Molasses based distillery Yes
B. Grain based distillery Yes
C. Brewery unit Yes/No
D. Bottling unit Yes

* Note: If non-operational, specify the reason and attach respective document i.e., CPCB/SPCB
closure direction

B. GRAIN BASED DISTILLERY

.| Year of Commissioning

Grain Plant — 2006 & Malt Spirit Plant— 1992

Standalone/Connected
"| with sugar unit

Standalone

Yes/No/Expired/Applied Validity Date
Environmental
Clearance (EC) NA NA
Status of consents and Re\f(elilo Vé}"d/ffom
: ioatinn* - N 01/10/2022
authorization A Concent 163196/UPPCB/Morada 0
I L-onsen bad 31/12/2026
(UPPCBRO)/CTO/both/ Refer
RAMPUR/2022 dated Annexure-|
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19/09/2022
Yes
Ref. No. Valid from
163196/UPPCB/Morada 01/1?/2022
Water Consent bad 0
(UPPCBRO)/CTO/both/ 31%242826
RAMPUR/2022 dated Annexure-I
19/09/2022
Yes Valid from
Ref. No. 04/04/2018
Haz. Waste | 178/UPPCB/Moradabad to
Authorization (UPPCBRO)/HWM/RA 31/03/2023
MPUR/2017 dated Refer
04/04/2018 Annexure-11
Yes
CGWA NOC Registration No. Ann';fﬂi;_l |
202108000274/304/378

*Attach copy of EC, consents and CGWA NOC, if valid. If unit has applied for renewal, then
submit copy of application.

2. Fresh water consumption details

1. | Water Supply Source Borewell
2. River NA
Flow meter with totalizer installed at
: . NA
line carrying freshwater (Yes/No)
Instantaneous Reading (m3/hr) NA
Totalizer Reading (m?®) NA
3. Borewell/Tubewell
No. of Borewell/Tubewell as per
CGWA NOC 03 Nos.
Actual no. of Borewell found on site 03 Nos.
Permitted withdrawal quantity 3600 m*/day or 1314000 m3/annum
Actual withdrawal quantity 1456.70 KLD (Average of month Jan. 2023)
(Average of last three months) Refer Annexure-VI
Nf)' of Bo_reW(_eII having flow meter 03 Nos.
with totalizer installed
Instantaneous Reading* (m®/hr) NA
BW 1-M3
Initial BW 2 -M3
BW 3 -M?3
. : L g BW 1-M?3
Totalizer Reading during visit* (m°) BW 2 M3
. BW 3 -Mm?3
Final .
(Bore wells reading for all
plants including Molasses,
Grain and malt Based and
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| bottling)

Type of flow meter installed:
mechanical/digital/electromagnetic etc.

Electromagnetic type flow meter with totalizer

Calibration details

Yes
Refer Annexure-1V

Log Book Maintained (Yes/No)

Yes
Refer Annexure-VI

Fresh water consumption

Production process Domestic Others
Freshwater
consumption (KL)
(Average of last 1406.0 KLD 50.0 KLD NA
three months)
Overall 6.20 0.22
(In KLD & KL/MT |  (Including Molasses, Grain and Malt NA
of product) spirit plant and IMFL & CL bottling)
On the previous day
of visit (KLD) 1410.0 KLD 52.0 KLD NA

*If more than one water source, then take reading separately

3. Manufacturing Process, Spent Wash (SW) &
Thin Slope Management System

Manufacturing Process
(Provide line diagram)

.| (Milling—> liquefaction->
Fermentation->
Distillation)

Milling - liquefaction > Fermentation - Distillation

Type of Fermentation
technology adopted

Batch Fermentation

Type of Distillation
technology adopted

Multi Pressure Distillation

Integrated MEE  with

Distillation (Yes/No)

Integrated MEE

Spent  Wash&  Thin
.| Stillage/Slope

Management Technology

Decanter/Centrifuge (Spent wash) Il | DWGS Dryer* D

MEE (for thin stillage/slop) Il ccu B

Spent  Wash&  Thin
Stillage/Slope
Management Sequence

Decantation - IMEE - DWGS sold as Cattel feed
Conventional CPU for treatment of low strength process
effluent, utility waste water is being treated in CPU.

Licensed capacity of
Distillery (KLPD/Bulk
litres per annum)

100 KLPD Grain Distillery
8.0 KLPD Malt Spirit Plant

Installed capacity

Grain — 100 KLPD
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Malt — 8 KLPD

Present  Production in

KLPD

Refer Annexure-XI1

Grain Spirit -96.09 KPLD (Avg. of month Feb. 2023)
Malt — 4.07 KLPD (Avg. of month Feb. 2023)

No of operating days/year

350

Products Manufacture (for
which period??)

RS/ENA/Absolute alcohol/Ethanol (HLD)

RS

ENA

2690688.1 BL (From 01% Feb. 2023 to 28™ Feb. 2023)

Absolute Alcohol/Ethanol

Type of Grain used

Broken Rice, Barley, Bajra, Maize, Sorghum etc.

Grain (in Qtls) per KL of
alcohol production

21.64 Qtls. /KL of alcohol production

*Distiller’s Wet Grain Soluble (DWGS)

4. Waste water generation

Erc; Stream/section Quantity, KLD Disposal/Utilization Point
Spent Wash 646.0 Decanter/Centrifuge
. . 432.0 IMEE
Thin Stillage/Slop 76.0 Recycled in slurry preparation
3 Thick syrup from MEE 210 Mixed with DWG
" | (MEE concentrate) ' (Wet cake)
4. | MEE condensate 376.0 CPU
5. | Fermenter washing 15.0 MEE
6. Floor washing 5.0 CPU
7. | Cooling tower blow down 24.0 CPU
8. | Boiler blow down 20.0 CPU
9. | DM plant reject 20.0 CPU
10. | Others viz. CPU RO reject etc. 50.0 CPU
Spent  wash generation :
11. (KL/KL of production) 6.72 Decantation/MEE
Quantity of Thin stillage/slop
generation (from
12 decanter/centrifuge) (KL/KL 5.28
of production)
Quantity of Thick syrup from
MEE (MEE concentrate)
13. generation (KL/KL of 0.74
production)
Total quantity of spent wash
14. feed into MEE (unit?) 447.0 MEE
Total quantity of other
15| effluent feed into CPU (unit?) 495.0 CPU
5. Process Emission/ Solid Disposal
ilrc; Stream/section Quantity, KLD Disposal
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Fermenter CO: disposal 60.0 TPD

CO: plant

Fermenter sludge disposal NA

NA

6. Centrifuge/Decanter for Spent wash from Distillation— Yes

1. Unit has installed Centrifuge or Decanter? Decanters
5 Setting cum cooling tank before Centrifuge/Decanter Heat Recovery system installed
(Yes/No)
Capac.lty of Setting 3cum cooling tank before 20 m3/Hr of each Decanter
Centrifuge/Decanter (m®)
3 Year of installation/establishment & commissioning 2006
' of the Centrifuge/Decanter
4. No. of Centrifuge/Decanter 03 Nos.
Capacity of Centrifuge/Decanter NA
5 Hydraulic Retention Time on Design basis (In days) NA
' (15-24 days)
Organic Loading Rate (kg/m®/day) NA
Volume (m®) NA
6. No. of days of operation of Centrifuge/Decanter Throughout the year
(days/annum)
Maintaining Log Book records supporting NG
Centrifuge/Decanter plant performance (Yes /No)
7. Flow meter details NA
Flow meter installed at inlet of Centrifuge/Decanter NA
(Raw spent wash from distillation) (Yes/No)
Flow meter installed at outlet of Centrifuge/Decanter NA
(Thin stillage/slop generation line) (Yes/No)
Initial Reading | Final Reading
Flow meter reading at Inlet NA NA
Flow meter reading at Outlet NA
Quantity of Wet cake/DWGS generation from
8 Centrifuge/Decanter (MT/kg per day) 115 MT/day
Method of disposal/ utilization of Wet cake/DWGS Sold as cattle feed
(In DDGS* dryer/directly used as cattle feed)
9 Quantity of Thin stillage/Slop generation from 432 KLD (Feed to MEE)
' Centrifuge/Decanter (KLD) 76 KLD (Recycled in slurry)
10. Method of disposal/ utilization of thin stillage/Slop Fed to MEE

(MEE/others)

*Distillery Dries Grain Soluble (DDGS)

decanter/centrifuges

7. Multiple Effective Evaporator (MEE) for thin stillage/slop from

Setting cum cooling tank before MEE (Yes/No)

Yes

Capacity of Setting tank before MEE (m®)

15 KL
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Year of installation/establishment & commissioning of

2. MEE plant 2012-13
Number of Effects with their HTA and MOC. 06 Nos. Falling Film Effects
. . (05W+15S)
3. | (Mention number of stand-by bodies and degasser . .
. . Details are not provided by
provided, if any) i
unit
Type of technology of MEE Integrated MEE
Designed capacity of MEE(m®/day) 435 M3/Day
Evaporation rate of MEE (%) 83%
Acceptable level of suspended solids, dissolved solids
4. : 4-5%
etc in the feed.
5 Maintaining Log Book supporting MEE plant Yes
" | performance (Yes/No) Refer Annexure-XXI1V
Mass flow meter with totalizer installed at inlet of
6. Yes
MEE (Yes/No)
Mass flow meter with totalizer installed at outlet of Yes
MEE, MEE concentrate (Yes/No)
Mass flow meter with totalizer installed at outlet of (Magnetic F:\cl)ev meter with
MEE, MEE condensate (Yes/No) J L
totalizer is installed)
Initial* Final
7. | Mass flow meter reading with totalizer at inlet of MEE MT MT
Mass flow meter reading with totalizer with outlet of MT MT
MEE, MEE concentrate
Mass flow meter reading with totalizer with outlet of NA NA
MEE, MEE condensate
g Mass flow meter with totalizer connected with Yes
| CPCBJ/SPCB server at time of inspection (Yes/No)
*Provide for one day.
7.1. MEE operational details
1. | MEE feed rate (actual) Kg/hr 18625.0 | Sp. Gr.- 1.018
2. Feed rate @ Sp. Gr. (Approximate) Kg/hr 18960.0
3. Solid content in feed/brix %/ degree 4.43
4. | Water evaporation rate (Minimum) Kg/hr 15691.0
5. | Concentrate Generation Ka/hr 3269.0
6. Solid _ conte_nt in  concentrate Yldegree 28.06
Generation /brix
. .. .| Hr/day-or
Operation hour and whether it is .
7. . . week or Continuously
operating continuously
month
pH 4.36
g MEE Feed Characteristics TSS 15140 mg/l
' TDS 29200 mg/I
BOD & 23130 mg/I
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COoD 68400 mg/I
Frequency of Cleaning in Process Hr/day or .
9. week or Once in a month
(CIP)
month
10. | Quantity of CIP effluent m3/hr 10 m?
11. | Quantity of process condensate m/hr 15.69
Whether MEE achieving design
12 efficiency. (Yes/No) ves
13. | Utilisation of MEE condensate Treated through .CP.U & reused for process &
non-process applications.
14 Utilisation of MEE concentrate/ thick | Mixed with DWG (wet cake) to produce DWGS
" | syrup & sold as cattle feed
15 Utilization of blow down (cooling | Treated through CPU & reused for process &
" | tower & boiler) non-process applications.
7.2. MEE output Characteristics
Sr. No. | Particulars Conc. spent wash Process Condensate
1. | Quantity, m%/day 71.0 376.0
2. |pH 4.84 4.42
3. | Temperature, °C 72 48
4. | COD, ppm 158400 1752
5. | Total solids, % 28.06 0.0137
6. | Ammonical Nitrogen (as N), ppm
8. Dryer for Distiller’s Wet Grain Soluble (DWGS)/Wet cake from
Decanter/Centrifuge - No
Unit has installed Dryer for DWGS/Wet cake from
1. . NA
Decanter/Centrifuge?
2. Setting cum cooling tank before Dryer (Yes/No) NA
Capacity of Setting cum cooling tank before Dryer
3 NA
(m°)
Year of installation/establishment & commissioning
3. NA
of Dryer
4. No. of Dryer NA
Capacity of Dryer NA
Type of Dryer NA
(Rotary Tube Bundle Dryer/Fluidized Bed Dryer)
5 Hydraulic Retention Time on Design basis (In days) NA
' (15-24 days)
Organic Loading Rate (kg/m®/day) NA
Volume (m®) NA
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No. of days of operation of Dryer
6. NA
(days/annum)
Maintaining Log Book records supporting Dryer NA
Performance (Yes /No)
7 Quantity of MEE concentrate/thick syrup mixed with NA
' wet cake per day
8. Quantity of DDGS generation from Dryer (KLD) NA
Method of disposal/ utilization of DDGS from dryer NA
(Used as cattle feed/others)
9. CPU (Condensate Polishing Unit) for MEE Condensate — Yes
1 Year of installation/establishment & CPU plant installed in 2015 and
" | commissioning of CPU upgraded in 2019
2. | Name of Plant/Technology supplier M/s. Paques India Pvt Ltd
Type of technology of CPU plant: Conventional | Equalization, Buffering, Anaerobic
3 /RO/Striper/Photo-oxidation/In house technology | digestion, Aerobic digestion,
" | etc. (Mention details of unit processes with flow | clarification, MGF, ACF, followed by
diagram) U V treatment.
2000 M3/day
. . 3 (Common CPU plant for all three
4. | Design capacity of CPU unit (m*/day) units Molasses, Grain & Malt
Bottling)
2000 M3/day
: g (Common CPU plant for all three
5. | Actual capacity of CPU unit (m*°/day) units Molasses, Grain & Malt
Bottling)
Quantity
Source KLD
1. MEE condensate 376.0
6. | Sources of effluent coming into CPU 2. Utility Blowdown 490
3. DM Plant Reject 20.0
4.CPU Reject 50.0
7. | Quantity coming into CPU per day (total) 495.0 KLD
8. Quantity of treated effluent from CPU utilized 445 KLD
per day
Recovery (%) and characteristics of treated water
9. i e : 90%
and its further utilization details
10. | Is there any reject generated from CPU (Yes/No) | Yes, 50 KLD
11. | Disposal point of reject from CPU (If yes) Recycled in CPU
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12.

Total fresh water consumption after reuse of

treated low strength effluents.

1456.70 KLD
(Including Molasses, Grain and Malt
spirit plant and IMFL & CL bottling)

Log Book records supporting CPU performance

Yes
Common logbook for Molasses &

13. (Yes/No) Grain based distillery
Refer Annexure-XV
9.1 CPU performance

Particulars Mixed Influent Treated Effluent
Quantity, m¥/day 495.0 445.0
Colour 160 105
pH 6.55 7.15
Temperature, °C 45 32
BOD, ppm 675 15
COD, ppm 1895 112
Total solids, % 0.589 0.040
Total dissolved solids, % 0.492 0.029
Total suspended solids, % 0.097 0.0056
Volatile acids
Total Alkalinity

10. Boiler

Year of installation/establishment & commissioning . .
1. . Information not provided

of boiler

. 01 No. Gas fired Boiler &
2. | T f boil . . .
ype of boiler 01 No. Agro residue fired boiler
. . 1. 26 TPH (Gas fired)
3. | Capacity of Boiler 2.30 TPH (Rice husk fired)
4. | Design details
21.0 Kg/cm?
Steam Pressure 45.0 Kglom®
340°C

Steam Temperature 400°C

5. | Boiler/Technology Supplier details Thermax
1) Biogas
ST f fuel . .

6 ype of fuels used 2) Agro residue (rice husk)

Fuel consumption Biogas — 50000 Nm3/day
7 Emission control system or Air Pollution Control Yes

" | Device (APCD) installed (Yes/No)
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Name of installed Emission control system/APCD

Stack Height

45 M

Stack monitored (Yes/No)

Yes
Refer Annexure-XVII

8. | Ash details:
Quantity of ash generated, MT/day NA
Characteristics of generated Ash NA
Method of disposal of Ash NA
Whether the unit maintaining log Book supporting .
o boiler performance (Yes/No) Not provided
10 On-line emission (stack) monitoring system installed Yes
‘| (Yes/No) Refer Annexure-XVII
On-line  emission  (stack) monitoring  system
11.| connected to CPCB/SPCB server at time of Yes
inspection? (Yes/No)
11. Sample Collection Points
Sr. No. | Sampling Points (Yes/No)
1. | Raw spent wash (feed to Decanter/Centrifuge) Yes
2 Feed to MEE (Multi effect evaporator)/Thin Yes
stillage/slop from Decanter/Centrifuge
3. | MEE condensate Yes
4. | MEE concentrate/Thick syrup Yes
5. | CPU inlet Yes
6. | Aeration tank at CPU Yes
7. | CPU treated condensate Yes
8. | STPinlet Yes
9. | STP outlet Yes
10. | Drain within or outside the premises No
11. | Bypass if any No
12. Groundwater (Samples should be collected from hand Yes

pumps or borewells)

Note: Refer Annexure-XX for analysis report with Form-1

Parameters to be analyzed for samples collected from locationsl to 7: pH, BOD, COD, TS,

TSS, TDS

Parameters to be analyzed for sample collected from location no. 8& 12: pH, BOD, COD, TS,

TSS, TDS, Colour
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Ground water Analysis Report: Year of Dug: 1994 / 1995 / 2005 Depth (m) 110 & 90 M

Quality of Groundwater is compared with Bureau of Indian Standard (BIS) drinking water — specification
(Second Revision) 1S 10500: 2012.

Parameter |—» Colour | Total Total ) .
Location ¢ pH (PCU) | Alkalinity | Hardness Cob | Tbs | Cl F | NOs | SO
Standard | g5 05 | 15 600 600 - | 2000 | 2000 | 1.5 | 45 | 400
values
BW -1 7.62 BDL 86.0 102.0 BDL | 288.0| 969 [ND | 24 9.2
BW -2 7.75 BDL 92.0 104.0 BDL | 291.0| 999 [ ND | 2.8 9.8
BW -3 7.70 BDL 84.0 94.0 BDL | 295.0| 86.9 [ND | 2.1 7.4
Al Quality of Groundwater is compared with Bureau of Indian Standard (BIS) drinking water — specification
(Second Revision) IS 10500: 2012. (Heavy Metal)
Parameter ﬁi Cd Cr |Cu| Fe | Pb | Mn| Hg Ni | Zn | Sb| Co | Se | V
ﬁﬁgg"ss'b'e 0.05 | 0.003 | 0.05 | 1.5 | 0.3 |0.01 |03 |0001|002| 15 | - | - |001| -
BW -1 ND | ND ND [ ND | 0.17 | ND | ND | ND ND [ND | ND | ND ND | ND
BW -2 ND | ND ND | ND | 0.18 | ND | ND | ND ND [ ND | ND | ND ND | ND
BW -3 ND | ND ND [ND | 0.14 | ND | ND | ND ND [ ND | ND | ND ND | ND

Refer Annexure-XX for analysis report with Form-I

Sewage management section:

42 | Quantity of sewage generated (KLD) | 100 KLD
Installed (Yes/No) : Yes
43 | STP status Operational (Yes/No) : Yes
Yes/No: Yes
Type: mechanical
Calibration details: No
a4 Flow meter/ v-notch installed at inlet | Instantaneous Reading: NA...m%hr
of STP Totalizer Reading: ...... NA........ m®
Logbook maintained: No
(If yes, last three months logbook data should be
collected)
Yes/No: Yes
Type: mechanical
Calibration details: No
45 Flow meter/ v-notch installed at | Instantaneous Reading: A...m%/hr
outlet of STP Totalizer Reading: ...... NA.....m?
Logbook maintained: No
(If yes, last three months logbook data should be
collected)
Quantity of treated sewage (KLD)
46 | (To be calculated from STP inlet 107.85 KLD
logbook)
47 | Quantity of recycled treated sewage In production Others

(KLD) (Total of last three months)

NA

For gardening use
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Quantity  of  treated  sewage
48 | discharged (KLD)
(To be calculated from ETP outlet 107.78 KLD
logbook)-
49 | Mode of discharge Surface pipeline
50 | Discharge in On land
Characteristics of Sewage
. Discharge Norms Compliance
Parameter STPinlet | STP outlet
(As per consent) Status
pH 6.10 7.52 NA NA
51 || BOD (mg/l) 162 22 30 Compliance
COD (mg/l) 494 214 250 Compliance
TSS (mg/l) 56 38 100 Compliance
TDS (mg/l) 485 382 NA NA
Colour (PCU) - - NA NA

Observations:

1.
2.

10.
11.

The unit has obtained CCA for 374 KLPD distillery operation.

During the day of inspection 200 KLPD Molasses Based Distillery, 100 KLPD Grain
Based Distillery ,8 KLPD Malt spirit plant found operational.

The 200 KLPD molasses-based distillery plant is converted to dual feed operation i. e.
150 KLPD on grain feed and 50 KLPD molasses feed-based operation. Modification and
plant upgradation was in progress during the day of inspection.

Avg. production of last three months of Molasses based distillery is 130 KLPD, Grain
Bases distillery is 90.00 KLPD and Malt spirit plant is 5.00 KLPD.

Unit has 3 borewells in the distillery premises & installed flowmeters on each borewell and
maintaining logbooks for the same.

Industry has obtained valid NOC for Ground water extraction.

For molasses-based distillery unit has adopted ZLD system as Raw Spent wash - Integrated
Multi Effect Evaporation (IMEE) — Biodigester — BMSW RO plant — Standalone Multi
Effect Evaporation (SMEE)- Bio composting this system found operational during the day
of inspection.

For grain-based distillery unit has adopted ZLD system as Raw Spent wash — Decantation —
Integrated Multi Effect Evaporation (IMEE)- DWGS (Wet cake sold as cattle feed.

Unit is installing bundle tube dryer to produce DDGS, the dryer was under commissioning.

The above ZLD system was in operation during the day of inspection.

For treatment of IMEE, SMEE process condensate, cooling tower & boiler blowdown, the

distillery has installed combined CPU (conventional) plant having capacity of 2000
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12.
13.

14.
15.

16.
17.

18.

19.

20.

21.

22.

23.

24,

25.
26.

27.
28.

M3/Day. CPU is operational at the time inspection visit.

Unit has installed high brix Bio-digester (24 brix)

For treatment of biomethanated spentwash molasses-based distillery unit has installed spent
wash RO plant having capacity of 1680 M3/Day.

Green belt area is provided by the unit in the premises of distillery unit & biocompost yard.
Leachate collection sump with gutters is observed at Biocompost yard. ( Covered - 28
Acres and uncovered- 30 Acres)

Two 360 PTZ online cameras are installed at each Lagoon site and Biocompost area.

Two bio compost areas (Ajitpur-23 acres out of the 12.5 areas is covered area, Hitachi-35
acres out of this 12.5 acres covered), two spent wash storage lagoons having capacity of
21500 m3 at Ajitpur site and 3500 m3 at Hitachi site) theses lagoons and bio compost sites
are covered by online system.

Total 13 no’s Piezometer are available in the biocompost yard & relevant online
monitoring data is provided by distillery unit.

Mass flow meters are installed at IMEE & SMEE inlet & outlet, calibrated and connected
with online connectivity to UPPCB/CPCB server and records are maintained by the unit.
Calibration certificate of spent wash (Grain & Molasses based) inlet and outlet mass
flowmeters and molasses & flour weighing system are provided by the unit

Conc. biomethanated spent wash storage lagoons (Nos.2) are available and observed about
42% actual filled capacity during visit.

Unit has installed 02 nos. boilers out of which one is biogas fired having capacity of
26 TPH & another is rice husk fired boiler having capacity of 30 TPH high pressure boiler
with 2.0 MW & 2.25 MW TG set respectively for captive steam & power generation and
consumption in molasses & grain-based distillery.

Total 5 Nos of Thermophilic biodigesters are found operational for spent wash
Biomethanation.

Biogas generated from biodigester is being utilized in biogas generator to produce 2.4 MW
power directly from biogas.

Biogas generated from biodigester of CPU is used in biogas generator for power generation
Online monitoring system for stack emission is available and connected to the CPCB and
UPPCB server and relevant data is provided by the unit.

04 nos. handpumps are found in biocomposting yard.

It was observed that unit is maintaining biocomposting activity as per CPCB guidelines.

Unit is bagging the biocompost.
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29.

30.

31.

32.

33.

34.

35.

36.

Centrifuge decantation system is provided at Grain based distillery for separation of the
DWGS (wet cake) & DWGS is sold as cattle feed to contracted parties.

ESP is installed as air pollution control system for 30 TPH boiler installed in premises of
grain-based distillery.

Fermented yeast sludge, ETP sludge & boiler ash is being utilized for production of
biocompost as a filler material.

Industry has installed 100 KLD STP for treatment of domestic sewage and V Notch is
available for measurement of flow whereas magnetic flow meters are not available at inlet
and outlet and found operational at the day of inspection.

Treated water and sludge generated from STP is being utilized for Gardening in the
premises of unit

Tree plantation and gardening is well developed in the area of Biodigester, CPU and
spentwash lagoon.

Overall housekeeping (drainage system) in the process area is poor in fermentation house,
evaporation plant of both molasses and grain, decantation.

Rain water harvesting & recharge ponds are provided by the unit in nearby villages viz.
Dinpur, Hariyal, Punjab Nagar, Ballu ki Madhaiyya, Chikna Milakh, etc. & relevant data is
provided by the distillery unit.

Recommendations/Suggestion:

=

Unit shall maintain proper housekeeping in fermentation, Evaporation as well as DWGS
area.

Unit shall implement pipeline colour coding in the operational as well as ETP area.

It is recommended that unit shall prepare ETP adequacy assessment for installed distillery
plant ZLD system as unit has goon through installation of DDGS dryer for grain-based
distillery plant.

It is also recommended that unit shall maintain unit wise or section wise fresh water
consumption, waste water generation and treated water recycled in the process and undergo

water audit of the manufacturing activities.

. It is also recommended that unit shall keep records on fresh water used in dilution of

alcohol.

X

Compliance Status (Complied/ Non-Complied/ Closed): Complied

Inspection team details:

Sr.
No.

Technical institute

- Designation Organisation Signature with date
officials

1.

\
Mr. Avinash Deshmukh Scientist VSI, Pune @“‘“ y ‘,“.:
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02/05/2023
2. | Mr. Shivaraj Patil Technical Officer VSI, Pune @
02/05/2023
Iflg SPCB/SMCG officials Designation Organisation | Signature with date
. UPPCB- Region
1. | Mr.J.N. Tiwari JEE - UPPCB Moradabad

12. Other Details

Name and contact details of the vendor who has supplied and commissioned the on-line
monitoring system. M/s. Forb marshal Ind. Ltd. Refer Annexure- XVII

Problems faced in maintaining the continuity of on-line monitoring system. No

Identification of recipient drains/rivulets and their u/s&d/s locations for monthly monitoring

to ensure ZLD. Yes

Material and mass balance of your total grain-based distillery plant operations including

ETPs showing ZLD. Refer Annexure-XII1

Also indicate how your grain-based distillery unit is achieving steam and power balance.

Environment Management Cell-Mo Ms and necessary documents. - Refer Annexure-XVIII

Water conservation measures taken report (rain water harvesting etc.).
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Grain storage silos

Milling section
!

Liquefaction section
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Malt Spirit Plant
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Decantatlon sectlon (DWGS) IMFL Bottling Unit
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INDUSTRY INSPECTION REPORT
(DISTILLERY-GRAIN BASED)

Date of Inspection 04/03/2022

1. General Information

Unit Code 511

a) Name and Address of the Radico Khaitan Ltd, Bareilly Road, Rampur-
unit 244901(U.P.)

b) Coordinates (Latitude & 28.7739918
Longitude) in Decimal 79.0347959

c) Name of the recipient drain

ZLD Distillery unit,
Nearest drain- Rampur city municipal drain

d) Mode to reach River Ganga

(Name of drain > Name of
Sub-tributary—> Name  of
Tributary = River Ganga)

Rampur Municipal Drain - Kosi River - Ramganga
- Ganga River

Operational Status

.| (Operational/Non-Operational)
*

Operational

Name of Occupier/Contact
Person

Designation Contact No & e- mail

.| 1. Mr. K. P. Singh

Contact No. 9837025736

Director Operation . i .
P Email -singhkp@radico.co.in

2. Mr. Devendra Singh

Contact No. 9837471443

Sr. Vice President Email- singhd@radico.co.in

Type of Distillery unit

(Need to put hyperlink on yes)

A. Molasses based distillery Yes
B. Grain based distillery Yes
C. Brewery unit Yes/No
D. Bottling unit Yes

* Note: If non-operational, specify the reason and attach respective document i.e., CPCB/SPCB

closure direction

B. GRAIN BASED DISTILLERY

1.| Year of Commissioning | Grain Plant — 2006 & Malt Spirit Plant— 1992
5 St_andalone/Cc_)nnected Standalone
with sugar unit
Yes/No/Expired/Applied Validity Date
Environmental NA NA
Clearance (EC)
Status of consents and
3 authorization* Yes
Air Consent Ref. No. Valid from
51920/UPPCB/Moradab 31/03/2019 to
ad 31/12/2023
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(UPPCBRO)/CTO/air/R
AMPUR/2019 dated
02/05/2019
Refer Annexure-XVII
Yes
Ref. No.
51862/UPPCB/Moradab
ad Valid from
Water Consent | jopcpROYCTOMater | 31/03/2019 to
/RAMPUR/2019 dated 31/12/2023
02/05/2019
Refer Annexure-XVIII
Yes
Ref. No.
178/UPPCB/Moradabad .
Haz. _ Waste (UPPCBRO)HWM/RA Valid from
Authorization 04/04/2018 to
MPUR/2017 dated 31/03/2023
04/04/2018
Refer Annexure-I11
Yes
Registration No.
CGWANOC 202108000274/304/378
Refer Annexure-1V
*Attach copy of EC, consents and CGWA NOC, if valid.
If unit has applied for renewal, then submit copy of application.
2. Fresh water consumption details
1. | Water Supply Source Borewell
2. River NA
Flow meter with totalizer installed at NA
line carrying freshwater (Yes/No)
Instantaneous Reading (m3/hr) NA
Totalizer Reading (m?®) NA
3. Borewell/Tubewell
No. of Borewell/Tubewell as per
CGWA NOC 03 Nos.
Actual no. of Borewell found on site | 03 Nos.
Permitted withdrawal quantity 1314000 m®/annum
Actual withdrawal quantity 1840.46 KLD (Average of month Feb. 2022)
(Average of last three months) Refer Annexure-VII
No. of Borewell having flow meter
with totalizer installed 03 Nos.
Instantaneous Reading* (m®/hr) NA
Totalizer Reading during visit* (m®) | Initial BW 1— 1147356 M3
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BW 2 - 841861 M3

BW 3 — 892042 M3

BW 1 — 1148255 M3

BW 2 — 842845 M3

BW 3 — 892042 M3

Final (Bore well reading for all
plants including Molasses,
Grain and malt Based and

bottling)
Type of flow meter installed:
4. mechanical/digital/electromagnetic Electromagnetic
etc.
L . Yes
Calibration details Refer Annexure-VI
Yes

Log Book Maintained (Yes/No)

Refer Annexure-VII

5. Fresh water consumption
Production process Domestic Others
Freshwater
consumption (KL)
(Average of last 1780.0 KLD 60.0 KLD NA
three months)
Overall 7.18 0.242
(In KLD & KL/MT | (Including Molasses, Grain and Malt spirit NA
of product) plant and IMFL & CL bottling)
On the day of visit
(KLD) y 1820.0 KLD 63.0 KLD NA

*If more than one water source, then take reading separately

3. Manufacturing Process, Spent Wash (SW) &
Thin Slope Management System

Manufacturing Process
(Provide line diagram)
1.| (Milling~> liquefaction—> | Milling = liquefaction - Fermentation - Distillation
Fermentation—->
Distillation)

Type of Fermentation

Batch Fermentation
technology adopted

Type  of Distillation

Multi Pressure Distillation
technology adopted

Integrated MEE  with

R Integrated MEE
Distillation (Yes/No) g

Spent  Wash&  Thin | Decanter/Centrifuge (Spent wash) Il DWGS Dryer* [
Stillage/Slope
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Management Technology

MEE (for thin stillage/slop) 1l cru IR

Spent  Wash&  Thin
Stillage/Slope
Management Sequence

Decantation - IMEE -DWGS sold as Cattel feed
Conventional CPU for treatment of low strength process
effluent, utility waste water is being treated in CPU.

| et 200 KLPD s sty
. 8.0 KLPD Malt Spirit Plant
litres per annum)
Installed capacity Grain - 100 KLPD
Malt — 8 KLPD
Present  Production in Grain Spirit -100.0 KPLD (Avg. of month Feb. 2022)
KLPD Malt — 4.52 KLPD (Avg. of month Feb. 2022)
Refer Annexure-XXI
No of operating days/year | 350
Products Manufacture (for | ooe\ a/asolute alcohol/Ethanol (HLD)
which period??)
RS --
ENA 2800049.9 BL (From 01% Feb. 2022 to 28" Feb. 2022)
Absolute Alcohol/Ethanol | --
4.| Type of Grain used Broken Rice, Barley, Bajra, Maize, Sorghum etc.

Grain (in Qtls) per KL of
alcohol production

21.29 Qtls. /KL of alcohol production

*Distiller’s Wet Grain Soluble (DWGS)

4. Waste water generation

E‘; Stream/section Quantity, KLD Disposal/Utilization Point
1. | Spent Wash 6800 Decanter/Centrifuge
e 384.0 IMEE
2. | Thin Stillage/Slop 120.0 Recycled in slurry preparation
3 Thick syrup from MEE (MEE 98.0 Mixed with DWG
" | concentrate) ) (Wet cake)
4. | MEE condensate 311.0 CPU
5. Fermenter washing 15.0 CPU/ MEE
6. | Floor washing 10.0 CPU/ MEE
7. | Cooling tower blow down 20.0 CPU
8. | Boiler blow down 20.0 CPU
9. | DM plant reject 20.0 CPU
10. | Others viz. CPU RO reject etc. 31.0 MEE
Spent wash eneration .
11. (IEL/KL of productic?n) 6.80 Decantation/MEE
Quantity of Thin stillage/slop
generation (from
12. decanter/centrifuge) (KL/KL 5.04
of production)
13 Quantity of Thick syrup from 0.96
" | MEE (MEE concentrate) '
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generation
production)

(KL/KL  of

Total quantity of spent wash

14. feed into MEE (unit?) 409.0 MEE
Total quantity of other
15. effluent feed into CPU (unit?) 371.0 CPU
5. Process Emission/ Solid Disposal
Z:)' Stream/section Quantity, KLD Disposal
1. Fermenter CO: disposal 65.0 TPD CO: plant
2 Fermenter sludge disposal NA NA
6. Centrifuge/Decanter for Spent wash from Distillation— Yes
1. Unit has installed Centrifuge or Decanter? Decanters
5 Setting cum cooling tank before Centrifuge/Decanter Heat Recovery system installed
(Yes/No)
i f i li k bef
Capaglty of Setting 3cum cooling tank before 20 m3/Hr of each Decanter
Centrifuge/Decanter (m®)
3 Year of installation/establishment & commissioning 2006
' of the Centrifuge/Decanter
4. No. of Centrifuge/Decanter 03 Nos.
Capacity of Centrifuge/Decanter NA
5 Hydraulic Retention Time on Design basis (In days) NA
' (15-24 days)
Organic Loading Rate (kg/m®/day) NA
Volume (m®) NA
6. No. of days of operation of Centrifuge/Decanter Throughout the year
(days/annum)
Maintaining Log Book records supporting NGO
Centrifuge/Decanter plant performance (Yes /No)
7. Flow meter details NA
Flow meter installed at inlet of Centrifuge/Decanter NA
(Raw spent wash from distillation) (Yes/No)
Flow meter installed at outlet of Centrifuge/Decanter
. . NA
(Thin stillage/slop generation line) (Yes/No)
Initial Reading | Final Reading
Flow meter reading at Inlet NA NA
Flow meter reading at Outlet NA
Quantity of Wet cake/DWGS generation from
8. . 120 MT/d
Centrifuge/Decanter (MT/kg per day) &
Method of disposal/ utilization of Wet cake/DWGS Sold as cattle feed
(In DDGS™* dryer/directly used as cattle feed)
9 Quantity of Thin stillage/Slop generation from 384 KLD (Feed to MEE)

Centrifuge/Decanter (KLD)

120 KLD (Recycled in slurry)
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10.

Method of disposal/ utilization of thin stillage/Slop
(MEE/others)

Fed to MEE

*Distillery Dries Grain Soluble (DDGS)

7. Multiple Effective Evaporator (MEE) for thin stillage/slop from

decanter/centrifuges
1. Setting cum cooling tank before MEE (Yes/No) Yes
Capacity of Setting tank before MEE (m®) 15 KL
5 Year of installation/establishment & commissioning of 2012-13
MEE plant
Number of Effects with their HTA and MOC. 06 Nos. Falling Film Effects
. ) (05W+1S)
3. | (Mention number of stand-by bodies and degasser i .
. . Details are not provided by
provided, if any) i
unit
Type of technology of MEE Integrated MEE
Designed capacity of MEE(m?®/day) 435 M3/Day
Evaporation rate of MEE (%) 83%
Acceptable level of suspended solids, dissolved solids
4. : 4-5%
etc in the feed.
5 Maintaining Log Book supporting MEE plant Yes
" | performance (Yes/No) Refer Annexure-XXIV
Mass flow meter with totalizer installed at inlet of
6. Yes
MEE (Yes/No)
Mass flow meter with totalizer installed at outlet of Ves
MEE, MEE concentrate (Yes/No)
. . . N
Mass flow meter with totalizer installed at outlet of (Magnetic Flo?/v meter with
MEE, MEE condensate (Yes/No) g .
totalizer is installed)
Initial* Final
7. | Mass flow meter reading with totalizer at inlet of MEE | 656034 MT 656496 MT
Mass flow meter reading with totalizer with outlet of
MEE, MEE concentrate 134931 MT 135026 MT
Mass flow meter reading with totalizer with outlet of NA NA
MEE, MEE condensate
g Mass flow meter with totalizer connected with Ves
" | CPCBJ/SPCB server at time of inspection (Yes/No)
*Provide for one day.
7.1. MEE operational details
1. MEE feed rate (actual) Kg/hr 17042.0 Sp. Gr.- 1.024
2. Feed rate @ Sp. Gr. (Approximate) | Kg/hr 17451.0
3. Solid content in feed/brix %/ degree 6.10
4. Water evaporation rate (Minimum) | Kg/hr 12952.0
5. Concentrate Generation Kg/hr 4507.0
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Solid content in concentrate

0,
6. Generation /brix hldegree 25.42
. . Hr/day-or
Operation hour and whether it is .
7. operating continuous| week or Continuously
P g y month
pH 3.86
. TSS 24410 mg/I
8. MEE Feed Characteristics DS 36590 mg/|
BOD & 18000 mg/I
COoD 78000 mg/I
Frequency of Cleaning in Process Hr/day or
9. week or .
(CIP) Once in a month
month
10. | Quantity of CIP effluent m/hr 10 m?
11. Quantity of process condensate m3/hr 12.95
Whether MEE achieving design
12. efficiency. (Yes/No) ves
13. Utilisation of MEE condensate Treated through CPU & rEl.JSEd. for process &
non-process applications.
14 Utilisation of MEE concentrate/ | Mixed with DWG (wet cake) to produce DWGS
| thick syrup & sold as cattle feed
15 Utilization of blow down (cooling | Treated through CPU & reused for process &
' tower & boiler) non-process applications.
7.2. MEE output Characteristics
Sr. No. | Particulars Conc. spent wash Process Condensate
1. | Quantity, m®day 98.0 311.0
2. |pH 3.87 3.57
3. | Temperature, °C 72 48
4. | COD, ppm 234000 1360
5. | Total solids, % 25.42 0.162
6. | Ammonical Nitrogen (as N), ppm 245.1 (Ammonia) ND
8. Dryer for Distiller’s Wet Grain Soluble (DWGS)/\Wet cake from
Decanter/Centrifuge - No
Unit has installed Dryer for DWGS/Wet cake from
1. . NA
Decanter/Centrifuge?
2. Setting cum cooling tank before Dryer (Yes/No) NA
Capacity of Setting cum cooling tank before Dryer
3 NA
(m°)
3. Year of installation/establishment & commissioning NA
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of Dryer
No. of Dryer NA
Capacity of Dryer NA
Type of Dryer NA
(Rotary Tube Bundle Dryer/Fluidized Bed Dryer)
Hydraulic Retention Time on Design basis (In days) NA
(15-24 days)
Organic Loading Rate (kg/m®/day) NA
Volume (m®) NA
No. of days of operation of Dryer

NA
(days/annum)
Maintaining Log Book records supporting Dryer NA
Performance (Yes /No)
Quantity of MEE concentrate/thick syrup mixed with NA
wet cake per day
Quantity of DDGS generation from Dryer (KLD) NA
Method of disposal/ utilization of DDGS from dryer NA
(Used as cattle feed/others)

9. CPU (Condensate Polishing Unit)

for MEE Condensate — Yes

Year of installation/establishment &

commissioning of CPU

CPU plant installed in 2015 and
upgraded in 2019

Name of Plant/Technology supplier

M/s. Paques India Pvt Ltd

Type of technology of CPU plant: Conventional
/RO/Striper/Photo-oxidation/In house technology
etc. (Mention details of unit processes with flow
diagram)

Equalization, Buffering, Anaerobic
digestion, Aerobic digestion,
clarification, MGF, ACF, followed by
U V treatment.

Design capacity of CPU unit (m®/day)

2000 M?/day
(Common CPU plant for all three
units Molasses, Grain & Malt,
Bottling)

Actual capacity of CPU unit (m®/day)

2000 M?/day
(Common CPU plant for all three

units Molasses, Grain & Malt,
Bottling)
Quantity
Source KLD
Sources of effluent coming into CPU 1. MEE condensate 3110
2. Utility Blowdown 40.0
3.DM Plant Reject 20.0

Quantity coming into CPU per day (total)

371.0 KLD
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g Seurag;ify of treated effluent from CPU utilized 340 KLD
9. Recovery (%) and characteristics of treated water 91%
and its further utilization details
10. | Is there any reject generated from CPU (Yes/No) | Yes, 31 KLD
11. | Disposal point of reject from CPU (If yes) Feed to MEE
12, Total fresh water consumption after reuse of ?Iii?ﬁisnglﬁolasses, Grain and Malt
treated low strength effluents. spirit plant and IMFL & CL bottling)
Yes
13, Log Book records supporting CPU performance | Common logbook for Molasses &
(Yes/No) Grain based distillery
Refer Annexure-XIV
9.1 CPU performance
Particulars Mixed Influent Treated Effluent
Quantity, m¥/day 371.0 340.0
Colour 350 160
pH 8.48 7.25
Temperature, °C 55 32
BOD, ppm 345 56
COD, ppm 1490 244
Total solids, % 0.195 0.048
Total dissolved solids, % 0.170 0.036
Total suspended solids, % 0.0082 0.0072
Volatile acids 820 ND
Total Alkalinity 1200 196

10. Boiler

Year of installation/establishment & commissioning

1. . Information not provided
of boiler
5 | Tvpe of boiler 01 No. Gas fired Boiler & 01 No.
' yp Agro residue fired boiler
. . 1. 26 TPH (Gas fired)
3. | Capacity of Boiler 2.30 TPH (Rice husk fired)
4. | Design details
21.0 Kg/cm?
Steam Pressure 45.0 Kglem®
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340°C
Steam Temperature 400°C
5. | Boiler/Technology Supplier details Thermax
1) Biogas
6. | Type of fuels used 2) Agro residue (rice husk)
Fuel consumption Biogas — 50000 Nm3/day
7 Emission control system or Air Pollution Control Yes
" | Device (APCD) installed (Yes/No)
Name of installed Emission control system/APCD
Stack Height 45 M
: Yes
Stack monitored (Yes/No) Refer Annexure-XxVi|
8. | Ash details:
Quantity of ash generated, MT/day NA
Characteristics of generated Ash NA
Method of disposal of Ash NA
Whether the unit maintaining log Book supportin .
S boiler performance (Yes/No) o » ’ Not provided
10 On-line emission (stack) monitoring system installed Yes
‘| (Yes/No) Refer Annexure-XXVII
On-line  emission (stack) monitoring  system
11.| connected to CPCB/SPCB server at time of Ves
inspection? (Yes/No)
11. Sample Collection Points
Sr. No. | Sampling Points (Yes/No)
1. | Raw spent wash (feed to Decanter/Centrifuge) Yes
Feed to MEE (Multi effect evaporator)/Thin
2. . : Yes
stillage/slop from Decanter/Centrifuge
3. | MEE condensate Yes
4. | MEE concentrate/Thick syrup Yes
5. | CPU inlet Yes
6. | Aeration tank at CPU Yes
7. | CPU treated condensate Yes
8. | STPinlet Yes
9. | STP outlet Yes
10. | Drain within or outside the premises No
11. | Bypass if any No
12, Groundwater (Samples should be collected from hand Yes

pumps or borewells)

Note: Refer Annexure-XXV for analysis report with Form-I

Parameters to be analyzed for samples collected from locationsl to 7: pH, BOD, COD, TS,
TSS, TDS
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Parameters to be analyzed for sample collected from location no. 8& 12: pH, BOD, COD, TS,

TSS, TDS, Colour

Ground water Analysis Report: Year of Dug: 1994 / 1995 / 2005 Depth (m) 110 & 90 M

Quality of Groundwater is compared with Bureau of Indian Standard (BIS) drinking water —

specification (Second Revision) IS 10500: 2012.

Parameter | —» Colour | Total Total CoO ; . | NO | SO

Location 4| P (PCU) | Alkalinity | Hardness | D | '©° |CV |F | 7|,

Standard | g5 g5 | 15 600 600 | 2000 | 2000 | ¥ |45 |a400

values 5

BW - 1 7.12 BDL 66.0 740 | ND | %% | 789 | N 12| 2

BW -2 7.18 BDL 82.0 88.0 ND 4%7' 82.9 g 1.5 12'

L |BW-3 7.18 BDL 92.0 100 | ND | oo | N |17 ]85

Quality of Groundwater is compared with Bureau of Indian Standard (BIS) drinking water —

specification (Second Revision) 1S 10500: 2012. (Heavy Metal)

Parameter |- | Cd | Cr [ Cu| Fe | Pb I\n/l Hg Ni Zn|Sb| Co | Se | V

Permissib | 0.0 | 0.00 | 0.0 0.0 0.00 0.0

le linits 5 3 5 15|03 1 0.3 1 002 |15 | - - 1 -
N | 0.0 N N | N

BW -1 ND | ND | ND D |9 ND D ND | ND D |D ND ND | ND
N |01 N N | N

BW -2 ND | ND | ND D |3 ND D ND | ND D | D ND ND | ND
N |01 N N | N

BW -3 ND | ND | ND D |5 ND D ND | ND D |D ND ND | ND

Refer Annexure-XVI for analysis report with Form-1

& Observations:

1.

During the day of inspection 200 KLPD Molasses Based Distillery, 100 KLPD Grain
Based Distillery ,8 KLPD Malt spirit plant found operational.

Avg production of last three months of Molasses based distillery is 140 KLPD, Grain
Bases distillery is 100 KLPD and Malt spirit plant is 3.00 KLPD

Unit has obtained valid Air, water Consents for 200 KLPD Molasses based distillery
plant, 100 KLPD Gran based distillery plant, 8 KLPD Malt spirit plant.

Unit has 3 borewells in the distillery premises, unit has installed flowmeters on each
borewell and maintaining logbooks for the same.

Industry has obtained valid NOC for Ground water extraction.

For molasses-based distillery unit has adopted ZLD system as Raw Spent wash -
Integrated Multi Effect Evaporation (IMEE) — Biodigester — BMSW RO plant —
Standalone Multi Effect Evaporation (SMEE)- Biocomposting

For grain-based distillery unit has adopted ZLD system as Raw Spent wash — Decantation
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10.
11.

12.

13.

14.
15.

16.

17.

18.

19.

20.

21.

22.

23.

— Integrated Multi Effect Evaporation (IMEE)- DWGS (Wet cake sold as cattle feed.

The above ZLD system was in operation during the day of inspection.

For treatment of IMEE, SMEE process condensate, cooling tower & boiler blowdown, the
distillery has installed combined CPU (conventional) plant having capacity of 2000
M3/Day. CPU is found operational at the time inspection visit.

Unit has installed high brix Bio-digester (24 brix)

For treatment of biomethanated spentwash molasses-based distillery unit has installed RO

plant having capacity of 1680 M3/Day.

Green belt area is provided by the unit in the premises of distillery unit & biocompost
yard.
Leachate collection sump with gutters is observed at Biocompost yard. (Covered - 28

Acres and uncovered- 30 Acres)

PTZ online camera is installed at the Lagoon site and Biocompost area.

Total 13 no’s Piezometer are available in the biocompost yard & relevant online
monitoring data is provided by distillery unit.

Mass flow meters are installed at IMEE & SMEE inlet & outlet, calibrated and connected
with online connectivity to UPPCB/CPCB server and records are maintained by the unit.
Calibration certificate of spent wash (Grain & Molasses based) inlet and outlet mass
flowmeters and molasses & flour weighing system are provided by the unit

Conc. biomethanated spent wash storage lagoons (Nos.2) are available and observed about
30% & 35% actual filled capacity during visit.

Unit has installed 02 nos. boilers out of which one is biogas fired having capacity of 26
TPH & another is rice husk fired boiler having capacity of 30 TPH high pressure boiler
with 2.0 MW & 2.25 MW TG set respectively for captive steam & power generation and
consumption in molasses & grain-based distillery.

Total 6 Nos of Thermophilic biodigesters are found operational & 1 digester is under

maintenance found during inspection visit.

Biogas generated from biodigester is being utilized in biogas generator also to produce 2.4
MW power directly from biogas & at the time of inspection 01 biogas generator is found
operational.

Biogas generated from biodigester of CPU is used in biogas generator for power
generation

Online monitoring system for stack emission is available and connected to the CPCB and

UPPCB server and relevant data is provided by the unit.
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24. 04 nos. handpumps are found in biocomposting yard. ]

25. It was observed that unit is maintaining biocomposting as per CBCB guidelines. Unit is
bagging the ready biocompost.

26. Centrifuge decantation system is provided at Grain based distillery for separation of the
DWGS (wet cake) & sold as cattle feed to contracted parties.

27.ESP is installed as air pollution control system for 30 TPH boiler installed in premises of
grain-based distillery.

28. Fermented yeast sludge, ETP sludge & boiler ash is being utilized for production of
biocompost as a filler material.

29. Industry has installed 100 KLD STP for treatment of domestic sewage and V Notch is
available for measurement of flow whereas magnetic flow meters are not available at inlet
and outlet and found operational at the day of inspection.

30. Treated water and sludge generated from STP is being utilized for Gardening in the
premises of unit

31. Tree plantation and gardening is well developed in the area of Biodigester, CPU and
spentwash lagoon.

32. Rain water harvesting & recharge ponds are provided by the unit in nearby villages viz.

Dinpur, Hariyal, Punjab Nagar, Ballu ki Madhaiyya, Chikna Milakh, etc. & relevant data

is provided by the distillery unit.

© Recommendations/Suggestion: J
1. Unit shall maintain proper housekeeping in fermentation, Evaporation as well as DWGS

area.

2. Unit shall implement pipeline colour coding in the operational as well as ETP area.

3. It is also recommended that unit shall maintain unit wise or section wise fresh water
consumption, waste water generation and treated water recycled in the process and

undergo water audit of the manufacturing activities.

O Compliance Status (Complied/ Non-Complied/ Closed): Complied
nspection team (Technical Institutes, SPCB & SPMG) details:

Technical institute Organization ignature with date
= il
,.,Mj
vl

S
officials
VSI, Pune ‘ q.o“")/
AT

I

Designation

Mr. Avinash Deshmukh Scientist

Mr. Shivaraj Patil Technical Officer
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Ii(r)' SPCB/SMCG officials Designation Organization | Signature with date
UPPCB- For Dry report

1 | Mr.J. N. Tiwari JEE - UPPCB Region Refer Annexure-
Moradabad XXX

12. Other Details

Name and contact details of the vendor who has supplied and commissioned the on-line
monitoring system. M/s. Forb marshal Ind. Ltd. Refer Annexure- XXVII

Problems faced in maintaining the continuity of on-line monitoring system.No

Identification of recipient drains/rivulets and their u/s&d/s locations for monthly monitoring

to ensure ZLD. Yes

Material and mass balance of your total grain-based distillery plant operations including

ETPs showing ZLD. Refer Annexure-XXII

Also indicate how your grain-based distillery unit is achieving steam and power balance.

Environment Management Cell-Mo Ms and necessary documents. - Refer Annexure-XXX

Water conservation measures taken report (rain water harvesting etc.).-Yes Refer Annexure-

XXXI
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Photographs of the industry:

Grain storage silos Milling section

1 ':"
|
‘,‘l"-.. \ _im
* 3 H
“ .
— ’

. O

Li uefaction section Fermentation section

¥ M

CO2zPlant Malt Spirit Plant
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CPU - Equalization Tank CPU — Anaerobic Digester
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Boiler — Ash storage silo STP (Sewage Treatment Plant)
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INDUSTRY INSPECTION REPORT
(DISTILLERY-MOLASSES BASED)

LT 1 4
N g

@pab

Date of Inspection: 04/03/2022

1. General Information
Unit Code 511
a) Name and Address of | Radico Khaitan Ltd, Bareilly Road, Rampur-244901
the unit (UP)
b) Coordinates (Latitude | 28.7739918
& Longitude) in
Decimal 79.0347959
c) Name of the recipient | ZLD Distillery unit, Nearest drain- Rampur city municipal
drain drain
d) Mode to reach River | Rampur Municipal Drain - Kosi River - Ramganga -
Ganga Ganga River

(Name of drain - Name of
Sub-tributary-> Name of
Tributary - River Ganga)

3. | Operational

Status

(Operational/Non- Operational
Operational) *
4.| Name of Occupier/Contact S .
P Designation Contact No & e- mail

Person

1. Mr. KP. Singh

Contact No. 9837025736

Director Operation . . .
P Email -singhkp@radico.co.in

2. Mr. Devendra Singh

Contact No. 9837471443

r. Vice Presiden il- si i i
Sr. Vice President Email- singhd@radico.co.in

5.| Type of Distillery unit

A. Molasses based distillery Yes
B. Grain based distillery Yes
C. Brewery unit Yes/No
D. Bottling unit Yes

* Note: If non-operational,

closure direction

specify the reason and attach respective document i.e., CPCB/SPCB

A. MOLASSES BASED DISTILLERY

1, | Yearof 1043
Commissioning
5 Stan(EJalone/Conn_ect Standalone
ed with sugar unit
Yes/No/Expired/Applied Validity Date
Environmental
3 Status of consents | Clearance (EC) NA NA
" | and authorization* Yes
Air Consent Ref. No. Valid from
51907/UPPCB/Moradabad 31/05/2019 to
Page 1 of 22
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(UPPCBRO)/CTO/air/RAMP 31/12/2023
UR/2019 dated 19/07/2019
Refer Annexure-I
Yes
Ref. No.
Water Consent 51900/UPPCB/Moradabad Valid from
(UPPCBRO)/CTO/water/RAM | 31/05/2019 to
PUR/2019 dated 19/07/2019 31/12/2023
Refer Annexure-I1
Yes
Ref. No.
Haz. Waste 178/UPPCB/Moradabad Valid from
Authorization (UPPCBRO)/HWM/RAMPUR | 04/04/2018 to
/2017 dated 04/04/2018 31/03/2023
Refer Annexure-I11
Yes
Registration No.
CGWANOC 202108000274/304/378
Refer Annexure-1V
*Attach copy of EC, consents and CGWA NOC, if valid.
If unit has applied for renewal, then submit copy of application.
2. Fresh water consumption details
Water Supply Source Borewell
River NA
Flow meter with totalizer installed at NA
line carrying freshwater (Yes/No)
Instantaneous Reading (m3/hr) NA
Totalizer Reading (m?®) NA
Borewell/Tubewell
No. of Borewell/Tubewell as per
CGWA NOC 03 Nos.
Actual no. of Borewell found on site 03 Nos.
Permitted withdrawal quantity 1314000 m®/annum

Actual withdrawal quantity
(Average of last three months)

1840.46 KLD (Average of month Feb. 2022)
Refer Annexure-VII

No. of Borewell having flow meter
with totalizer installed

03 Nos.

Instantaneous Reading* (m3/hr)

NA

Totalizer Reading during visit* (m®)

Initial

BW 1 - 1147356 M3
BW 2 - 841861 M?
BW 3 — 892042 M?

Final

BW 11148255 M®

BW 2 — 842845 M?

BW 3 — 892042 M3

(Bore well reading for all
plants including Molasses,
Grain and malt Based and
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| bottling)

Type of flow meter installed:
mechanical/digital/electromagnetic etc.

Electromagnetic

Calibration details

Yes, Refer Annexure-VI

Log Book Maintained (Yes/No) Yes, Refer Annexure-VII
Fresh water consumption
Production process Domestic Others
Freshwater
consumption (KL)
(Average of last 1780.0 KLD 60.0 KLD NA
three months)
Overall 7.18 0.242
(In KLD & KL/MT (Including Molasses, Grain and Malt NA
of product) spirit plant and IMFL & CL bottling)
On the previous day
of visit (KLD) 1820.0 KLD 63.0 KLD NA

*If more than one water source, then take reading separately

3. Manufacturing Process & Spent Wash (SW) Management System

Manufacturing Process
"| (Provide line diagram)

Molasses handling— Fermentation— Distillation with
MSDH— Final product (RS/ENA/AA)

Type of Fermentation
technology adopted

Fed-batch fermentation

Type of Distillation
technology adopted

MPR distillation with MSDH technology

Integrated MEE  with

- - - Y
Distillation (Yes/No) e
Bio-digester Bio-composting M
. Spent Wash Management RO M Incinerator [ ]
Technology
MEE W CPU H

Spent Wash Management
Sequence

1) Raw spent wash from process — IMEE — Anaerobic
Bio-digesters - BMSW R O Plant - BMSW SMEE —
Bio-composting activity with partly covered facility for
rainy season.

2) Low Stength effluent (Spent lees+MEE condensate+Utility
blowdown) — Concentional CPU —Ultrafiltration — RO
Plant — Treated water recycled for process & non-process
applications.

Licensed capacity of
Distillery (KLPD)

200 KLPD As per consent

Installed capacity

200 KLPD

Present  Production in

143.18 KLPD (Average of month Feb. 2022)
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KLPD

Refer Annexure-VIII

No of operating days/year

350

Products Manufacture

RS/ENA/Absolute alcohol/Ethanol (KLD)

RS (01 month)

ENA (01 month)

4009117.2 BL (From 01% Feb. 2022 to 28" Feb. 2022)

Absolute Alcohol/Ethanol
(01 month)

Type of Molasses/ Cane

4. Syrup used C-heavy molasses
Molasses (in Qtls)/ Cane
Syrup per KL of alcohol | 39.87 Qtls. C-Heavy molasses per KL of alcohol production.
production
4. Waste water generation
i:; Stream/section Quantity, KLD Disposal/Utilization Point
IMEE/ Biodigester /BMSW
1. | Spent wash 1430.0 RO/ BMSW SMEE/
Biocomposting
2. | Spent lees 215.0 CPU/RO
3. Fermenter washing 20.0 CPU/RO/MEE
Process condensate (MEE IMEE - 556.0
4 condensate) SMEE - 485.0 CPURO
5. | Floor washing 10.0 CPU/RO/ MEE
6. | Cooling tower blow down 30.0 CPU/RO
7. | Boiler blow down 25.0 CPU/RO
8. | DM plant reject 30.0 CPU/RO
9. | Others viz. CPU RO reject etc. 134.0 SMEE
Spent wash generation
10. (KL/KL of production) 9.98
Quantity of other effluent
11. | generation 2.09
(KL/KL of production)
Total quantity of spent wash
12. | feed into Bio- -
digester/RO/MEE(KLPD) 1460.0 IMEE/Biodigester
Total quantity of other
13. | effluent feed into
CPU(KLPD) 1341.0 CPU
5. Process Emission/ Solid Disposal
Sr. No. | Stream/section Quantity, KLD Disposal
1. | Fermenter CO: disposal 95.0 TPD CO: plant
2. Fermenter sludge disposal 42.0 KLD Utilized in biocomposting

Page 4 of 22
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- .- INDUSTRY INSPECTION REPORT
L (DISTILLLERY - MOLASSES BASED)
Date of Inspection- 05032021
1. GENERAL INFORMATION /
| 1. Unit Code | 511 — —c— m
Name and address of the Radico Khaitan Limited Molasses spirit Plant, Bareilly Road, |
Z{a)  Unit B Rampur, U.P.-244901
(b) | Coordinates [Latitude & Latitude - 28.7752084 10806954 ]
| Lengitude) in Decimal Longitude - 79.03539492983031
(c) | Name of the recipient drain | ZLD Distillery unit, Nearest drain- Rampur city municipal
: - I e
| (d]} | Mode to reach River Ganga | Rampur Municipal Drain < Kosi River & Ramganga
(Name of Drain = Ganga River
Name of Sub Tributary -
Name of Tributary < River
| | Ganga)
3 Dperational status Operational
[Dperational / Non-
| Operational) = |
I Inspection Team Designation Contact No & E- mail
1. Mr. Shivraj Patil Technical officer 9921228014
it 202 0@emall
2.Mr. Kapil Uphade Research Assistant 7775922289
vl : 2020@ i
I I.Mr. | N Tiwari |unior Engineer- G55TTRTOT &
- | VEFRE —
5 Name of Occupier / Contact | Designation Contact Mo & e- mall
Person [ . —
1. Mr. K P.Singh Director Operation 9837025736
singhkp@radico.co.in p—
| 2.Mr. Devendra Singh Sr. Vice President 9H3IT471443

b Type of Distillery Unit
[need to put hyperlink on

yes) |

A, Molasses hase& Distillery - Yes
B. Grain Based Distllery -No

C. Brewery Unit
0. Bottling unit

= Mh
- Yeg

* Note: If non-operational, specify the reason and attach respective documents i. e CPCB/SPCH

closure direction.

A. MOLASSES BASED DISTILLETY

[Wes / NoJ Expired ] Applied | Vaiidity Date

1. Year of I 1943
| Commissioning
2. Standalone [ Standalone
Connected with
| Sugar Mill Unit
3| Status of Consent
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and authorization * | Environmental NA MA
Clearance [EC)
Air Consent Yes Ref Mo, 51907 /Moradabad

{UPPCBRO)/CTO/Air/Rampur/
2019, dated 19/07/2019 Valid up
to31/12/2023
Photocopy is attached herewith as
_ | . Annexure-i

Water Consent | Yes Ref. MNa, 51900 /Moradabad |
(UPPCERO)/CTO water /Rampur/
2019, dated 159/07 /2019 Yalid up
to 31/12,/2023
Photocopy is attached herewith as

o Annexure-11 I
Haz. Waste Yes Ref. Mo, 178/Moradabad
Authorization (UPFCBRO)/CTO/HWM/Rampur/

2017, dated 04/04/2018 Valid up |

to 310372023

Photocopy is attached herewith as

- Annexure-1] 2
CGWA NOC Yes Registration done with ground

water department LILP and

registration documents are

available with unit

Document 15 attached as

Annexure [V

« Attach copy of EC, Consents and CGWA NOC, if Valid
If unit has applied for renewal, then submit copy of application.

2. Fresh Water consumption details

1. | Water Supply Source River / Borewell / Tubewell -|
;l ml"ﬂr ., L |
Flow meter with totalizer installed at | N.A.
line carrying Iresh water [yes/No)
| Instantaneous Reading (m3) | NA.
| Totalizer Reading (m3) NA
3. | Borewell/Tube well .
No. of Borewell /Tube well as per 03 (Bore well for all plants Including Molasses
 CGWA NOC £ Grain tc.}
' Actual no. nfhurewt]l found at site 03 |
B ‘Permitted withdrawal quantity 100 M/ Hr |
| Actual withdrawal quantity (Average | 1917 M°/Day |
of last three months) [water consume in all plants including I

| Molasses, Grain and malt Based and bottlin

j No. of horewell having flow meter 03

with totalizer installed

Instantaneous Reading (c) 1. 850584 m3
2. 478172 m3

3.847917 m3

Totalizer reading during visit * (m3) | Initial | 1.850584 m3
2. 478172 m3

3. 847917 m3

[(bore well reading for all plants

including Molasses, Grain and malt

Based and bottling)
Final | 1. 5513-131'-1' N
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2. 479054 m' |
3, B47917 md
(bore well reading for all plants
| including Molasses, Grain and male |
Based and botiling)
Electromagnetic

. 4| Typeof flow meter installed:
| mechanical / digital /

| electromechanics ete,
‘ Calibration details Calibrated and valid till 28.06.2021all three
bore-weall flow meters
R N Details are sttached as annexure - V _
Log Book maintained (yes / No) Yes Bore-well Loghook |s attached as '
| Annexure - VI [
Fresh Water Consumption o B _|
Production Domestic Others '
_____ Process -
| ' Fresh Water 1867 KL | 50 KL =
consumption [KL)
| (average of last three
| months
Overall (in KLD & 7.42 KL/Litter of alcohol (Including -
KL/MT of product) domestic) for Grain Base, Molasses
. _base, malt spirit and botling unit |
On the day of visit 1641 50 KL |
(KLD) KLD B
# [Ifmore than one water source take reading separately
3 . Manufacturing Process, Spent Wash (SW) Management System
1, | Manufacturing Process Fermentation, Distillation with integrated
(providing Line Diagram) Evaporation, Thermophilic Anaerobic Digesters,
TS5 Reduction Plant, R O Plants, BMSW
Evaporator, Bio-composting with partly covered
. o ) facility for rainy season, |
Type of Fermentation process Batch Process
adopted i
Type of Distillation process Multi Pressure Distillation
| adopted
Integrated MEE with Distillation | Yes
(Yes/No) . B—
8 Spent wash Management Bio - Digesters " | Bio-compasting v
Technology -
R O Planks N [ Incinerator
MEE v | EPU "
| Spent wash Slop Management Attached as Annexure = 2 (Process Line Diagram}| |
!_ Scquence [
| 3. Licensed capacity of Distillery 200 KLPD As per consent
: (KLPD/Bulk Liters per annum}) o
i | Installed Capacity 200 fﬁ ?, - il
154,
Pﬂﬂﬁnt Fl'ﬂdlﬂ'_‘ﬂﬂh im H—LPH Production details area -H'Ft-?'_:he'd An“ﬁxul:'r Vil
No. of operating days/Year 350 I
= Products Manufacture KLPD RS/ENA/Absolute alcohol
| |Rs =
3
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(CSTR/UASB/Thermophilic/Hybrid]

| ENA | 338 days/annum {(From 01/04/2020 to 5/3/2021
| as informed by industry) J
| Absolute MmhnlethanuI | = I
4. | Type of Molasses used ( - heavy molasses o
:  Molasses (in Qtis) per KL of 43.00 Qtls/kl of alcohal production =
_alcohol production
4. Waste Water Generation
| Stream/section Quantity, Disposal /utilization Point
. m'fday |
1 spent wash 1609 m?/day | IMEE - Blodigester - $.W. RO -
BMSW MEE - Biccom post
Spent wash generation record is
: ! | attached as Annexure - V11 .
2. Spent Lees 450 mi/day  Recyeling in Distillation & Utilization
| in fermentation
3 MEE Condensate 367 mi/day | CPU and after treatment utilising | in |
B . cooling towers & fermentation |
4. Fermenter washing 40 m'/day IMEE Feed |
o Floor washing 10 m3/day CPU and after treatment utlilsmg 1]
conling towers & fermentation
f. Cooling tower blow down 120 m'fday | CPUand after treatment utilising in
cooling towers & fermentation
7. Boiler blow down B m?/day CPU and after treatment utilising in
i cooling towers & fermentation
5. | DM plant Reject A0 mifday | CPUand after treatment utilisi ngin
; B cooling towers & fermentation
g, | Others NA o
10, | Spent wash generation 4959 Before Passing through re-boilers,
(KL/KL of production} | MEE . Sent to Bio-digesters
T ' Quantity of ather effluent NA
. generation [KL/KL of
Production) | T || P _
12 | Total Quantity of Spent wash 1040 m3/day | Feedto Bio Digesters R 0 Plants
feed to Bio- to Biodigester
Digesters/RO/MEE [unit?)
13. | Total guantity of ather M.AL
effluent feed into CPU (unit?) | .
5. Bio- Methanation Plant / Bio - Digester - Yes / No
1. | Settling cum cooling tank before Bio-Digesters (Yes / | Yes
| Hn] s —
Capacity of settling cum cooling tank before Bio- | 200
Digesters (m3)
i i'ﬁr on |ﬂ£l’a|“ﬂgf establishment & commissioning | Since 1987 - 1988
| ofthe Bio-Digesters ¥: —==
3 Ne olDigesers Toral 9000 1 =
Type of Technology [CSTR) Continuous Stirred Tan

React or packed media reactor/
(UASE) Up-flow Anaerobic

—

Sludge Blanket- Thermaphilic
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_(15-24 days]

_ Organic Loading rate (kg/m3/day) 05.00 kg/M* /Day
__ Volume (m3) _ ' Total 29000 =
5. No.ofdays operation of Bio-digesters (days | Throughout the year

428

| Reactors with Gas recycling

4. Hydraulic retention time on design basis (in days)

| 30 days

AMmrm)

hagasse /coal saved

Total Blo Gas production (m3 /annum} and

31780327 NM’ Bio Gas
generated from April 2020 to
Feb 2021

Biogas generation, NM /Day [~

Biogas plant logbook Is attached Annexure - [X

42639N M /Day

6. Integrated Mult Effect Evaporator (IMEE)} (RSW based)

Maintaining log book record supporting bio gas Yes
_plant performance (Yes /No)
6. [Qu;.nml:llt'_:‘r of sludge generation from Bio- digester 8 KLD
KLD) | |
10. | Method of disposal / utilization of Slud__ge Bin-l:nmpu.sni?g —i
| Date of ohservation- 04.3.2021 - !
_________ Design parameters  Actual Feed Values !
Feed r: rate, TPD 2100 TPD 1045 [
Brix, (Inlet/Outlet) 20 to 25 % Inlet 11.62% |
f T . Outlet 6.46%
pH, (Inlet/Outlet) 3.5 to45 [nlet 4.3
) Outlet 7.89
COD; mg /L [Inlet/Qutlet) Inlet 1.30,000 Inlet 140700
| Outlet 42,000 Dutlet 59000 —
BOD, mg/L (Inlet/Outlet) Inlet 60,000 inlet 332040
| Cuthet 5,000 Cutlet 7500
| COD reduction % 60 % 5806 =]
_BOD reduction % 85 % [77.40% —
Biogas generation, NM? /Kg of COD | 0.5 .5 I
consumed |

1. | Setting cum cooling tank before MEE [Yes / No)

_1!"!5

Capacity of settling tank before MEE (m3)

| 30 m?

plant

2013

3. | Type of technology of MEE.

Number of Effects with their HTA and MOC. Number af stand-

Falllng film multi effect
j 1 no's, MOC-55-316 & no.

by bodies and degasser provided. stand by bodies. VLS
provided =
Designed feed capacity and evaporation rate of MEE 1700 TPD
. [M3/day). .
| , Evaporation rate of MEE 33 ﬂ-_'h o
" 4. | Acceptable level of solids 12-18.6%
5. | Log Book suppnrting MEE plant per!‘nrm:nca. Yes
6. | Mass Flow meter with totalizer installed at inlet of MEE (Yes / | Yes
=
| ::It;]ss Flow meter with totalizer installed at outlet of MEE, Yes
| MEE Concentrate (Yes / No) =3
5
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Mass Flow meter with totalizer installed at outlet of MEE,

| No
- MEE Condensate [Yes f Noj N
_ Initial * Final
7. | Mass flow meter reading with totalizer at inlet of MEE. 2929122 | 2930755
Mass flow meter reading with totalizer with outlet of MEE, 2288586 | 2289620
| MEE Concentrate
Mass flow meter reading with totalizer with outlet of MEE, M.A. NA 1
MEE Condensate |
8. | Mass low meter with totalizer connected with CPCB/SPCB Yes
| serverat time of inspection (Yes/No)
« Provide one daj.r reading
6.1. IMEE (R5W) Operational details
1. | MEE feed rate (actual) Lit/hr | 55000 1 5p. Gr- 1.07
2. | Feed rate @ Sp.Gr.[Approximate) Kg/hr 58850 .
3. | Solid content in feed /brix % degree 18 % =|
: b benc, il .4 N
| 4. | Water ev:p-nrn'l:lnu rate (Min.) | Kg/hr 15291]
5. | Concentrate Generation Kg/hr 43560
6.  Solid content in concentrate % degree Brix 25 %
| Generation /brix B | n
: 7.  Operation hoor and whether it is Hr / day-week- continuous
; . operating continuously month =
8. | MEE Feed Characteristics:
pH NA NA
TSS
TDS
BOD
coD R o
9. | Frequency of CIP (cleaning in Hr/ day or Twice in a month
process) week or month -
10. | Quantity of CIP effluent M hr 35 m3/ CIP
11. | Quantity of process condensate M*/hr 15.20M3/hr
12. | Whether MEE achieving design Yes / No Yig
| efficiency . I
13. | Utilisation of MEE cnndensate CPU
14. | Utilisation of MEE l:um:HIlI"-II‘E Biodigester
15. | Utilization of blow down (cooling CPU
Il _ tower & boiler] , —
6.2. IMEE output Characteristics
SrNo.  Particulars Conc. spent wash | Process Condensate
1. qmﬂtj’, Hlfda}r G50.00 367 L
T2 PH MNA NA
3. | Temperature, degree C 65-70 . I _l
————— — H A
n COD, ppm NA , ,
5. Total solids, % NA | NA
:_ 6 | Ammonical Nitrogen (asN), ppm NA | NA
b
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7. RO Plants (for Bio - Methanated spent wah treatment)

L | Settling cum cooling tank before RO | Yes —
Plants (Yes / No) ) i |
Capacity of settling cum cooling 1680 M3/Day ‘
tank before R 0 [m3)
2. Year on installing /establishment & | 2005 —
| commissioningofROPlants | S |
3. | Details of pre treatment TSS Remaval Plant H
| Comprising of Lamella clarifiers, Series of
clarifiers, Settling Tank and DAF [Diffused Air
L floatation) |
I 4. Type of Technology of membrane | Combination of disc tube & spiral High pressure
= iration. | types membranes |
Number of membranes per module | 184 membranes / modules, 820-disc type
| & number of modules | modules, 144 spiral type modules B
5. Designed feed capacity of R O | 1680 M3 /Day
Plants (m3/day) [——— -
Acceptable level in the feed | T.5.5. Max. - 3500- 4500 PPM
6. | No.of days of operation (days / | 365
| annum} | |
Maintaining log book record Yes
| supporting R 0 plant performance
L | [Yes/No) S _|
7. Further treatment / disposal points = Permeate is going to CPU Flant for further [
. | of permeate /reject treatment And Reject is going to SMEE (BMSW) I
. | Fuapnratnr |
: | Date of change of membrane About 40% Membrane changed every year |
' Mode of Disposal of changed Returned to vendor
| | membrane I
g | Utdlization of R O Permeate .[Ialu:n Permeate is going to CPU Plant for further
galn inr o /used in process treatment
i 9, I.Itillzntim of RO Reject Relec“t is poing to SMEE [BEMS5W] Evaporator
10. | " Whether R 0 achieving designed Yes
| performance _ |
.~ 11. | Whether R O operated | Continuous aperated -
| continuously ———
7.1. RO Plant Performance
[ lars | Inlet (Feed) Reject Fer:mrzate -
particfars Initial [ Final Initial Final Initial Final reading |
reading reading reading reading reading M3 fday
| | M fday M /day M3 /day M /day M:/day e Tl
i Quantity, | 1120 M?/day 530 M*/day 590 M/ day
da —
| M*/day o inlet (Feed) Reject Permeate B
Recovery, % 52.67 R ) |
“Color NA 74 Platinum Cobaltunit | 74 Platinum Cobaltunit |
pH 778 .88 814 ]
Conductivity NA NA i
,ms 3

189



431

BOD, ppm

7500

B 21500 32
COD, ppm 48000 98500 240 =
 Total 5.8 9.85 % 50
solids, % i
Total 3.5 % 5.8 0 0.039
dissolved .
_solids,%
I 'l'nta] 1.9% 203 % 0.0021%
uspended
’““".F:..___I____ .

Spent wash RO loghook is attached as Annexure - X

8. Multl Effect Evaporator [SMEE) (BMSW- RO Reject Feed based)

1. | Setting cum cooling tank before SMEE (Yes/No)

| Yes

Capacity of settling tank before SMEE (m3)

|3I]

2. | Year of installation Jfestablishment &
commissioning of SMEE plant
3. | Typeof technology of SMEE.

FALRE:

.Falllng film and forced circulation

| type

Number of Effects with their HTA and MOC.

Number of stand-by bodies and degasser

provided.

Designed feed capacity and evaporation rate of

SMEE (M3/day).

Evaporation rate of SMEE

| & no's, M{}-55-316 & 1 no stand -b;

body, VLS provided

solids etc. in the feed.

. SMEE (Yes / No)

| of SMEE, SMEE Condensate [Yes [ No)

SMEE.

| 840 M3/ Day
_ Evaporation duty- upto230 h'iE,.f[Ja_',.'
I 4.  Acceptahle level of suspended solids, dissolved 15-18 %
N I'..l}g Book mppnrti.ng MEE plant perl’urman:e | yes
6.  Mass Flow meter with totalizer installed at inlet of = Yes
" Mass Flow meter with totalizer installed at outlet | Yes
_ of SMEE, SMEE Concentrate (Yes / Na)
" Mass Flow meter with totalizer installed at outlet  No
Initial *
7. | Mass flow meter n':&dl.l:lg_ﬁﬂi totalizer atinletof 92737
| 284609

Mass flow meter reading with totalizer with outlet
of SMEE, SMEE Concentrate

| Mass flow meter reading with totalizer with outlet | N.A,
of SMEE, SMEE Condensate

s Provide one day reading

8. | Mass flow meter with totalizer connected with
CPCB/SPCB server at time of inspection (Yes/ No)

Final

Yo

93307
205010

N.A,
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8.1. SMEE (BMSW) Operational details

1. | MEE feed rate (actual) Lit/hr 22083 Sp. Gr.-
: _ L100
2. | Feed rate @ Sp.Gr.(Approximate] | Kg/hr 24291 o
3. | Solid content in feed (brix %/ degree 19%
4. | Water evaporation rate (Min,) | Kg/hr 9501 -
5. | Concentrate Eeqﬂ:_l:l_qn Kg/hr 14790 ]
6. | Solid content in concentrate % /degree 32 % o
Generation /brix :
7. | Operation hour and whether itis | Hr/ day-weeli- continuous )
operating continuously month
8. MEE Feed Characteristics: pH-7.21
pH T55-1.46%
| TSS TDS- 3.81
TDS, BOD - 24000 Mg/Lit
BOD & COD - 96000 Mg/ Lit
cCop
9. Frequency of CIP [cleaning in Hr/ day or Stand by evaporators with
| process) week or month | floating arrangement provided
10. | Quantity of CIP effluent M/hr 20 M*/ CIP =]
11. | Quantity of process condensate | M*/hr 9.50 M'fhr "
12. | Whether MEE achieving design Yes / No Yes |
efficiency | scpll
13. | Utilisation of MEE condensate | Goes to CPU and after treatment
utilising in cooling towers &
fermentation
14.  Utilisation of MEE concentrate | Goes to Blocomposting
15. Utilization of blow down [cooling Goes to CPU and after treatmaent
tower & hoiler) utilising in conling towers &
| . fermentation
B.Z. SMEE [BEMSW]) output Characteristics
SrNo. | Particulars ' Conc. spent wash | Process Condensate
1. Quantity, M3/day 354.96 | 228.00
— PR 7.15 .90 i
B Temperature, degreed 65-70 40-45
4, COD,ppm 288000 Sa00
"~ 5. | Total solids,% 29.82 % 015 5
- | Ammaonical Nitrogen (asN), 760 (Ammonial 120 (Ammonia)
ppm

SMEE laghoak is attached as Annexure XI

191



433

9. CPU {Condensate Polishing Uni

t) for MEE Condensate - Yes,/No

1. Year of installation /establishment & CPU plant installed in 2015 and upgraded |
commissioning of CPU unit. in 2019
2, Name of plant/technology supplier | M/S Paques india ftd
| — | o |
3. | Type of technology of CPU plant: | Equalization,  Buffering  Anaerohic
Conventional /RO/Striper/Photo- digestion, Aerobic digestion, clarification,
oxidation,/In house technology etc) MGF, ACF, mechanical press for sludge |
(Mention details of unit processes with | followed by U V treatment. (Flow diagram
flow diagram) | atached as Annexure - 3) -
4. Design capacity of CPU unit (M3 /day) 2000 M3 /day [common CPU plant forall
three units Molasses, Grain & Malt,
——— o e o _Bottling)
5. Actual Capacity of CPU Unit [m3/day) 2000 M3 /day (common CPU plant for all
three units Molasses, Graln & Malt,
S Botthing)
6. Source of effluent coming into CPU Source Quantity (m3/day)
IMEE Condensate 367 '
[Molassesbased) |
SMEE Condensate 228
| (BMsWw)
IMEE Condenzate 340
[Grain Plant)
R O Permeate 290
Cooling tower 160
blow down
Boiler Blow down 16 —
| DM Plant Reject 130 ;
_ | Floor washing 20 ;
7. | Quantity coming into CPU per day 1851
' [total)
8 | Quantity of treated effluent from CPU 1666
| utilized per day
| I — = ——
9. | Recovery (%] and characteristics of 90 %
| treated water and its further utilisation
- details
10, | Is there any “!I'Eﬂ gﬂerat:d from CPU No reject generation.
[if Yes)
I ; {
11. | Disposal point of reject from GPU (if No reject generation.
Yes)
12, | Total fresh water consumption after 1917 M3/Day [Water consume in all |

reuse of treated low strength effluent in

plants Including Molasses, Grain and malt

m3,/day (on the actual basis of last I Based and bottling)
I | three months) B | — -
| 13. | Log book records supporting CPU s

performance (Yes/ No) ‘
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9.1. CPU Performance

Particulars Mixed Influent Treated effluent
Quantity, M3 /day 1851 1666 o
_l:uluur 490 Platinum cobalt unit eolorless Platinum cobalt unit
PH BA 7.21
Temperature, degree 35 to 42 35 to )
BOD, mg/lit 920 45
COD, mg/lit 5280 290
| Total solids, % ' 1.24 % B 0.64 % —]
Total dissolved solids, % 112 0.57 %
Total suspended solids, % 0.0074 % 0.0020 %
Volatile acids, mg,/lit 4540.9 545.4
Total Alkalinity, mg/lit 1800.0 | 300.0
CPU Logbook is attached as Annexure - XI1 '
10. Lagoon
1. | Actual Capacity of | Yes/No ! Number Dimensions | Storage Approximate
Lagoons® | (L=B=H) Capacity Volume found
{m?} stored during
B Inspection (m")
a. Raw spentwash ___No NA NA NA NA
b, Biomethanated Yex NA NA MA NA
spent wash -
¢. MEE Concentrate Yes 02 -- 25000 12 %%
[for hin-
composting) .
d. MEE Concentrate MA | NA NA NA NA
| (for Incineration) | g -
2. | a) PTZ 360 Cameras | Yes o2 Detalls of Camera: _ _
provided at 1 Mo, for lLagoon & biocomposting yard at
Lagoon area Ajitpur site N
b)Operating Yes Iser 1D and Password for connectivity:
satisfactorily Username: CCTY / Password: radico@@1234
cjConnectivity to | Yes _ _
SPCB/CPCB 1 No. for Lagoon & biocomposting yard

HITACHI land site
User 1D and Password for connectivity:
Username: CCTY / Password: radico®123

3. | Required Capacity of Lagoon {as per consented production quani-lnr]
Deetails Required Formula
Capacity
[KL/m?) _ _ B -
" T MEE Concentrate [for bio- | 19,950m' | = Consented Production (KLPDY) = SW generation

composting)-equivalent to
30 days of concentrated

rate x % Volume reduction in MEE (Min. 65 %) = 30
days

SW generation

11
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MEE Concentrate [for | NA = Consented Production {J:'.:.L.F'D] w W gegemtiun
Incineration }-equivalent to rate = % Volume reduction in MEE (Min. 60 %) = 07
07 days of concentrated days
SW generation
Extra lagoon capacity/Lagoon capacity reguired to be dismantled/ filled [levelled {1'11"] -NA

NA

11. Information regarding Bio-composting

¢ Hio-compost vard detalls-Impervious bio-compost yard (PCC-1:3:6 ar RCC-1:2:4 or brick on
edge) with construction details. - Brick on Edge with HDPE sheets

& Area of impervious bio-compost yard [uncovered and covered) with bio-compost storage
area. - 56 Acres [ 253 Acres is covered area)

s Spentwash available for bio-composting (M3 /Annum) and spent wash characteristics. =
123103 MT

s Log Book supporting bio-compost plant operations. - yes

o Bio-compost filler material availability (Press mud/Yeast sludge/Boiler ash) (MT/day or
MT fannum). = Press Mud - 7TR090 MT

Yeast Sludge - 3391 MT

Ash - 1800 MT
{Data is the summation of consumption from April 2020 to Feb 2021
Record of Press mud produced or purchased from outside. - yes
Average Press mud to spent wash mixing ratio, - 1:1.58
Bio-compaost analysis report. - yes
Material balance for bio-compost, - Present and about 40-45% recovery of Bie compost.
Record of hin-compost produced and sold with selling price of bio-compost (Rs. [MT). -
36650 MT of Biocompost generated from April 2020 to Feb 2021 & Rate is - Min 300 to M
1004 R /MT
e Bio-compost sold in loose or bag packing. - Bagged.

|1 | Total Area for Bio-composting (acres) | About 58 Acres ]
| 2 | Breakup of total area o I
[ Active area for Biocomposting (out of total 48
area) [acres)
Covered active area [acres) 1."_5
[ Uncovered active area (acres) 33
' Storage Area (acres) : =
Ares for press mud Storage (excluding Sacres
active area) . | —e _—
| Area for press mud Storage (covered / 5 acres (having _r'aq:;htg.r to cover press mud
uncovered) 5:nrag1_a__1.gnth5tar::qlln plastic)
| ac

Area far Ready Bio-compost storage |

(excluding active area) (acres) ) — 7]
; i aversd 5 acres [having facility to cover press mu
Area for ready Biocompost Storage (¢ i vrith tapmmite i) J

J uncovered) — i
3 | Finished compost packing Facility | fu" B
\aturity time in days for one cycle & tota
: Ei'ﬁ:r't:};ear ! 5 cycles fyear |
. ST = ‘
wn _
5 gﬁiﬁ?ﬂqﬂn{iﬁﬁ“ i 100% Procured from nther mills

12
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7

| Utilization of S.W/ Conc, SW in big- Yes
COmposting
8 Ratio of press mud to spent wash 1:1.58
Details of windrows
Number ) 144
Length - (M) 60 to 200
Helght - (M) 1.5
i Width of stacking (M) 25t 3.0
Space between the two windrows (M) 5.0 Mtrs
% | Equipment's Aero-tillers - & nos o |
Aero-tillers ICE - 4 nos
JCB | Tractor = 6 nos
Tractor Loaders = 5 no's
Loaders Dumper - 2 Nos
10 | Details of registration required from Manufacturing licence no. -
agriculture department, as per new 1462 ftertilizer/F.C.O-1/F-587/2018-19
notification of Compaost {validity - Whaole Time.)
Sale Licence na. - J[A4
FERTILIZER /47 /RMUS1 [validity - till
) o 14.11.2024)
11 | Arrangement for rainy season and details | 25 Acre covered area for Biocomposting
regarding closure of operations for 03 | for rainy season
| months during monsocon -
12 | Details of PTZ cameras pm\rlded and | PTZ Camera | {‘r‘es,."ﬂn} o
connectivity, provided
LBiocomposting 02 nos. Yes
area |
2.0perating Yes
— | satisfactory L
13 | Quantity of Compost prepared (for which | 36650 [April -2020 to Feb - EEIIE]]
period) iy bl
14 | Quantty of press mud procured (for which | 78090 MT [April -2020 to Feh -2021)
period).
15 | No. of borewell around biocompost area NA.
16 | No. of piezometers wells available around 13
_the compost
17 | No. of Piezometers well shall be present 13

around the Biocomposting yard as per SOP
for molasses-based distillery

"CPU Lagbook is attached as Annexure - X111

12. Incineration Boiler (Yes/No) - No

1 | Year of installation/establishment & commissioning of incineration boiler N.A
2 Type of boiler N.A
3 Capacity of boiler N.A.
| 4 Design detalls

Ratio of slop and subsidiary fuel N.A.

Feed rate of slop and subsidiary fuel considered N.A.

5. | Boiler technology supplier details MN.A.
6. | Boller performance details N.A.
| Actual ratio of slop and subsidiary fuel achieved . NA
| No. of working days per annum | _NA

Type of subsidiary fuel used with consumption per day NA.

7. Other details

13
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. Shut down days - cleaning period required

Steam generation (MT/Hr) Ei
Steam pressure and temperature NA
. Emission control system or Air pollution control device (APCD) installed N.A.
| (Yes/Na)
Name of installed emission control system/APCD N.A.
Stack height N.A.
| Stack monitored (yes/No) N
9. | Ash details:- - ]
_ Quantity of ash generated (MT/day) NA.
Characteristics of penerated ash N.A.
- Method of disposal o AL
1. | Log hook supporting records supporting incineration boiler performance N.A.
{Yes/No)
11 Online emission stack monitoring system installed [Yes/No) M.A
Detatl of online monitoring system for boiler NA.
Online emission (stack) monitoring system connected to CPCB/SPCB server N.A.
of inspection? [Yes/Na)

13. Em_'n_pl_l_z_ Collection Points

' Sr,No. | Sampling Points -  (Yes/No)
1. Raw spent wash [feed to Bio-digester/ SMEE) Yes
2. | Feed to MEE (Multi effect evaporator] Yes
3. MEE condensate | Yes
4, MEE concentrate | ":'eE |
-+ MEE concentrats {Eu_t{d in the tagnqn} ‘r’-e:vr__
. CPU inlet Yis |
7 Aeration tank at CPU No
8 | CPU treated condensate Yes
9, | STPinlet Yes —
10. | STF outlet Yes
" 11. | Drain within or outside the premises No
12, | Bypassifany | No B
13. | Groundwater (Samples should be eollected from hand | Yes
pumps or bore-wells) 4 =
14, | Bio-digester outlet N | Yes ;

| Form 1 and analysis report of the sample taken during

visit are attached as Annexure - XIV

** parameters to be analyzed for samples collected from locations1 -8: pH, BOD, COD, TS, TSS,
TDS, color

+++ parameters to be analyzed for groundwater samples: General parameters (to be collected

in 2 Lit. container with ice) like pH, Conductivity, Color,
i F [] snia [] Pﬂ* 'P| H“I- - H- Euu- BUD' Eﬂl‘hﬂnﬂtﬂ, ﬂi
Boron, NH,-N (500ml container with H:S0.and ice), Heavy me

K+, Cl

3 and ice)

TDS, Total Hardness, Ca* , Mg**, Na®,
-carbonate, Total Alkalinity, SAR,
tals (500ml container with HNO

14
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13.  ANNEXURES

Name and contact details of the vendor who has ied
monitoring system. supplied and commissioned the on-line

Vendor Name- M/s. Forbes Marshals
Problems faced in maintaining the continuity of on-line monitoring system-Ng

Green belt surrounding bio-compost vard [ Photographs)-Yes

Identification of recipient drains/rivulets and their u/s & dfs locations for monthly
monitoring to ensure ZLD- Rampur municipal drain

Material and mass balance of your total distillery plant operations including ETP
showing ZLD- Attached as Annexure-XV n k ’

Also indicate how your distillery unit is achieving steam and power balance- Attached as
Annexure-XV

Environment Management Cell-Mo Ms and necessary documents- Environment
Management Cell is available, details not provided

EC, Consent to Operate, Directions received and related documents- Attached as
Annexure-1 & I,

Water conservation measures taken report (rain water harvesting etc).- Rain water
harvesting & recharge ponds are provided by the unit in nearby villages viz, Dinpur, Harival,
Punjab Nagar, Hallu ki Madhaiyya, Chikna Milakh,

o ﬂhm_rvaﬂdris:

1. During inspection 200 KLPD Molasses Based Distillery plant, 100 KLPD Grain Based |
Distillery plant, 8 KLPD Malt spirit plant, IMFL and CL Bortling plant is found |
nperational,

2. Avg production of last three months of Molasses based distillery is 154.25 KLPD, Grain |
Bases distillery is 90.60 KLPD and Malt spirit plant is 8.1 KLPD

3. Industry has valid and separate Alr & water Consents for 200 KLPD Molasses based |
distillery plant, 100 KLPD Gran based distillery plant, 8 KLPD Malt spirit plant and
Baottling plant, Consent |s valid up to 31/12/2022

4. Avg IMFL bottling production is 728872 cases per month for last three month by the
unit

5. AvgCL bortling production is 1414348 cases per maonth for last three month by the unit

6 8 Nos of Molasses storage tanks are available with the industry for the storage of
molasses

7. 4 Silo for Grain and 1 Silo for Malt storage is available with for storage of Grain and Malt

B, Last 3 months molasses consumption and alcohol production details are provided by
the unit and attested with state excise.

9, Industry has valid PESO license for storage of final product as Absolute alcohol,

10. Industry has valid water NOC from Ground water Department (Namami Gange & Rural
water supply department ; .

11. ZLD system provided by the unit for treatment of Molasses hased dmt:l]gr].r spentwash _
is as follows: Raw Spent wash - Integrated Multi Effect Evaporation (IMEE) =
Biodigester - BMSW RO plant - Standalone Muld Effect Evaporation [SMEE]- |
Bincomposting o . ol

12, ZLD system provided by the unit for treatment of Grain base:? distillery spentwash is as |
follows: Raw Spent wash - Decantation — Integrated Multi Effect Evaporation [IMEE]}- |
DWGS [Wet cake sold as cattle feed.

13. For treatment of IMEE, SMEE process condensate, cooling tower & boiler blowdown, |

15
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the distillery has installed combined CPU (conventional) pfﬁh'avlng capacity of 2000
M'/Dxay. CPU is found operational at the time inspection visit, [
For treatment of biomethanated spentwash molasses-based distillery unit has installed
RO plant having capacity of 1680 M"/Day,

Gre;m beit area is provided by the unit in the premises of distillery unit & biocompost
vard.

Leachate collection sump with gutters is observed at Biocompost vard.

PTZ online camera is installed at the Lagoon site and Bincompost area.

03 Nos Bore-well with flow meters are available with the unit for total water
consumption of 200 KLPD Molasses based distliery plant, 100 KLPD Grain based
destillery plant, 8 KLPD Malt spirit plant, IMFL and CL bottling plant.

Total 13 no's Piezometer are available in the biocompost yard & relevant online
manitoring data is provided by distillery unit.

Mass flow meters are installed at IMEE & SMEE inlet & outlet, calibrated and connected
with online connectivity to UPPCB/CPCR server and records are maintained by the unit
Calibration certificate of spent wash [Grain & Molasses based) inlet and outlet mass |
flowmeters and molasses & flour weighing system are provided by the unit

Conc. blomethanated spent wash storage lagoons {Nos.2) are avallable and observed
about 40% & 50% actual filled capacity during visit. |

. Unit has installed 02 nos. boilers out of which one is hiogas fired having capacity of 26 |

TPH & another is rice husk fired boiler having capacity of 30 TPH high pressure hoiler |
with 2.0 MW & 2.25 MW TG set respectively Tor captive steam & power generation and |
consumption in molasses & grain-based distillery, |
Total 6 Nos of Thermophilic biodigesters are found operational & 1 digester is under |
maintenance found during inspection visit.

Biogas generated from hiodigester is being utilized in biogas generator also to produce |
2.4 MW power directly from biogas & at the time of inspection 01 biogas generator |5 |
found nperational.

Biogas generated from biodigester of CPU is going into biogas generator for power |
generation

Dnline monitoring system for stack emission is available and connected to the CPCB and
UPPCE server and relevant data is provided by the unit.

04 nos. handpumps are found in biocomposting yard at the time of inspection visit.

Tetal area provided by the unit for biocomposting is 56 acres out of which about 25
acres ared is coverad.

Centrifuge decantation system is provided at Grain based distillery for separation of the |
DWGS [wet cake) & sold as cattle feed to contracted parties. )

ESP is Installed as air pollution control system for 30 TPH boiler installed in premises of |
grain-based distillery. )
Fermented yeast sludge, ETP sludge & boiler ash |s being utilized for production of
hiocompost as a filler material. ;
Industry has installed 100 KLD STP for treatment of domestic sewage and V i_'«lutn:h is 5
gvailable for measurement of flow whereas magnetic flow meters are not available at |

[nlet and outlet . _ ) i
Treated water and sludge generated from 5TP is being utilized for Gardening in the |

premises of unit _ |
Tree plantation and gardening is well developed in the area of Biodigester, CPU and i

spentwash lagoon. - o .
Rain water harvesting & recharge ponds are provided by the unitin nearby villages viz.

Dinpur, Hariyal, Punjab Nagar, Ballu ki Madhaiyya, Chikna Milakh, etc, & relevant data is
provided by the distillery unit. -~ 3

i

d
0

Recommendations/Suggestion:
Housekeeping in the area Lamella clarifier

and sludge decantation section should be

maintained properly. _
Mass flow meter should be installed separately to measure spentwash generation. |

Flow meters should be installed at STF inlul_:_ & outlet. -

16
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Inspection
Team

' Organization | Signature
|

ar. | Name Designation

No.

1. | Mr. Shivaraj]. Patil Technical Officer
2. | Mr. Kapil Uphade Research Assistant
4 Mr. |.N. Tiwari |r. Engineer

=3

P

B2 )
Vel !:’E’d"&"ll ﬂ?:'rj
Val - R L
UFPCE J BRA
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PHOTOGRAFHS OF DISTILLERY UNIT

Mnlasses ;l-l-r-l-l;'im.!.lng pit

Molasses storage steel tank

Fermentation section
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RO Plant for treatment of BM ':pen.t wash Covered Biocompost yard

P17 Camera monitoring compost yard & lagoon

203



445

A

204



446

Annexure-VIlI

T4
[ g

INDUSTRY INSPECTION REPORT
e h (DISTILLERY-MOLASSES/Grain BASED)

1. General Information

Date of Inspection 15.11.2022

Unit Code

511

a) Name and Address of the

Radico Khaitan Limited , Bareilly Road, Rampur, U.P.-

unit 244901
b) Coordinates (Latitude & 28.78 N
78.025 E

Longitude) in Decimal

c) Name of the recipient
drain

Rampur city municipal drain / (ZLD)

d) Mode to reach River
Ganga
(Name of drain - Name of
Sub-tributary—> Name of
Tributary - River Ganga)

Rampur Municipal Drain - Kosi River > Ramganga

- Ganga River

.| Operational Status
(Operational/Non-
Operational)*

Molasses Spirit Plant — Shut Down, maintenance work
Grain and Malt Sprit Plant - Operational

.| Name of Occupier/Contact Designation Contact No & e- mail
Person
1.Mr. Devendra Singh Sr. VP 9837471443
2. Mr. Satish Tomar DGM
3. Mr. Neeraj Dhama AGM
4.Mr. Amrit Raj Tomar AGM
5.Mr. Manish Kumar Sr Manager
.| Type of Distillery unit A. Molasses based distillery Yes
B. Grain based distillery Yes
C. Brewery / Malt unit Yes
D. Bottling unit Yes

* Note: If non-operational, specify the reason and attach respective document i.e., CPCB/SPCB
closure direction

A. MOLASSES BASED DISTILLERY

.| Year of 1943

Commissioning

d with sugar unit

.| Standalone/Connecte | Standalone

Page 1 of 17
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3.| Status of consents Yes/No/Expired/App | Validity Date
and authorization* lied

Environmental | - -
Clearance (EC)
Air Consent Yes (Annexure 1) 31.12.2026
Water Consent | Yes (Annexure 1) 31.12.2026
Haz. Waste Yes (Annexure 1) 31.03.2023
Authorization
CGWA NOC/ | UPGWD NOC 09.08.2024
UPGWD NOC | (Annexure 2)

*Attach copy of EC, consents and CGWA NOC, if valid.
If unit has applied for renewal, then submit copy of application.

2. Fresh water consumption details

CGWA NOC

1. | Water Supply Source River/Borewell/Tubewell
2. | River N.A.

Flow meter with totalizer installed at N.A.

line carrying freshwater (Yes/No)

Instantaneous Reading (m®/hr) N.A.

Totalizer Reading (m?®) N.A.
3. | Borewell/Tubewell

No. of Borewell/Tubewell as per 03

Actual no. of Borewell found on site 03

Permitted withdrawal quantity

3600 M3/DAY

Actual withdrawal quantity
(Average of last three months)

1675 M3/ Day (Logbook at Annexure 3)

mechanical/digital/electromagnetic etc.

No. of Borewell having flow meter 03

with totalizer installed

Instantaneous Reading* (m®/hr) 93.5 M3/Hr

Totalizer Reading during visit* (m®) Initial 1333795, 860437,
358385

Final 1333795, 860437,
358385
4. | Type of flow meter installed: Digital

Calibration details

Calibrated-valid upto 31.3.2023 (Annexure 4)

Log Book Maintained (Yes/No)

Yes (log sheet attached as Annexure -3)

5. | Fresh water consumption

Production process | Domestic

Others

Freshwater consumption
(KL)

(average of last three
months)

1675 KLD average of last three months

Overall
(in KLD & KL/MT of
product)

1675 M3/Day average of last three months

9.47 KI/MT of product

Page 2 of 17
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On the previous day of
visit (KLD)

1631 M3/Day

3. Manufacturing Process & Spent Wash (SW) Management System

Manufacturing Process
(Provide line diagram)

Fermentation, Distillation with integrated Evaporation,
Thermophilic Anaerobic Digesters, TSS Reduction Plant, R
O Plants, BMSW Evaporator, Bio-composting with partly
covered facility for rainy season.

Type of Fermentation
technology adopted

Batch process

Type of Distillation
technology adopted

Multi Pressure distillation

Integrated MEE with
Distillation (Yes/No)

Yes

Spent Wash Management
Technology

Bio — Digesters Bio-composting
Lv Lv
R O Plants v Incinerator
MEE CPU
V V

Spent Wash Management
Sequence

Attached as Annexure — 5 (Process Line Diagram)

Licensed capacity of
Distillery (KLPD)

1024.6 Lakh Bl combined for Molasses , Grain and Malt
Plant

Installed capacity

1024.6 Lakh Bl combined for Molasses , Grain and Malt
Plant

Present Production in
KLPD

Molasses — 0 ( Plant was under shut down for maintenance)
Grain + Malt Plant — 108 KLPD (logbook at Annexure-6)

No of operating days/year

350

Products Manufacture

RS/ENA/Absolute alcohol/Ethanol (KLD)

RS (01 month)

ENA(01 month)

7370.6933 KL — Oct.-2022

Absolute
Alcohol/Ethanol(01
month)

Type of Molasses/ Cane
Syrup used

C-heavy molasses and B-heavy molasses - Yes

Page 3 of 17
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Molasses (in Qtls)/ Cane
Syrup per KL of alcohol
production

44 — 46 Qtls / kI of alcohol production

4.\Waste water generation

(Molasses Plant was under shut down)
Data based on previous operation history (Annexure- 7)

Stream/section Quantity, Disposal/utilization Point
m3/day
1. Spent wash 1030 to 1040 After Passing through re-
TPD boilers, MEE , Sent to Bio-
digesters
2. Spent Lees 600-650 Recycling in Distillation &
m3/day Utilization in fermentation
3. MEE Condensate 450-550 Goes to CPU and after
m3/day treatment utilising in cooling
towers & fermentation
4. Fermenter washing 30-40 m3/day Goes to IMEE Feed
5. Floor washing 5-10 Goes to CPU and after
treatment utilising in cooling
towers & fermentation
6. Cooling tower blow down 80- 150 Goes to CPU and after
treatment utilising in cooling
towers & fermentation
7. Boiler blow down 8-10 Goes to CPU and after
treatment utilising in cooling
towers & fermentation
8. DM plant Reject 80-100 Goes to CPU and after
treatment utilising in cooling
towers & fermentation
9. Others N.A.
10. | Spent wash generation (KL/KL of 7t07.5 After Passing through re-
production) boilers, MEE , Sent to Bio-
digesters
11. | Quantity of other effluent N.A.
generation (KL/KL of Production)
12. | Total Quantity of Spent wash feed 1050 to 1070 Feed to Bio Digesters >R O
to Bio-Digesters/RO/MEE (unit?) TPD Plants
13. | Total quantity of other effluent feed N.A.
into CPU (unit?)
Page 4 of 17
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Waste water generation

(Grain & Malt Plant)

Stream/section Quantity, Disposal/utilization Point
m3/day
1. | Spent wash 0 After Passing through re-boilers,
Decanter, MEE
2. Thin Stillage / Slop (Annexure-8) 425 - 435 MEE
M3/Day
3. Thick Syrup from MEE (MEE 90 -95 Mixed with DWGS wet cake
Concentrate) m3/day
4. MEE Condensate 320 - 340 Goes to CPU and after treatment
M3/Day utilising in cooling towers &
fermentation
5. Fermenter washing 15-20 m3/day Goes to IMEE Feed
6. Floor washing 5-10 M3/ Goes to CPU and after treatment
day utilising in cooling towers &
fermentation
7. Cooling tower blow down 30- 40 M3/ | Goes to CPU and after treatment
Day utilising in cooling towers &
fermentation
8. Boiler blow down 8-10 M3/ Goes to CPU and after treatment
Day utilising in cooling towers &
fermentation
9. DM plant Reject 40-50 M3/ | Goes to CPU and after treatment
Day utilising in cooling towers &
fermentation
10. | Others N.A.
11. | Spent wash generation (KL/KL of 0 After Passing through re-boilers,
production) Decanter, MEE
12. | Quantity of thin slop / stillage 4.25t04.35 MEE
generation (from decanter /
centrifuge) (KL/KL of Prod’n)
13. | Quantity of thick syrup from MEE 0.90 to 0.95 Mixed with DWGS wet cake
(MEE concentrate) generation
(KL/KL of Production
14. | Quantity of spent wash feed into 0
Bio-digesters/RO/MEE (unit?)
15. | Total quantity of other effluent feed N.A.

into CPU (unit?)

Page 5 of 17
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5. Process Emission/ Solid Disposal

Sr. | Stream/section Quantity, KLD Disposal
No.
1. | Fermenter CO: disposal All CO: goes to CO. recovery plant
recovery plant
2. | Fermenter sludge disposal 3.0 to 3.5 MT/Day Bio-composting
6. Bio-Methanation Plant/Bio-digester — Yes/No
1. Settling cum cooling tank before Bio-Digesters (Yes / Yes
No)
Capacity of settling cum cooling tank before Bio- 200
Digesters (m3)
2. Year on installing/establishment & commissioning of Since 1987 - 1988
the Bio-Digesters
3. No. of Digesters 05
Capacity of Digesters 32500 M3
Type of Technology CSTR) Continuous Stirred
(CSTR/UASB/Thermophilic/Hybrid) Tank React or packed media
reactor/ (UASB) Up-flow
Anaerobic Sludge Blanket-
Thermophilic Reactors with
Gas recycling
4. Hydraulic retention time on design basis (in days) More than 25 days at licensed
(15-24 days) capacity
Organic Loading rate (kg/m3/day) 05.26 kg/M?® /Day
Volume (m3) 32500
5. No. of days operation of Bio-digesters (days / annum) Throughout the year
Total Bio Gas production (m3/annum) and 30525355 M3 Bio Gas
bagasse/coal saved generated in 2021-2022
Financial year
Maintaining log book record supporting bio gas plant Yes
performance (Yes / No)
6. Quantity of sludge generation from Bio- digester 7t08
(KLD)
Method of disposal / utilization of Sludge Bio-Composting
7. RO plant (for bio-methanated spent wash treatment)— Yes/No
1. Settling cum cooling tank before RO Yes

Plants (Yes / No)

Capacity of settling cum cooling
tank before R O (m3)

TSS Removal Plant
Comprising of Lamella clarifiers, Series of
clarifiers, Settling Tank and DAF (Diffused Air

Page 6 of 17
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floatation) designed feed capacity 1680
M3/Day
2. Year on installing/establishment & 2005
commissioning of R O Plants
3. Details of pre treatment TSS Removal Plant
Comprising of Lamella clarifiers, Series of
clarifiers, Settling Tank and DAF (Diffused Air
floatation) designed feed capacity 1680
M3/Day
4. Type of Technology of membrane Combination of disc tube & spiral High
filtration. pressure types membranes
Number of membranes per module 184 membranes / modules, 820 disc type
& number of modules modules, 144 spiral type modules
5. Designed feed capacity of R O 1680 M3/Day
Plants (m3/day)
Acceptable level in the feed T.S.S. Max. — 3500- 4500 PPM and Brix — 10
to 12
6. No. of days of operation (days / Continuous
annum)
Maintaining log book record Yes (Annexure —9)
supporting R O plant performance
(Yes/ No)
7. Further treatment / disposal point of | Permeate is going to CPU Plant for further
permeate/reject treatment And Reject is going to MEE-2
(BMSW) Evaporator
Date of change of membrane Abou 40% Membrane changed every year
Mode of Disposal of changed Returned to vendor
membrane
8. Utilization of R O Permeate (taken Permeate is going to CPU Plant for further
again inr o/ used in process treatment
9. Utilization of R O Reject Reject is going to MEE-2 (BMSW) Evaporator
10. | Whether R O achieving designed Yes
performance
11. | Whether R O operated continuously Continuous operated

8. Multiple Effective Evaporator (MEE)
(IMEE Molasses Based)

1. | Setting cum cooling tank before MEE (Yes / No) Yes
Capacity of settling tank before MEE (m3) 30

2. | Year of installation/establishment & commissioning of MEE 2013
plant

3. | Type of technology of MEE. Falling film multi effect

Number of Effects with their HTA and MOC. Number of stand-
by bodies and degasser provided.

3 nos, MOC-SS-316 &
no stand by bodies. VLS

provided
Designed feed capacity and evaporation rate of MEE (M3/day). | Up to 1700 TPD
Evaporation rate of MEE evaporation duty-
upto550 TPD
Page 7 of 17
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4. | Acceptable level of suspended solids, dissolved solids etc in the | .5t0 1.6 % &TDS —15.0
feed. t0 16.0
5. | Log Book supporting MEE plant performance. yes
6. | Mass Flow meter with totalizer installed at inlet of MEE (Yes / Yes
No)
Mass Flow meter with totalizer installed at outlet of MEE, MEE Yes
Concentrate (Yes / No)
Mass Flow meter with totalizer installed at outlet of MEE, MEE No
Condensate (Yes / No)
Initial * Final
7. | Mass flow meter reading with totalizer at inlet of MEE. 3848202 3848202
Mass flow meter reading with totalizer with outlet of MEE, 2878889 2878889
MEE Concentrate
Mass flow meter reading with totalizer with outlet of MEE, N.A. N.A.
MEE Condensate
8. | Mass flow meter with totalizer connected with CPCB/SPCB Yes
server at time of inspection (Yes/No)
*Provide for one day. (Molasses Distillery was under shut down for maintenance)
8.1. MEE operational details
(Molasses based)
Under maintenance / shut down on the day of inspection
1. MEE feed rate (actual) Kg/hr | Sp. Gr.-
2. Feed rate @ Sp. Gr.(Approximate) | Kg/hr Plant was under shut down for
3. Solid content in feed/brix %I/ degree maintenance.
4, Water evaporation rate(Minimum) | Kg/hr
5. Concentrate Generation Kag/hr
6. Solid content in concentrate | %/degree
Generation/brix
7. Operation hour and whether it is | Hr/day-or
operating continuously week or
month
8. MEE Feed Characteristics pH
TSS
TDS
BOD &
COD
9. Frequency of CIP (Cleaning In | Hr/day or
Process) week or
month
10. Quantity of CIP effluent me/hr
11. Mode of treatment/disposal of CIP
effluent
12. Quantity of process condensate Plant was under shut down for maintenance.
13. Whether MEE achieving design
efficiency. (Yes/No)
14, Utilisation of MEE condensate
15. Utilisation of MEE concentrate
16. Utilization of blow down (cooling
tower & boiler)

Page 8 of 17
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MEE (Grain Based)

Setting cum cooling tank before MEE (Yes / No) Yes
Capacity of settling tank before MEE (m3) 15
Year of installation/establishment & commissioning of MEE 2012-2013

plant

Type of technology of MEE.

Falling film multi effect

Number of Effects with their HTA and MOC. Number of stand-
by bodies and degasser provided.

7 effect

Designed feed capacity and evaporation rate of MEE (M3/day).

Up to 435 M3/Day

Evaporation rate of MEE

evaporation duty up to
340 m3/day

Acceptable level of suspended solids, dissolved solids etc in the
feed.

Less than 1.5 % TSS

Log Book supporting MEE plant performance. yes
Mass Flow meter with totalizer installed at inlet of MEE (Yes / Yes
No)
Mass Flow meter with totalizer installed at outlet of MEE, MEE Yes
Concentrate (Yes / No)
Mass Flow meter with totalizer installed at outlet of MEE, MEE No
Condensate (Yes / No)
Initial * Final
Mass flow meter reading with totalizer at inlet of MEE. 763359 763766
Mass flow meter reading with totalizer with outlet of MEE, 156722 156797
MEE Concentrate
Mass flow meter reading with totalizer with outlet of MEE, N.A. N.A.
MEE Condensate
Mass flow meter with totalizer connected with CPCB/SPCB Yes
server at time of inspection (Yes/No)
MEE (Grain based) Operational Detalil
1. MEE feed rate (actual) Ka/hr 17500 to Sp. Gr.- 1.014
18500 to0 1.020
2. Feed rate @ Sp.Gr.(Approximate) | Kg/hr
3. Solid content in feed/brix %/ degree 3.5%
4. Water evaporation rate Kg/hr 13000 to 15000
(Minimum)
5. Concentrate Generation Kg/hr 3000 to 5000 | Thick syrup
6. Solid content in concentrate %I/ degree 251030 %
Generation /brix
7. Operation hour and whether it is Hr / day-or continuous
operating continuously week or
month
8. MEE Feed Characteristics : pH-351t04.0
pH
TSS TSS-.8t01.2%
TDS, TDS 2.41t0 2.7 %
BOD &
Page 9 of 17
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COD
9. Frequency of CIP (cleaning in Hr/ day or Twice in a month
process) week or
month
10. Quantity of CIP effluent M3/hr 12 to 16 M3/CIP
11. Quantity of process condensate M3/hr 13 to 15 M3/hr
12. Whether MEE achieving design Yes / No yes
efficiency
13. Utilisation of MEE condensate Goes to CPU and after
treatment utilising in cooling
towers & fermentation
14. Utilisation of MEE concentrate Used in DWGS
thick syrup
15. Utilization of blow down (cooling Goes to CPU and after
tower & boiler) treatment utilising in cooling
towers & fermentation
9. CPU (Condensate Polishing Unit) — Yes
1. Year of installation/establishment & CPU plant installed in 2015 and
commissioning of CPU unit. upgraded in 2019, further upgradation in
under progress for dual mode
conversion.
2. Name of plant/technology supplier M/S Paques india Itd
3. Type of technology of CPU plant: Equalization, Buffering,  Anaerobic
Conventional /RO/Striper/Photo- digestion, Aerobic digestion,
oxidation/In house technology etc) clarification, MGF, ACF, mechanical
(Mention details of unit processes with press for sludge followed by U V
flow diagram) treatment.
4. Design capacity of CPU unit (M3/day) 2000 M3/day (common CPU plant for
all three units Molasses, Grain & Malt,
Bottling)
5. Actual Capacity of CPU Unit (m3/day) 2000 M3/day (common CPU plant for
all three units Molasses, Grain & Malt,
Bottling)
6. Source of effluent coming into CPU Source Quantity
(m3/day)
MEE -1 Condensate 500 to 550
(Molasses based)
MEE -2 Condensate 280 to 290
(BMSW)
MEE - 3 Condensate 320 to 340
(Grain Plant)
R O -3 Permeate 550 650
7. | Quantity coming into CPU per day (total) 1650 to 1850
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8. Quantity of treated effluent from CPU 1650 to 1850
utilized per day
9. Recovery (%) and characteristics of no reject generation, COD :- 80 to 90
treated water and its further utilisation PPM, BOD :- 20 to 30 PPM, Utilization
details in Cooling towers and fermentation
dilution water.
10. | Isthere any reject generated from CPU No reject generation.
(if Yes)
11. | Disposal point of reject from CPU (if No reject generation.
Yes)
12. | Total fresh water consumption after reuse | 1675 M3/Day average of last three
of treated low strength effluent in m3/day | months (Water consume in all plants
(on the actual basis of last three months) | including Molasses, Grain and malt
Based and bottling)
13. | Log book records supporting CPU Yes (CPU log sheet is attached as

performance (Yes/ No)

Annexure - 10)

10. Lagoon (Annexure- 11)

Actual Capacity of Yes/No Number Dimensions | Storage | Approximate
Lagoons * (L*W*H) | capacity Volume
(m3) found stored
during
inspection
(m3)
MEE -2 Yes 02 25000 M3 25000 7011
(BMSW) Capacity
Concentrate
(for bio-
composting)
MEE N.A N.A. N.A. N.A. N.A.
Concentrate
(for
incineration)
a. PTZ 360 cameras Yes 02 Details of camera:-
provided at lagoon area 1.Ajitpur Biocompost Camera
b. Operating Yes 2.Hitachi Land Biocompost camera
satisfactorily
c. Connectivity to User ID and Password for
SPCB/CPCB Yes connectivity:-
1.Ajitpur Camera:-
Public IP: - 103.74.69.165
User name: - CCTV
Password: - radico@1234
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2.Hitachi Camera :-
Public IP: - 103.74.69.164
User name: - CCTV
Password: - RADICO@123

11. Bio-composting

e Bio-compost yard Details-Impervious bio-compost yard (PCC-1:3:6 or RCC-
1:2:4 or brick on edge) with construction details.

e Whether the unit maintaining
operations (Yes):

log Book supporting bio-compost plant

1. Total Area for Bio-composting (acres) | 58
2. Break-up of Total area:
Active Area for Bio-composting (out 48
of total area) (acres)
Covered Active Area(acres) 25
Un-Covered Active Area(acres) 33
Storage Area:
Area for press mud Storage (Excluding 5 acres
active area) (acres)
Area for press mud Storage 5 acres (having facility to cover press mud
(Covered/Un-covered) storage with tarpaulin plastic)
Area for Ready Bio-compost storage 5 acres
(Excluding active area) (acres)
Area for Ready Bio-compost storage 5 acres (having facility to cover press mud
(Covered/Un-covered) storage with tarpaulin plastic)
3. Period for one bio-compost cycle (60 50 to 60 Days
days or 45 days)
4. Total no. of cycles per annum (4 or 5) 4t05
5. Quantity of press mud | 98088 MT in last financial year (2021-2022)
procured/purchased (Last 06 months)
6. Quantity of press mud used per bio- 19000 to 20000 MT/Cycle
compost cycle
7. Quantity of filler material i.e., yeast 3.0 to 3.5 MT/Day Sludge
sludge or boiler ash etc. (other than 5 % of finished goods boiler ash
press mud) used per bio-compost cycle
8. Quantity of concentrated spent wash | Average No of days of spraying SW in cycle:
used per bio-compost cycle 45 to 50 days
Avg. SW quantity sprayed in a Day : 400 to
600 M3/Day
9. Ratio of press mud to spent wash 1:1.56 - 1:1.62
maintaining
10. Quantity of finished compost prepared | 43033 MT finished bio-compost sold in last
and sold per Annum financial year (2021-2022)
11. Finished bio-compost sold in loose or Both
bag packing?
12. Finished compost packing facility Yes
(Yes/No)
13. Bio-compost analysis report Yes
14, Details of windrows
Number 110
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Length 60 - 200
Height 1.5

Width of stacking 2.5-3.0
Space between the two windrows 5.0 Mtrs

15. Equipment’s (nos.)
Aero-tillers Aero-tillers — 6 nos
JCB JCB -4nos
Tractor Tractor — 6 nos
Loaders Loaders — 5 nos
16. Details of registration required from Manufacturing licence no. —
agriculture department, as per new 1462/fertilizer/F.C.O.-1/F-587/2018-19
notification of Compost (validity — Whole Time.)
Sale Licence no. — JDA
FERTILIZER/47/RMU/1 (validity — till
14.11.2024)
17. Arrangement for rainy season and
details regarding closure of operations
for 03 months during monsoon
18. Details of PTZ cameras provided and | PTZ 360 Camera provided. (Yes/No)
connectivity. 1. Bio-compost area
2. Operating satisfactorily
19. Number of Bore well around compost | 25 Acre covered area for Bio-composting for
yard. rainy season
20. Number of Piezometric wells available 13
around the compost.
21. Number of Piezometric wells shall be 13

present around the bio-compost yard as
per SOP for molasses based distillery

12. Incineration Boiler— Not Applicable

Year of

installation/establishment &
commissioning of Incineration boiler

Type of boiler

Capacity of Boiler

Design details

Ratio of Slop and subsidiary fuel

Feed rates of Slop and subsidiary fuel considered

Boiler/Technology Supplier details

Boiler Performance details

Actual Slop and subsidiary fuel ratio achieved

No of working days per annum

Type of subsidiary fuel used with consumption/day

Other Details

Shut down days-cleaning period required

Steam generation (MT/hr)

Steam pressure & temperature

Device (APCD) installed (Yes/No)

Emission control system or Air Pollution Control

Name of installed Emission control system/APCD
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Stack Height

Stack monitored (Yes/No)

0. Ash details:

Quantity of ash generated, MT/day (Bottom Ash +
Ash collected in APCD)

Characteristics of generated Ash

Method of disposal of Ash(Bottom Ash + Ash
collected in APCD)

10. | Whether the unit maintaining log Book supporting
incineration boiler performance (Yes/No)

11. | On-line emission (stack) monitoring system
installed (Yes/No)

12. On-line emission (stack) monitoring system
connected to CPCB/SPCB server at time of
inspection? (Yes/No)
13. Sample Collection Points
Sr. No. Sampling Points (Yes/No)
1. Raw spent wash (feed to Bio-digester/ Yes
IMEE)
2. Feed to MEE (Multi effect evaporator) Yes
3. MEE condensate Yes
4, MEE concentrate Yes
5. Spent wash stored in the lagoon (from all the Yes
lagoons)
6. CPU inlet Yes
7. CPU treated condensate Yes
8. STP inlet Yes
9. STP outlet Yes
& Observations:

=

~

The installed distillery has consented capacity is 374 KLD for the production of Extra
Neutral Alcohol (ENA).

The unit is standalone molasses based & gain based distillery with brewery plant and
bottling unit.

The unit has valid EC, Air Consent, Water Consent, Hazardous Waste Authorization,
CGWA NOC.

During the day of visit the molasses based plant was under maintenance and hence shut
down, the grain based distillery facility was found operational. The unit did not intimate
UPPCB regarding shutting down of operation due to maintenance work.

Unit has bio digester, RO plant, MEE, Bio composting and CPU for spent wash
management.

For fermented sludge disposal lagoon is used by the facility.

The unit follow ZLD system in grain and molasses based plant (Annexure 5).

The team has collected grab samples (raw spent wash, MEE feed, MEE condensate, MEE
concentrate, Lagoon, CPU feed and CPU outlet) from different points of waste water
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treatment and as per analysis result, the system is efficient to treat the waste water
generated (CPU outlet having COD-105, BOD-21 and TSS-58) and reused.

& Recommendations/Suggestion:

1. Housekeeping needs to be improved in the unit.
2. The unit should inform UPPCB before shutting down operations stating the valid reason.

& Compliance Status (Complied/ Non-Complied/ Closed):

Complying

Inspection team details:

\g:{ '\\.\'\ (\t. 2“" (\

Medha Sharma
Scientist ‘B’,
CPCB, Delhi

10. ANNEXURES

Air Consent

Water Consent

Logbook of Borewell (1month data)

Production logbook (1 month)

CGWA NOC

Log book of spent wash generation, feed to MEE, Feed to CPU, effluent treated in

o gk~ w b F

CPU, Effluent recycled in process
7. Flow chart of ZLD system
8. Flow chart of process
9. Details of lagoon (capacity and numbers)
10. OCEMS installed
11. Ash generation logbook
12. Ash management (details)
13. Bio-composting generation

14. Quantity of press mud and molasses procured.
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PHOTO: Lagoons
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463 Annexure-1X

Item No.11 Court No. 2

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Execution Application No. 38/2023
In
Original Application No. 324 /2016

Shailesh Singh Applicant
Versus

State of UP & Ors. Respondent(s)

Date of hearing: 12.12.2023

CORAM: HON’BLE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER
HON’BLE DR. A. SENTHIL VEL, EXPERT MEMBER
HON’BLE DR. AFROZ AHMAD, EXPERT MEMBER

Applicant: Mr. Shailesh Singh, Applicant in Person

Respondent(s): Mr. Sanjeev Ralli, Senior Advocate with Ms. Vanita Bhargava & Ms.
NikithaShenoy, Advs. for R - 2
Mr. Raj Kumar, Adv. for CPCB (Through VC)
Mr. Pradeep Misra& Mr. DaleepDhyani, Advs. for UPPCB (Through VC)

ORDER
1. Reply/response has been filed by respondent no.2 vide email dated
11.12.2023.
2. Learned Counsel for CPCB seeks time to file its reply/response to

the execution application on the ground that copy of the execution
application was not supplied to him.

3. Applicant is directed to supply copy of the execution application to
the Learned Counsel for CPCB and reply/response to the execution
application by CPCB be filed within four weeks.

4. Learned Counsel for UPPCB also seeks time to file reply/response
in respect of the allegation of non-compliance of the directions contained
in paragraph no. 14 of the Tribunal’s order dated 18.03.2021.

5. Reply/response by UPPCB be also filed within four weeks.
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6. List for further consideration on 28.02.2024.

Arun Kumar Tyagi, JM

Dr. A. Senthil Vel, EM

Dr. Afroz Ahmad, EM

December 12, 2023
Execution Application No. 38/2023
in Original Application No. 324/2016

JG
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